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: CENTRAL ﬂDMINISTRATIVE TRIBUNAL
BANGALORE BENCH, '

Second Floor.
Commerc1al Complex, .
Indiranagar,
Bangalore-38.‘

Dated: 17 JAN 1994

QRIGINAL APPLICATICNS _NO. 395 10 403_of 1991 297,416 of 1990

o e G G o o 0 . s e e s e O e e s i e

APPLICANTS:-Sri.C.R.Rangadhaﬁaiéh and Others

v/s

RESPONDENTS - The Chairman,Railway Board and Others.

2.

3e

4,

- S,
6.
Te
8.

9.
10.

11,

12‘ ’

13.
14.

15.

Sri.K.Subba Rao,Advocate,No.27, Chandrashekar Complex,
'Ist Main Road, Ist Floor Gandhlnagar Bangalore=-9.

Sri.R.Bhaskaran,Advocate, 'No.40/2083,Elamkulam Road,
Kaloor, Koch1-682017.

Sri.P.Shivan Pillai,Advocate, Grass House,Monestary Road,
Karikkamuri, Koch1-682011.

Sri.Vijaynarayan,3-C ELDORADO 112,Nungambakkam Hth Road
Madras-600 034.

Chairman,Railway Board,Rail Bhavan,New Delhi.
The Secretary,Ministry. of Railway,Rail Bhaven,New Delhi.

The Beneral Manager,Southern Railways, Park Town,Madras=-3.

The Chief Personnel Offlcer Southern Railways, Park Town,
Madras-2.

The Divisional Railway Manager Southern Ballways Mysore.
The Senior Divisional’ Personnel Officer,Southern Railways,

. Palghat,Kereala.

The Divisional Personnel Offlcer Southern Rallways,
Madurai Division,Madurai.

The Divisional Superintendent,Southern Railways,
DlVlSlonal Office,Palghat, Kerala.

The D1v1510nal Railway Manager,Southern Railway,Bangalore.

Sri.K.R.D.Karanth, Advocate,32 Mangalanagar, Sankey Road Cross,

Bangalore-5a.

Sri.A.N.Venugopala deda,Advocate,No.B/Z,Upstalrs,
R.V.Road,Opp:Bangalore Hospital,Bangalore—4.



- e,

2=

SUBJECT:~ Forwarding of copiés of the Orders passed by
the Central Administrative Tribunal,Bangalore. .
-X=X=X=X=
Please find enclosed herewith a copy of the ORDEK
passed‘by this Tribunal in the above mentioned applications

on 16th Day of December,1993, for further necessary action.

\ DEPUTY REG1STRAR(J) -
JUDICIAL BRANCHEB,
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CENTRAL HONINTST!

B, A NOS. 395 to. 403/91;57/90‘415“90 320/92.

569735 377/92 and na to_80/93"

SHRI JUST ICE u.s,mALIMATH

SHRT JUSTICE P.K.SHYAMSUNDAR
_SHRT V. RAMAKR ISHNEN

Sri C R“Rangadhamalah,

5/0 Sri Rangeish,

aged-abott 68 years,

Retired Guard-A Special,

Chikkabidre,

_Chlkkanarayakanahalll Taluk. -

'Srl Kell o Sreekantlah

S$/0 Sri K.V. Subramanyalah
aged sbout .69 yesrs,
Retired Guard-b Speciel,

Ch-70,6th Maln,Sardsuathlpurem*
‘ﬂysorb g, :

Sri M N Na'ayana Setty,

S/0 Sri K.Muniswamaish,
Retired Guard-A Spe01al

. 2003/2, Rajkemal Street

Mysore - 1

. Sri B,J. Nagaranalah

S/0 Sri Jeyapala Nayeznar,
Retired Guard-h Special,

158, Shankaranzger,

3 B.Kaval, Bangalore-560 022

sri K. Seshadri, $/0 Sri- Krlshna

8hatta, aged about 69 years,

Retlred Guard-A Special,
~__kshm1puram, Ar51kere.'-

-# Special,
n Road, 6th Cross,
‘Bang?lore - 2

69 yesrs,

308 "Guard-# Spec1el,-
69 111 Parsllel Road,
Jayen(gar Exten31on,
ShlmOQa own - 577 201

AT IVE TRIBUARL
anuGALﬂRE BENCH j o

THURSDSY THIS THE 16TH OAY OF'DECENBER 1993

cers CHﬁIRmAN(J) "

 ee.. VICE CHAIRMAN(D)

eeoo MEMBER(K)

ppa, eged about 69 years,

coiee Applicants:'

Contd./-
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10,

11,

12,

13,

14,

-YbsUant

‘

s 2"00_

‘Sri Shivasuamy, $/0 Sri/T.. |

Durgachaﬂam.Pillai, aged

i

about 69 gears, Retired
Driver~k peclel, 44, II

- Main, Medes Block, Néu.

Bamboo Bezar, Mysore-21

Sri J.N.Pharoah, S/o Srl W.p,

) Pharcah, Retired Criver-# o
~ Special, 2355, I Mein, II

Cross, K.?.Koppal, Chamarcje~

-puram, Mysore,

Sri R.J.Mahedeven,

/o R.Jeyaram,

aged ebout 67 ysars,

Guard 'A' |Specisl (Retired)
residing at No, 157, IVth Cross,
Nagappa'BIébk,.Srira.puram,
Bangalore ~ 560 021 '

Sri R.Shiveleh

" Retired 8uerd A: Speciel,

end residing et No 1153,
'Sri Ranga', II Main Road,
S.NiColony, Yeshuarithpur,
‘Bengalore -~ 560 022, -

Sri Papanna,
S/o Nethavadu,

aged about|63 yeers,

Oriver Passenger MR448,
Southern Railuay, =
Bangalpre Gity(Retired)
No.5/18, Backside of |
Muniswara Temple, . :
BhUVanesuaﬁinagar, Magadi Road,
Bengalore - 23,

Sri Ghdusa Mohiﬂ@env
$/o0 bkzeen Mohideen,
aged about ﬁS yéars,
Driver Passgnger MR 238,

Retired) C/o Noor Mohamet,

b.73/DK,Railuay Quarters,

gouthern RaiIUay,BangalorE»City,_7

apui, Bangalore - 22.

Srd D.John Feter,

§/o Doraisuamy,

aged about 58 years,
Briver Goods MR 612,
Sauthern Railvay,
Yeswenthapur (Retired)
No,62, III Cross, I Steage,

,<\~0klipuram; Bangalore - 21,

Applicents | to 9 in

0.FoNos 395 'to 403/91

|

Applicantfﬁﬂiinsﬂ.ﬂ-
No.57/90 i U ..

‘Applicant 11in O.R,

No.416/90 |

|

<+ <APPLICANTS
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15, Sri Manickam,: .
/o Laksmeneppa,-

. .aged .about 60 years,
Driver Passenger MR 414,
Southern Railuay, krsikere, ::
(Retired), "No.286/h, ‘8th Cross,
Bangalore - 580 8271, - ‘

16. Narayans -
8/o Nyat‘evadU,,‘
aged arout 72 years, _
Shuhter MR 278, B
Bangalore City, Southern Railusy,
(Retired) No,53 G/o Nauaz Store;
12th Cross Magadi Roed, - b
- Bangalore -~ 23,

17, Sri M.S.Suseinathan,

~8/0 Marisveamy,

-aged akout €2 years,
Drivet Passenger MR 475;
Southern Railuay, Yalehanke,
(Retired)C/o.P.K.Joseph,
45/R 01d Raillway Quarters,
Yesuanthapur, Bangalcors = 22,

1‘3 “8ri Siddaiah, $/0 Siddaleh Goudsg,
. waged 62 ygars, Diesel hssistant

MR 523, Southern Railuay

Banaoalore City,«(Retireds

No.58, I Cross, 3rd Mein Road,

Ramgcﬁandrapuram, Bangalore - 21,

18, Sril Kedirvelu C.R.,
S/o C.S.Remalingam,
aged about 58 years,
Goods Driver MR 824,
Sguthern Railuay, Harihar, -
(Retired), No.32/2, I Mein Road,
1 Cross, Oklipuram, A
Bangalore - 21, -

289, Sri Gulam Dastagir,
.~ 8/o Md.Ghouse,

aged about 69 -years, '

Shuater MR 597, Southern Railuay,

apur (Retired) No.3y

ng, Pharga Mohallay

ary 0kd Mecras Road,

560 816.

S5 gk‘heéd, T .
B lid.Hafiogt, agod 67 yoare,
Shifiesr/R/539, Southern Reiluay,
\Bangzlﬁg antcnment(Retired)
1 ' $%£h Cross, L-B, P
*Inager, Indiransger,
Bangalore - 38, . . <RAPPLICANTS.,

W/

. .Cont‘; /"'




23,

24

éﬁs

- §ri D, Joh
$/o NnD&Vid Pillad,

. | ;;;4';5

sged about 66 yeels,
kssistant Guard/ENT 1303,
Southern Railueg Bangalore
(Retired), C/o

12th Cross, Magedd Road,
Bangalore = 23. .

Sri'Sheik Fakruddaen £ Bmof,
8/0 Nohammed Khasim Sek!

aged about 63 yeéars,
Railuay‘ﬁuard -EA 52‘2,
Southern Reiluay, Arsikerey
'(Retired), Mandipet,
Arsikere = 573 103,

" Haséan District.

5rd K;G‘Ktishnemurthy,

§8/0 KiGundeppa,

agetd ebout 60 years,

Guard %‘ $pl. EE 994,

Southern, Railuay, Rrsikere,
‘(Retirgd), No.84, Yérrampa Block,
Laxmipur, ﬁrsikera - 573 103.

Sri D‘Ewﬁn*hony '
8/0 Ennaslappa, aged about 63

_ geara, !asst. Guard EE 9337,
0

uthenn RB*LUPy Sa“galohe Clty,
(Retirdd), No.25%, 5th Main,
Kengeri Sate;llte Toun,

. Bengalore = ‘U.,

2%,
R S/O N‘ Uanko’a Rao’

27

2%,

|

Sri NnV»ﬁnanda RaO,

“aged abouﬁ%g years

iFiremam A= MR 549,

| Southern Rallua Yo éhimoga Taun,

(Ratired ,Nos421, TT Cross,
‘Behiﬂd‘S»ﬁwﬂffice, Rshoknager,
Shimoga Touns

Sri M.Nani

"S/o Mottai§ éged edout
h

: a‘t‘s\, Unter MR “72»,
_Southern Reilua
Baiyappen&halli(Refiwed),
Ramasuamypalya, MeSeNagar,
Kammenﬁhalil Mair Road,

. ‘Barigalore = 33,

‘ .
Sri N.Laxman% S/o Murugesh,

aged gbout 6J ye&ars,
Driver Goods m 41D,A
Southern Railuay, '
Yesuanfhapurﬁ(Retirei),

" No»22, I Cross, Bhasyamnegar,

Sriranpuram, ‘Bangalore = 214

e

erpentet Sujremeny, .

« o APPLICANTS

osCOntd. /=

e R ey G
S A e
B :

L T S




e e rea)

o m—

.{'1*.‘ oo

) _ t'u§ 5ﬁ{j: o
29,  Sr .nweiah .
- 8/o Uenkataramanappc,
aged about 63 years,
Driver Passenger MR 721, .
- Southern Reiluay, 5himoga Toun,
Retired, No.209/41 Rackamma .
~ Building, Main’ Road 8 N
Yesuanthapur, Bangalore~22. :

30, Sri Syed thas, S

S5/o0 Syed Bastagir, ‘ .

aged .about 69 yeers,

Southerh. Railuay, Bargalare City, ,

(Retired), No.41, I Crose, .

I1 Main, éatharayanapura,

(Near Syubramyes Maasjid),

- Bengelote - 2€,

31, Sri ALdul Rehim,

S/o Md,Bekshi,
‘sged about 62 years, N
Shunter MR 349, Southern Ralluey,
Bangelore City (KFterC),

- No.22/7, 11-A Cross,

.\Hoshalli Mein Road,
Patharayahapura -
Bahgalore - 26.

‘32, Sri K.M.Pavooni,

S/o K. V.Rathew,

- aged about 66 vears,
Driver Goodg MR 704,

. Southern Railuay, Yesuanthapur,
(Retired), No.5%7, 7th Cross,
K.N.Extension, ‘eSUanthapur,
Bangalore - 22,

33, Srd 8 Gahgadharaiah

- 8/ B.siddaia1,

. aged abdut 67 years,
‘Guard, ﬁ-Spl. EMT 428,
Southern Railvay, hrsikara,
(Retired), Nc.Vasanthe Nilaya, -
hear. Sedana ~alkies, Behind
Fump_ House, Arsikere.,
AW’*“W‘
SA,M’Srﬁ“ﬁ’RéﬁBhpemy, -
QS/O F. Eﬂiﬁﬁéraju,
ﬁged eut\6g$years,
FET aigjcuerd=f 757 . -
e Southefh Réﬁﬂq Yy Ba Ealore City,
W (Regiréd), N ;64 hg Relluny Qtrs
Kﬁ > GO,?SBytHer /RaIIUay, Bangalore-ZS.
AN /

R J
35, \SkL Ko 3ndh, S/o T.hmbu,
Shed_abotit” 53 years, Mail Guerd
. 1768, S.Railuey, Bangalore Zity,
(Retired) SNo .1C8, 6th. m$1nv--£h : ’ 0
II Cross hankarnagar esuan abur ¢
(V/Bangaloré - 22, . ...ﬁppgzcnwrs

g/




36, ASIi M, Nagaraj St
. *'S/o Munisuamy Naidu,‘
~aged .akqut 60 years, =
TDriver Goods MR 436,
“Southprn Ralluay, Bangalore City,

(Retired)" No,6®," Kothandaramapuram,

'VaiyalikaVal 12-3 Cross, o
Bangalore - 3. : '
37, Sri G Gopal
" 8/o Gangen

Rged aLout gea“e,

Drive Goois MR 593

Southern Reiluaé Yeswantheou;,

(Retired), C/o G.Chekrevarthy,

No,dZ/b ‘Railuay Qtra,

Baiyaopenahalli,

Bangalore - 38,

.36, Srt K%udus
' S/o HUSSQiHASBl
aged about 6% years,

~ Driyer Fassznger MR 112, .
‘Southern Reiluay, BanQalLIﬁ City,
(Retired), N¢.4E3, 10th [Cross,
Mathikere Main Road
Yesuanthapur hargalﬁre-ZQQ

39, . Sri’ Nayanna,,

" 8/o0 bayenna Gouda,

aged about 71 years,
- Shunter MR 254, -

Southgrn Reil uay, Bangealore City,
(Retiged) No,40, 7th Cross,

. Gayathrinagar, 5“1rampuram, o
Bangaﬁore-21

'40. Sri Gurusiddaian, S,
5/0 Siddapna, = '

aged. about 68 ‘ears,

Driver Passenger MR- 393,

Southqrn Ralery Shimoga Town,

~ (Retired), Rttr Guddekaval

~ Hosur Javagal Fost, Arsikere

Taluk Hassan District.

41, Sri Nomamed Hussain,
$/o0 Mohaned Budensab,
aged about 6€ yeers,
ShUDteF MR 6¢1, -
Southern Rail Uav, Hariher
(Retirkd), Fmaravethi P0°t
Harihar Ta]u«, Harihar,

42, Sri T.Duggen,
' §/o0 R.E.Duggai,
aged about 65 years
Driver Passenger MR 37,
*(/ ﬁouthern Railuay, Bangelora City

sve Co.ntd./— '



S

@fresiding at :Nunikalappa Garden, SR EARME

- Ramasuemy Palayam r
Khefimanahalll Main Qoad
© . 2nd Cross, Bangalore-SS.

43, .5r1i John: Ross, 8/o. Noah,'

' aged sbout 62 years,
Driver.Passenger MR 359, -
Southern Railuey,. Bahgalo“a C*ty,

 4Retired), . No,B8€0, HMT lav~ut,
:behind Choudesweri Teénmple,.
Nathike;e, Banqalore-’ﬁ.-

44, Sri E, Hussey, S/o bllliam dlssey, ‘
‘aged about 64 yeers, '
Oriver Passenger, MR 193, -
Southern Reiluay, Baﬁgalore uit/,
(Retired), No,5y. 7th Cross,
‘Suhedarpaiys, Yeswanthepur,
Bangalore-22.~‘»

45, Sri 8.Jayaram Singh,
.~ 8/o Nareyan Singh,
- aged about 63 years,
Oriver Passenger MR €11,
" Southern Railuay, Sﬁlmoge Town,
(Retired);- No, 1831 III Cross, i
-Rathan Singh . Lane, hawdj Mobal]ar
L Nysore - 570 021

4e, 'sri WuruthL Pau,:*
~ §/0 Neelakanta Reo,
- aged mbout .64 years,
" Driver Passenger: MR 422,
Southern Railway, Bangalore City,A
~ (Retiresy), No,23, ‘I.Main Road, -
- Gundu Muneesuara‘Temple Street,
Natadhahelli, Bangalore-zz

47,  Sri Nohamed Basha
- 5/0 RAbdulle Sebw, )
aged about 67 yesrs, - B
Shunter MR 423, Southern Ralluay,
'-Harihar,.(Retired), No.351, -
- 1T Cross, Gendhinagar,
Hardhar 3

4s§€i%?;;;1f:§S§\5/o Gov16;an

&?IaoeqmaﬁbuﬁrSQ yecars,
2 ¢ Shunter;MR«
S € Sou%h e 1 uey, Banoalore Eity,

Tn
§(~>£Reiémed)) Nok6/2, Sunderam Reddy.

“Biitiding, | Badkside of Manchare Mille,
\NagaaﬁﬁRmbd/!Bangalore - 23.
q?q \r""J

iEMEq;b;appa, S/o Mu*happa,
edzatiout 72 years, . '
Driver Goods, Southern Railuvay,

jV' Yesuanthapur, (Retirac)

¢« APPLICANTS
. .c'[;ontdo /'
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2jyothi” High School, : . e
. 1, IV-N Block, o e i
A ‘ . Rajajinagar, L

T ' Bangelore - 10,

A H0s Sri Rangaiah;
S T S/o Rengasuamy, o
R - aged about 68 years, C
- Driver| Passenger MR' 160
©h s Southern Reiluay, Banqa{oic Gity, .
~ (Retired), No,27, Chic Beeuer
S C Roed Cross, Shivejinagany:

T Bangaﬂore—51
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51, Sri Ethirajan, '8/o R.anmuhdi, . v S o,
‘ aged about 65 years, ’ BRI I
Southern Railuay, Mysaro
(Retiéeﬂ), Driver Passenger,
MR 378 No.1389, III Crcss,
Kakl Road Mawd* Yohedlla, -
ysor%-21 _ , _ |

52, Sri A,Xevier, S/o S.fnthony,
aged ahout 62 yesars,
’ Driver Passenger MR 683, ~ , S :
. Southern Railuay Arsikere, o - , |
(Retired),Nc° 52/ °/ Behind : : _ .
St. Mafrys Lhurcn, Arsike“e~103. | ~ T

53, Sri Linga, $/c Karbasappe,
- aged about 67 yeers, :
Shunter MR 253,
Southern Railuay, Harihar, .
 (Retired),C/o Kurvathi L‘nga,
; 'V_'mmrpvathi Post, Harihar.

54, Sri Revanappa
" S/o S{ddappa, aged about 3 'years, ‘ N
Fireman First ML 1129, a s
» Southern Railway, riarihaz, _ SR ' B -
(Retired) C/o Revanapps, |
Challageri, Mallikarijunas Extension, |
Rmravathi Post, Harihasz, '

55, Sri R‘Ethieraj ‘

’ - 8/0 Rbbaiah Sunder Ra!,
aged about 73 years,
Driver Mail MR 5, - . -
Southérn Railuay, Banoalorz City,
(Retired) c/o Sridn T,
No.343, Qailuay Etrs. mG)
Bangalore - 23. . o

56. - Smt.Kamale Bal Plroji | ?ec Keuwle,
© 8/o late PirojiiRsogrhionen,
aged about .51years,
Dpivée: Padsenger MR 433,
: Southern Railuay kroixere, .
é wVQNo 223, C1d Rms Roed, Freilere, . = o+ s APPLICANTS'

«+ Contd,/-
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?smt R- himabi,
-U,u late C, Fazalur Rahaman,

aged about 45 years,

w-Shunter MR 592, -
"™ Southern Railuay, Yesuanthapur,'

% - No.11, 4th Cross, Behind Yeramme™
 Kalyah Mantap, NohanPumar Nagar,

53,

Yesuanthapur, Bangalera~22,

Smt, Sharadamma

“W/o lete § Ganesban,

" .aged atcut 52 years, Shuntsr MRSH.,

68

61,

62,

A

( Q&F
&ﬁ(éu/of

Southern Railway, Yzsuanthapur,

~ No.5, I Cross, Mohawzume“nguar,

Yesuanthapur, Bangalo;e-Z?.

Smt,Sufia Khatun,

~¥/o lete Anuar,

aged about 53 ‘years,
Diesel Rsst, MR
Southern Reiluay, Be”gq’ore City,

C/o M.hrumeat, No.‘DVQ/B Kn Exuv.,

5th Cross, - Yesua"thopb
Bangale“e~22.

Smt., Kenakamma.

W/o late A, Subramany,

aged ebout 4¥ years,

BleaplRsst. MR 521 R
Southern Railuay, éangalore City, .
No.®4%/C, I floor, MG Rly,Coclocny,
Bangalore-23. '

-8ri 5hanthakumar, ] ,
S/o0 late knenderaju, .-

aged about 25 years,

Driver Passenger, MR 358,
Southern Railuay, Frsikere,

" Bmbedkar nagar, Holenarsipur,

Hasan Dist,

Smt.Devamma,
W/o late B.M. Uenkatesh
eged about 47 years,

- Biesel Asst, MR.1266,

Southern Railuay, Bangalore City,
Nﬁ*?“? Railuay Qtrs.,
Nl @@n@ g Room,

7 ¢983hgarangr%z
g

3

fa+e R;Skﬂrangappa,_
ag@é~abouﬁ §3fyears, -
ug;ivs?%goéds/ MR 47%,
VSouxhexxm ‘/;lmay, No.13,

4/ 6th Block, o A
'agar, Banoalore ~ 10,

Y APPLICANTS{
-quOhtdm/~



64,

65,

66,

67

68.

69,

¥,

71,

' Pampanagafi Yesuantﬁépur,
2, )

j,gu;§ 10:gc

Smt.Helen, S
W/o late L.F,Tristrem, .
aeged about 50 years,
Site No,17

Jaelahalli Post, Bangelore-13,

Sti D,Ramamurthy,
S/o Doraiswamy,

aged about 60 years,
Briver Goods MR- 735, .
Yeswanthapur, No,375, 7tii Cioss,
III Mein Ronad, CGokul Stage~i,
Mattikere Leyout,& Poet,

- Bangaljpre-54,

Sri Abdul Rehim Khan,

aged about 60 yeers,
Oriver Goecds MR 514,
No.43, Kavika lLayoot,
Mysore Rcad, Bengalore-2€.

Sri Sethu Reo,S
S/o late SoN.Srikantaieh,

aged apout 63 years,

‘Priver| Goods MR 7483,

S.Railpa » Bengalcre ’
(Retirgd s No,1362, 5th Main.Road,
IInd Stage, F-Bicck,

Rajajinagar, Bangalore~560 010,
| o7

Sri R.?.Henderson,'

8/0 late F..Henderson,

aged about 60 years,
Driver| Goods MR @03, S,Railuay,
Bangalore (Retired), No,31,

Bangalbre—

Sri Bheemaleh,
S/o Chennaiah,
aged ebout 68 years,

.Driver|Passenger MR 80,

S.Railuay, Mysore Division,
(Retiredg,:A,B.Colony5 near
Neu Railway €atorny, :
Shimoga Toun, :

Sri Shiva, S/o Venkatasuamy,

-aged-about 64 years, .

Shunter MR 307, S,Railuay,
Mysore Bivision, (Retifedi
No.172, R.h.Colony, nesx
New Railway Colony,
Shimoga Town - 57Y 201,

Sri Mohamad Kbbas, -
S/o Khalsnder Khesim,
aged akout 62 ycars,
Briver Meil, MR 426,

Patel Hanumaish's Flat,’

1

«¢ Rpplicaents in,Sl.No:12

to 66 in DsA.No,320/92

weo APPLICANTS
«.Contd, /-
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- 5.Rellusy. Breikere D#uision,"',
'(Retireds
-BuH, ?oad ﬁrsikere.‘

72, Sri E. Natarejen,
o 5/0 Ekambaram~K .
-- aged about 62 years,
.Briver Nail MR 429,
8.Railuay, “hrsikere Bivws*uv,
(Retired No.291, Kumarar-

Nilayam, H¢ssan Road, S

A &rsikere - 673 103,

73.- Sri Suhramany ' ' ‘
~ §/o Uthandi, eged about 5S years -
Briver Passeng“r, S.Reilusy,
Frsikere Division(Retired), .

C/o knthcny, 15/R, Ralanv Gue ffars,»'

&rsikere.~

74. Sri R Purushoth"m, :
$/o 8.,Ramechandra Neidu,
~ aged agbout 63 ysers,

‘DBriver Passengar MR 745,

- S,Railuay, hrsikere Bivisicn,

’ (?etlred /2 R.Sheskar,
No.128/B, "huoco Colony,

. B"ladl‘eVa*“\* - 577 3'4&#

75, Sri R Eeter,
" §/0 V.knthony,
aged ebout 64 years,
Driver-Mail NR.ISQ
S,Railug irsikere DlVlsion,
.(?etired{ I Cross, Hessan Roed,
Upmer Line, Rrsikere,-

76, Sri KanaParaj
S$/o V. Rnthony, Major,
Briver Passenger MR 106,
5.Rallvay, krsikere Division,
.(Retiredgc/o R.Aknthony,

Crane Driver, No.é, Railuay Quarters,.

Arsikere,

77 Sri Bh°emsen,

S/O_H Mahadev,
~agcd~gplout 62 years,
o 4ge; ﬂassenger MR.E59,
QQ'Arsf?am Doy Rrsikere Dlv1siqn,
y é}f‘ ﬁﬁ; 3 Muthilamme Temple Noad,
8¢ S;h,trossa Road, Near Water Tank,
{2 ;

;iénthlhéé T, Doddaba]lapjr.

(§k?@§‘
\ Té. 8. Lag mlnarayena,
N\ &S §/0’ T8¢ «¥dngeppa, o
N\ abaut ‘66 years, M
é»%%géﬁ Drlver, ‘P‘7412

Gopel Singh: Quurtcrs,f‘f”'".

. JAPPLICANTS, |



RttimaraMMa Temple Street,
Fet% Bangaldfa-SS.

- 48, Srl N. Channappa,
7 S/ Neresimheieh, ,

aged. about 66 years,
Driver Goods MR 571, i
S ﬁailue Arsikers Di#is:gn
(?etiredg AdBhalll h’i?aqe >
171?1‘011{: Of '?ailu:ay Static iy
5ul€kr9e Pout, Avs*kerﬁ HED R

B0, - Zbi K.3uhramaniyam, .-
S/0 Kettemari, .

-~ . aged ahkout ‘59 years,

© " Shunter M 801,
* §,Railuay, Rraiker¢ DJUl iea,
(Retired 'III Crose
Upperlina ‘Hassan uoeo.
srsikefe-s73 103,

81, Sri JaLi 5/0 A Khaﬁev . , , ,
aged abolt 62 years, ' _
Driver| Mail MR 102, 3.Railuey, - '

_ krsikere Divlaion\*etwreﬂ)
" Thellur P.O., Thiruthalll,
ﬂrsikem s

82, Sri Me Nelayudam,

' S$/o Muthan,
aged ebout 61 years, :
‘Shunter MR 507, S.Rafluzym
krsikere Division (Retired),
No.2/2, Sriramapuram, III Cross,
Hassaﬁ Road, Arsikere.

83, «S9ri G, Indra Singh
S/o B.Gopal Singh,
aged about 66 years,
Uriver Mail MR.101, S.Railuay,
krsikere Division, '
No. 194/R Railuay Quarters,
Rrsikere.

. 84, 5ri N'Krishnaiah S/o k Muﬂiya, | L
o aged about 66 years, A ‘
Driver Passenger MR 408,
Southern Railuay, ﬁr31kerp D{v1=iow

. (Retired), C/o N.\.Nanoh:r,
- No,49/k, Reiluey Quarters,
Rrsikere.

" 85, Sri Kempa, §/0 Muniyappa,
aged.about 63 years
Shunter MR 248, §,Railua
Birur Bivision, (Retired5

ey

- Bellary Camp, Negr Plaque-hmma Tenple

X Birur, . . ',,,RPPLICSNTS
. . R . . .Eontd./— ‘
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- A ,- ,; oe 13 .o
B€. Sri Kanchi, S/o 'aradainﬁ
' aged -sbout 64 yeers,'-f.'
~ Briver Passenger MR 408,

% -S.Reiluay, hrsikere Dlvision,
(Retired ‘No.221, 9th Cross,
Right Side Hasaan 709d

' ﬁrsikere..,A :

B?.'.Sri P.Narayanasuamy,
S/o Ponnuswamy, .aged bbuht u6 yeers
Driver Passenger MR 439,
s Railusg » Har...h_:r DlV‘n,.r,,r. .
‘ (Retired Hassan ucac Uaoun Line,
ﬁrsikere. :

88, Sric .Sueminathan, S/-~~hinheppa)
' -.aged about 58 years, ,
~Shunter iR 804, S;Reilvay,
. "ﬂrsikere Diviaion (F‘e“ircd‘
~Hassan Road, Dour lLine,
L krsikere,-'

. 89, §ri Rama, $/o BéllaryANatayanappa, .

aged about 66 years, -
Driver Pessenger, Mi. 148, _
§,Reiluey, Chilickjejur Divmsldu,
(Ret&;ed - Bellery Pamp,
Near Dlagu .‘rma Temple, Birutr,

90, Sri F§283 All Baig, .
.8/4 Mirzen Bealg;.
" eged about 66 years,
Ordyver Passenger MR 382,
§,Railuay, Shimoga Bivision,
T(Retired¥ Tenk Mohalle,
’6th Cross, Shimcge Town ~ 577 2014

'91.:'5ri ‘Bheema Neik,
S/o Hanuma Nalk,
" aged about 68 years,
Driver Pgss3nger FR 363,
- .S,Railuay, Hrsikere Division,
(Retirad C/o Rtd, P.Basavanna Gouda,
Badavana ﬁveragere P.Ce,

- Davanagere=-3,

>~ 7% V,Bebu, S/o Venkatappa,
92, _aged about 51 years,

-/hmter MR 630 S Ra.glua i
34 e-*_Divislon,(Reti-e ),
f@~ iNdaswamny, tx.anicipa¢

§§1abﬁ$ ﬂK.M.ROad Kadiir

hiLur Dist*icf

7 years,

enger MR 252,

¢ Bangalore aity,

CRNAR ), No,103/3, Ist Lross, BOPLICANTS.
N i ap anahalli Bangalore-3. ' see

$’ y P ’ ) o .Contd /—

‘Tﬁ Lougﬁi?jthan, 5/0 ThangaVclu,
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Sri K,Subramany, .
94, 5/0 Kumarasuamy, _ , '
' aged ahout 62 years,
Shunter MR 779,
S.Railua Bangalo*e Tity,
PetirOdg No.23/5, 12th Cross,
Negadi Road BanQelOpe-ZE‘

... S8ri 3d Daniel 8/c Joseph,
g5, . -aged about 62 ysars, | 3
‘”Shunter MR 577, S.Rallvcy, . : ' o
Bangalcre City (Re*ireﬂ), ‘ : 3
No.5/1, PE! Strect, 10€n frnss,
Magadl‘Road Bangalore-23,

. - Sri Ahdul Khaleel,
96, 3/0 Shaik Rah..m,

' aged about 68 yaars, St
Driver Pessenger MR 216, ‘ | _ 44
§.Railvay, Bangalors C**y, R x
(Retlred No,19, 1Gtii'Cross Lewd,
Nagadi Road BangulOLe—)

- . Sri M,Venugopel, S/o ﬂari; ;
97. eged ebout 63 VE&TS,
Driver| Passenger MR 815,
3 Rallua Bangealore City. : ;
(Retired , No,12/Kk, I llain Toed, : |
3rd Cr%ss, Hanumanthapuxan,

Srirampuram, bapgalnre~21

" _  Sri Shaik Ameer,
98, S/o Md.Salar, ; : o
aged @bout 66 years, ‘ ! ‘ L
Driver! Passenger MR 470, i
S.Railway, Bangalore Clty,
(?etired No.786, 6th Crcss,
lnnepalya, Bangalore - 30,

. Gange Hanuma, S/o Gangathudu,

99, .aged akout 66 years,
Driver Mail MR 31,-
S, Rallua Bangalore City, R |
(Retired¥ No.4/4, 1II Cross, o
Dayanamganagar, Srirampurem, : i
Bangalore-zz

Srci Btheer Ahmed,
S/o0 Azeem Nohideen,

100, aged about 62 years, ’ -
Shunter MR 221, S.Reiluey, | e : o
Bangalore City, (Retifad) e y
No.3, $BM Colony,

BrlndaVananegar; 5th Cross, :
Mathikere P.0,, Bangalora-54, e APPLICANTS

| v . . Contd. /-




<ﬂUT;-”Sri L, Nanjaiah

. 8/o-Lingaieah, ‘
aged about 62 ears,.
Oriver Goode #R 698, :
S,Reiluay, WeBUanthapur Bivision,
(Retired M C/c M,Arumal, 4
No.1075/8, K.N Extension, 5sh Eross, .
Yeswenthapur, Banga;ore-?/

108."5ri K.Dasappa, 5/0 Kriqannpa.
’ eoed ebout 66 years, :

Oriver *Af, MR 377, - ,
Railua YeSUanthapu Ulvisisn?
Retired¥ t/o P, fnenda,

. .Export 6th Meinr, Indist-iel

Suh—Urb Peenya, Bque]urc—ﬁh‘

108, S$ri R.D.Anto, S/o B.D.Anto.'
" aged gbout 64 years;
Driver Passenger MR 247,
S. Rallua¥ Bengelors ~ity,
(Retired), No.1098, Piual*n
I1I Croqs, Yesuwanthapur,
Bangalore-22. ’

| /109, Sri Syed Hemced

5/0 Gulam Jilani

aged shcut 65 ycers,

Shunter MR 759, S.Railuvey,

esuanthpur DlVlSion

gﬂetiredg C/o PeTeStores,
p.to Pailuay Station, ’

Yesuanthapur, Bangalure-2+<,

"7 Sri k,Yesudas, S/o A.Arokyasuemy,

105. #aged aebout. 65 years

Driver Passenger, MR 510,
S.Railway, Bangelore City, '

"{Retired), No0o.267, 4th SqUare,,
urphy Toun/Hoysalanagar,

Ulsoor P.0., Bangslore-~560 008.

108, Sri M,Veera | ?aghaVen,
5/c Munisuamy, aged sbout &6 years, .
Driver Passenger MR 50%,
S. Rallua ’ Bangalore City,

TFe®lNo. 11, Brindevennsgar,
“;ar 80 feet Raad,
Ny Bange lorb-»u.

ﬁgﬁ yam,
y 24 ebuat €5 years,
gar MR 304,
lore City

V[Nataraa, No. 9/3,
fers, Yesuanthapur,

\t\CODtd./

~




1%,

143,

1),

N

|
|

Sri M.Nagaraj,
&/o L.Murugesh,
aged about 62 years,
Driver Passenger MR 428,
S.Railugy, Bangalore City
(netirep No.33/2, Neuw No. 11%/2,
9th Mein Road S*lram \pUT am,
Bangalore-21.

Sri M, MLnisuamy, S/o Murugzeh,
aged akcut 62 vears,

Driver Passenger MR €bs,
Southern Reilway, Jdengeli.re
(Retired), No.g/i I Maxn,
I Cross, Hanumanthapurum
Srirama?uram, HengcloLa-°1

~Y

1

C.
<
=

Sri h Arulnathen,

S$/o R hrokyasuamv

-aged . about 65 years

Drlvar Passenqer R’ U5,
.Ralan Bangalore City,
Retnred§ C/o James,

; No 139/H Railuay Ouerters,
= Yesuahtwaour, Bawnalore~2h.

Sri Toh. krishnamurthy,
$/o ToloRyvaswany Pillal,
‘aged about 63 years,

~ “Shunter MR 642, S.Railuev,

A i)

118

114,

Yesuanthapur(netired)

6th flat, 4th Cross, .
Mohankumarnegar, Tesuanthupur Fale,
Maﬁh&kere, Bangalore,

Sri H, Honnaiah

8/o. Mariéouda,

aged ahout 61 yeears,

Briver: toods MR 610,

S‘Kgllu /, Yesuanthepur
Retired INo,2, II fain Roed,
drd Qross, B.KeNager,

YBSUahthapur, Bangalore-ZZ

JSr% N, ﬁrumai,

Sto. MannarsUemy,
aged ahowt 62 years,

Priver Pass°nger MR 682,

S.Reiluay, Bengalore ui.,.
Retiredﬂ No.1075/8, ‘
K N. Extensicn. 5th Cru;s,

Yesuanthpur, Bangalor:-22,

Sri N.Doreiswamy, |
8/o V.Narasimhulu Naidu,
aged about 75 yoars,

‘Shunter MR 213, §,Railuay,

Bangalore Contonment(ﬂeti“eu),
No,52~H/R, Lakshmiparayanzpura,
Srirampuram, Bangalore-21,

s e APPLICANTSI
[ .contdg/-




.. -Sri K,Hanumalal,
115, $/o Thimmarayappa,
. aged about 66 years,

Oriver, Mail MR 33,

S.ReiIUa¥,,Bangaioré_Cit,;‘r‘”'
.9

(Retired
Rokbibonacllain

Bangalore - 22,

1i6.‘ aged about 63 vears,
~ . Briver Goods MR 668,-

_S‘Raiang’_YBSUanthapur,
4

(Retired), No,11, It
III Cross, B.K.Nacer,

. Sri Mathew, S/o Krishhah;

Mein,

Yesuanthapur, Bangelorc-92,

.3 Sri R,Perumal,

117. $/o S.Arumugam,
aged about 64 yeears,
Shunter MR 447, ’

S.Railway, Yesuwanthapur,

(Retired), No,65/G,

Reilway Quertiers, Yesuanthapur,

- Bangalore-22,

118, S/o J.SuhramaRYa:Mudalia:;

aged about 63 years,
_ Driver Passengar, MR

772,

Bangaliore City, 8.Reiluay, .
_ Sth Main, .
Basavanagar, Vibuthipuram £xtension,

(Retired), No,586/1,
Bangalore - 37,
kbdul Gaffoor, -

11¢, 5/0 Ballary Abdul Kheder,

aged ebout 62 years,
. DPriver Passenger, MR

S.Reiluay, Shimoga To

No.105, 6th Cross,

- Basavanagudi, Shimoga Toun - 5

" - Sri B,AR.Thyegarajan,

387,

120, - 3/0 knentheraju Pilley,

. aged about 73 years, -
Driver Mail, S.Ra}IUa
/=Bangatere City, C/o S
7 W6129,5 B1d No, 58, CKE
‘o~ AEIbaghsbruss Road,
“,”eaﬁgé%ahgz- 560 027,

S \f*
T Y/ocNedur e

AN Shuntét, /M

16 918/847R

aged. aboli£ 70 ysars .

y
.é.ﬁ.DaSan

Garden,

343, S.Railuays,
ﬁqﬁ@ngaxbfggc1ty, C/o Philli
N0 18,87 Railuay Quarters,
*/‘Ehifjajur, Chitradurgs Wisivict

td

No, 5238 /FL.N.Lolany,

Azehﬂ7_; ,.,-“}‘

Roed, Yeswanthapur, . .

Applicants in Sl.No.

77 20%e 67 to 119 in D.A.No.

»Residing at

p mo$es,»

. sae npp[-l,:ANTs‘
oo "..J ntjd':/';




122,

123,

124,

125,

126,

127,

128.

129,

|
e

Rangaiéh

- 8/o Thﬂrumallaiah,

aged about 59 years, -
Shunter, S.Reiluay,
Shimoga Touwn,

'Hoseshalli, Amruthur,

Hobli, Holsgunda Post,
Kunigel Taluk, Tumkur District.

K.Raju, S/o0 Kuppan,

agad abpiut 51 yeers,

First Fireman ML 1141,
S.Railwey, Bangalorzz Lty -
C/o Station Master, .
Nayandahalli . Railuay Stetion,
Bangalore-SQ.

L.k, Fleury, 3/0 J.L.! Fleury,
aged about 68 years,

Mail Driver MR 583,

S -Railuay, Hariher.

No.16, Ramaiah Leynut,

St, Thomas Toun Post,
Khammuwaha~li Bewqaloxp-?d

Nega, 3/0 Siddeppa,

aged about 68 years,
Shunter!MR 252, S RcLlua)
Chicjajux, ADLehQIa Colony,
Chicjajur-577 523,
Varadargj, S/o Kuppususmy,
aged abmout 62 ysars,
Briver Passenger MR 495,
S,Railuey, Bangalore City,
No 24/15, 12th Cross,
Nagadi Road, Bangelore-23,

Smt Papémma,

ed about 51 yesrs,
N?o ‘late S, Nage,
Briver Passenger MR 133,
8 Rallwa Arsikere,
8ehind 5¥ Marrys Church,
Rrsikere~-573 103.

K.R Seeéharamaiah, ,

$/o K, RémaSUamy Shastri,

aged aebout 73 years, »
Shunter MR 587, -S.Reiluay '
Mysore, No.921, Rsoka an{eross-SS,
Hallethkerei, Mysore, .

K.Srinivasalu, $/c V. K.lshnasuum,,
aged about 62 gears
Briver Goods MR 747, S.Railuay,
‘Byapenghalli, No.8, Ist Street,
Markham Road, Cross,

- Rshoknagar, BangaloraAZ

... APPLICANTS

- ﬁontﬁ./-




}Lfsmt Noreen Fletcher,
. mged about 62 yeers,

B R S Lo
.a 9 a0

“W/o1ate V. Fletcher,

. Mail Driver S.,Railvay,

'131,

Bangalore City, No,8,
Deawkar Road, Sth Nain

: Nathikere, Bangelore—SGD 054..

Smt, Lakshmamma, |

ed ebout 42 yeers,
U?o late K,Siddaiah,
DOrivér Goods, S. Ralluav,
Harihar, C/o S.Revanne,

" Pointsman Subramar}a Roud,

o ‘Railluay Station, Nettana Pus»,

132,

»Puthur Yaluk, South Karara.
'Emt Shanthamna,'

aged ebout 43 years,
u o0 late Thippasuwamy,

First Fireman ML %247,

S,Railuay, Chiﬁjajur,
-Jenatha Colony, HOQGHGQUTa,

' Chicjajur-577 523,

Smt. S.R Susila Bai,

b ed about 54 years,
W/

134,

o late §.Rama Rao,
Diessl Aesistant MQ ’“8
S.Railuay, Yesuanthapur,

: B/o S.tavi, Nc,73/3,

Railuay Quarters, YeSUantnapur,
Bangelora~22 :

Snty8harademms,
ged about §3 yeers,
Y, ,}ate ReRemoo,-

07iver Goods MR 456

S »sRailuay, Mysore,
N0.2065, kkbar Road,

_.ﬂandi Nohalla, Nysore; . o
1354 |

Smt., Kanthamma,
ed about Si\years,
Wﬁo late Ragamanickam

DOriver Goods MR, § RaiJuay,

ﬁrsikere. No. 9012

Lecha Naik, Quarter

Hassan oad Arsikere.
D'V'N/o

136/ "Kem“p'éi» ’Fﬁ’ /0 Rangaizh,

.ﬁ

\

/agedwebdm ‘years,
( Driver Pas@énger MR 107,

S Ra”«iuayg Lhicjeju

qSLngghaﬁallﬂ}USinganahalij Ps :
ﬁubb;qgalbk;/Tumkur District, " ees APPLICANTS
o~ . : . , . '

1’\ N e / .,.'Contd./-
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3T,

138,

130,

" 140.

141,

142,

143,

~h. Shiuappa Rao, .

u/o H, ﬁnantha Rao,
‘aged ebout 63 years,
Driver| Passenger MR 47¢F,
8,Reiluay, krsikere.
No.496, Bunng Mantap,
i La h
Mysorel

3mt Debbte Rezoric,

ed abou+ 44 vyeers,
u lete P.Rezorac,
Drlver|Passenger M 461,
S.Railuay, Bangalore City,
No.932/3, Opp.Kiren Builairg,
2nd Nain 5th Crose,
KN, Extension, Yeswanthepur,
*Banga;ore-ZZ.

“Gmt.Be S Susheelamme,
ed about 50 yenars,
M?o late 8.Shankar,
Driver| Goods MR 492,
S5.Reiluay, Br61kere,
C/o V.S. axmi Remana, KCv&a/‘
Railuay Quartcrs, Arsikere

SmteS Sp‘asdq+h~mma,
ed aboun 58 years,
u3o lete A.R.Srinivasa Rao,
Driver Goods MR 773,
S Pallyay, Yesuanthapur, .
Bange;ope. No, 7947k, St Cross,
,N,fgten51on, Triveni Road,
Yes* nthapur, -Bangelore-22,

Smtg Hansabai .
&g eé about ‘55 gears,
M/o late G.R. rlniVasamurthy,
Goods Oriver MR 750,
§.Railuay, ArSideu, No, 7"/J
Neuw Railuay Quarters,
Yeswanthapur, Bangalore-22

Smt.P, Savithri, Co

ed about .52 years,
U?o late P.M.Panduranga,
Driver| Goods MR 712,
S.Railuay, Yesaenthapqr;
Bangalore—zz

Smt. Nastan Bi,
ed about 60 veears,
U?o late Mohamed Sheriff,
Driver Passenger MR 419,
§,Reiluay, Shimoga Toun,
Near Anjaneya Temple, Hassan Road,

. Arsikere,

iverethri Eonranagar, |

s ﬂPPLICANTS '
’ loocontd /"‘



145,

146,

147,

148,

149,

'; sri Praaaﬂ Kiran, _
" ‘aged about’ 24 years,
'590 1ate. Govindasuany,

Shunter MR .386, S,Railvay,
Arsikers, ‘T/o §r1niVasan,
Railuay Ticket Collector, .-
Neer Reilwey Under 8ridge,~
: Hassan Road, Arsikere, -

-Smt.Rachel D'Non*e

-aged abolt 58 years,

-_U?o late HLR Ki) Mcrte,

DOriver Mail MR 25, .

- S,Railuay Bangalcre,

© N6.220,. VST Road, |
Opp.Banasuedi Rai;uay Bteatio.,
Bangalore-84, :

SmtyNishajen,
ed about 58 yzars,

U?o late Syed Rbaul ﬂ‘c,z,
kssietant Guerd, &,Reilvay,
Bangelore City,

C/o Syed Ghouse Pasha,
No.304/1, Railuay Qusrterc,
M«G Colcny Bangslcre-27,"

. Smt,Asiyaian, o :
ed sbout 60 years, o
M?o late Tajpeeran
Passerﬂet Driver MR 477,
.nailuay Mysore, Ne, 6
RJV, LeyOJi asnadrlkJrun
8ange lore-20

Smt. Bnnamary,
ed ebout 43 years,
U?o late R.Chendran,
Shunter MR 359, S.Rziluay,
Bangalore Cantonnent,
Muthamma Garden (Chinnappe Gar*b 7,
- Munireddypalya, Bangalore, ,

Smt. Jyothilakshmi,
ed about 50 years, . '

U?o late Chinnavenkats Rempnapbe,
- Diesel Rssistant MR 567, .
S.Reiluay, Arsikere, Gfo’ Jeyappe,’
==ratired postman, I Cross,
oMiBoun Line, Hessan Roed
~axsiké

“ {Bdleﬁfm Singh S. ﬁ.

ajeneyaram Tived,
. 81% S.Railuay, -
'rsike%q& Hosamane 4th Croqa, . :
Shdmbga. ' . _ «¢o APPLICANTS

2?? L - esContd./-
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152,

K Nadurai %

_5/0 Kalu\Ndudaliyar,

aged ehout BY /years,
Goods Driver MR 680
.1 qiluay, Shimoga Toun

BehiColony, Near Railuay Statiun;

Shimoge Toun-577 201,-

H.S Sathya eraYana,
S/o H. Srinivasaiah,

~aged abdiit 63 yesrs; *

Shunter; MR 797,
BangaIOtﬂ City, § Rol1nav

© No.17, Ramakrishnaiah S+rset.

153.

154,

155,

156, BoN, Nagaraja Rac," '

157,

\ g

Seshadripuram
BangaloreraSO 020,
Kousalya Bai,

ed 52 y EarS,
M?o late K.Keroji Rao,
Driver: Eooda MR 63c,
S, Ralluay fiysors,
No &%/ R Loco Colnny,
Railugy’ Qﬁart°rs,

Yadavagiri Poet,

ﬂysore»ZBJ

R. Pramile Fai.

ed about S0 years,
M?o late J.Safh/anarny*"a
Shunter MR| 748,

: Bangalm‘e City, s, Railuay,

No.3; Beeradeveru Gudi,
Ranaqinghpet 4th Cross,
Bangalope City,

Khamrunnisa,

ed abaut‘43 yeers,
M?o late Yusufe Sherlff
Shunter MR 1835, §,i Talluay,
Bangelore E@ntonment No. 99
C/o Sajjad Sheriff,
Jadidasnager, 3rd Crdss,
D.J,Halli, Fangelore-as.

S$/oc 8. Noﬂoorthy Rao,

First Fireman ML 1525
S.Railuey, Mysore, No.112
Kanakagiri, |Nunicipal Fa“m Poad
Vidyaranyapuram,

Mysore-570 008,

ﬁrokya Mary,

ed ebout 60 years,
N?o late M. Chinrasuamy,
Driver Passenger MR 82,
S.Reilvay, krsikere

wse RPPLICANTS

Qnocontd-i/‘ .




' a Uo .5el\larangam,

160, -

162,

.‘Driver' Passenger MR 489 ;;'1;£=g? 1’5:;‘.;5gv‘5»ﬁ &.ﬁi,f%éfi¥;%f$

':Bangalore—sso 043.
159;;f i W  “:"  ;jA1. : :,ff“sz . ‘::_4
”'S/o M.Francis (;ate) LD
. aged about 24 yeers, R o
- Driver Pessanger MR 234, -

"-‘5/0 V.8.Appaiah Nddeliar,“':‘

‘eged akout 53 years,

$.Railuey, Bangelore City, "~ . ' B T
No,63, Pillenna Garden, S S W
III Stage’ Railuay LayUUt? 3 ’ - » f' %._.l:; ‘2

F. Rrokya Dass,

‘S.Railvay, Hariher, I L*oss,
01d hrlapur, Guthaor Post,
Harihar - 577 603,

M, Sundafa,
ed shout 55 ysears, y,
U‘?o late G,Ethirajulu RNaiou) ‘

- Driver Passenger MR 90

S.Raiivey, Baﬁgc¢cre City,

. No.208,R8H: Solony, Whitefield Qoad
' Nadheva:u*‘ a Post

Bangeiore-SSD Ddéx

) j‘ '

ed about 54 years,
_N7o late D,Arumugeni,
First Fireman, S.Reiluay,
Bangelore City, No,U/41,
‘Selvanagar,. Okalipuram,
Srirempuram P.0Os, Bengalore-21

Shanthamma, .

'aged zbout 60 yesrs, _
?0 1ete Sunder Cabji, -

Driver 2oode MR 705,

S5.Railuay, Hariher,

No.79, €ld Arlapur,

Harihar.

163(‘aﬂnthoniamma

aged-about. 25 years,

I A o lats Bosandiggo

unter MR 805, 3.7 ?aﬁlua)

ﬁ%&iﬁﬁre, NarAan Ville, !

B d‘ﬁ t.Merry's Chureh,
it a¢ :

??
'aiilomﬁh

‘amaed o Jwt 57 yeers,

(o lat fC.hnthony,
s}?’n’t? MR 537, SyRal LUav&
Te

Ersfk Behind S%iherry®s :
rch, frsikere, . .o RPPLICANTS.
. & . .. Bontd‘/

¢



166,

Sallath Nary,

ed gbout 58 ysars, -
U?o late. Arokya Suamy,
Shunter MR 219,
S Railuay Harihar, . o
C/o Thomes, TXR's Uffice, :
§,%ailvey, Birur. '

P, Uhanalaxmi,

" aged about 49 yeére,
97

o late P,Munisvemy, -
Driver. Gands MR 583,
S,Railvay, Harihar,

- B8/o lete Sunder Galiail,

167,

168,

169,

170,

" No, 79, 0ld Arlapur,
Harihar.

.Kamakshiamma,
aged about 58 years,
M?o late Chokkalingam,

Shunter MR 227, 9, Ra11uav,

Yesuanthapur, No.,4
Selvenagar, Behind ﬁn\i Talkics,
Srirampuran, Bangaxur°-21,

C Fletchar,

S$/o A,Fletcher,

aged about 62 years,
Driver Passengan MR 391,
S.Railvay, Mysore,
No,.58/59, Kennedy Nest,
PUShpagi; s Wysore,

Razia Khanum, = .
aged about 28 years,
@30 late Abdul Hameed,
Shunter MR, S.Railuay,
Arsikere, /o md.Rbbas,
Gopal Singh Querters,
B.H4Road, Arsikere,

Mazhaol Jen,

aqged+about 49 years

?0 late Ahmed Baig, ‘
Shunter /R 527, S.,Railuay,
Bangalore City, C/o Afroze Beig,

'‘No.99, 3rd Cross Roead,

171,

\/

Iadidas Nagar, D.J. Halll,
Bangalore=45,

KeV.Surappa,

370 Venkatanarzyenesppe,
aged about 72 years,
Passenger Guard EMB 887,
$.Railuay, Hassan, N2.8i%,
9th Main, 4%h Block,
-Jayanagar, Bangalore~1‘.

sey  RPPLICANTS

...Contd /9

.
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172, R Srlnivaean,‘
S/o RemesWamy, -
aged abaut 64 years,

Driver Goods MR 755,
S,Ralluay, Bangalore City,
No.62, III Cross,
K.N.Extension Y°SUarthapur, '
Bangalore - 2%

173, 5 R.Sarasuathi,
ed esbout 50 years,

W?o late S.Rejugrpala Fece -
Driver Goods M 737, -
Yesuanthapur, S,Reilvay,
No,28, Rnajana Nilaya,
11 Main Road, Z.K.Nagar,
YesUanthapur, Banganoru-zz° .

174, Farida Banu,

: agad about 35 years,
‘M]o late Syed Nisser;
Diesel hssistant ML 1247,
S.Railuey, Arsikere, MNo,22E87,
Rsoke Wast Cross-20,
Mysore.,

175, CuNe Sareeranga,
S/o C.Narasimhachar, -

* aged. atout 59 yeersg
Rssistant Guarc EMT 726,
S,Rajlway, Frsikere.
No.46/2, #1d RMS Road,
Rrsikere, :

176. E.Chandra Bai’
aged about 54 years,
U?o laete Y.Ekambarem,
Driver Goods MR 379,
S.Railvay, Yeswanthespur,
No,4371, 3rd Cross,

- 13th Nain, Subramanyanacgsar,

Bangalore-21. -

177, Philomine,

ed=about 58 years,
),/u'@,4§£a§% Jhrokyasueny,
/& Driver Maiy MR 18,

K ,’5 Railuag angalore City,
S No /271> HanuMentheppe Road,
o Kaﬁmanaha iv& Ramasueny. Pblya,
yad Banéﬁlorgrs i : ' :

‘a\ M. K Penké,ja//
\ V@ gdvabé ,/55 years, :
\\Nﬁgdﬁiate K.Krishna Iyengser,
“Paseeniger Guard EM8 371,
S$.Railvay, Bangalore Ci+y,
‘No,1562, Milk Centre, : B
% ViUYSraHYapuram, Mysare-37C 008, +so HRPPLICANTS,

‘eN Contd¢/""



179,

180,

181,

182,

184,

185‘

e S I

oe 25 00

B.Jayamme, :
aged about 57 yesrs.,
U?O late N.BeéaVaraj,
Driver Passenger MR 79,
S,Railuay, Arsikere,
t/o B,Vasanthakumar,

‘No.6/C, Railuay Quarters,

Neer Children's Park,
Bangarpet.
|

'Zeilunhisé;

agec apout 63 yewrs, -
U?O Syed Yaseem (1ate),
Driver Goods MR 480, -
S,Railway, Mysore, No.2599,

'5th Cﬂoss’ Mouse Diven Khanz Koaon,

Mandi Mchalle, Mysoze.

A.Rahimem Knan,

S8/o Imen*Khan,

aged akout 69. years,

Shunter M 300,

S.Railuay, Harihar, .

No,452, T Crose, Gandhinegar,
Harihar., - .

Prapullekshi,

aged about §1 years,

M?o late Christopher Andreus,
Driver Coods, MR 570,

,5uﬁai1deyt Mysore (OKLA),
o

No.94/B, Loso Colony,
Reiluay Querters, YaZavagirl Fest,
Mysore~20,

Gayatri Shanmugam,

aged ebout 3B years,

U?o late S.Shanmugam, -
Priver Pessenger MR 205,
S.Railvay, Mysore,
ND.91,“VR6'Railuay Quarters,

: Mysote-ZU.

N.Narayanasuamy,

S/o Narasappa,

aged labout 62 years

Shunter MR 440, S,Railuay,
Yeswanthapur, No.5/6/47,.
Laxmipurem, Near Railuay Staticn,
Hindupur, :

N.Mohiyuddin Khsn,

5/0 No bdul Nabikhan,

aged about 63 years; -

Guard Passenger EMT 461,
S,Reilvay, Mysore, Mo.2244,
Sawday Roed, Laskhker Mohalla,
Meene Bazaar, Mysore,

... APPLICANTS

. Contd./="
e .

e T 1
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190,

191,

192,

> Ly
o

ﬁ(

.Spur Tank. R03637

/ -~/
VJ

‘Medras - 600 031“‘

K. K.ﬁa;}al‘athn‘a'n, S N R o B T e - ST
S/oK Ao Raghavan,,‘? ST ’ L 4
“retired Driver.‘B Erede, o S

Staff No,P,5521, . R R
“Rajaneesh“m ShoranJr. ‘ ‘ oo '

K.Velu. 5 o Unnpri,
_Retired Guard B! Grades,
'8,No.6314, Devaki Saﬁanam,
Nedungathoor, Shorarar ~ e

K.Kesavan, S/o W}h%hy, ‘ ' i
Retired Guerd S

S1, NO.BUGG T

Sﬁanthi dhaVan, , . ,

Veloor., -

P Paramasuaran Nair,

5/0 Krishnan Neir,

Retired Guerd “B" Specisl brade,
S.No,5077, Paedinchare Chonal House,
Shoranur~1. . :

v C.Sankunni Neir,

S/o Achuthan Nair,

-Retired Guard ngu’

Special Gmare, S, No, b172
Ryikkara House, KeValappara,

SZoranur., '

P. Sundaresan,
S/o Kunhikoran,
Retired Driver -%a"
S.No,P 6439,

i 14,4/71

yﬁp?llai, ~dpplicants in S1.Nu,

A Dord ﬂﬁ%
S/n N#&r nchallm Pillai, , 187 to 193 are
e buaﬁdfi&“ Grece, o applicants in 0.k.44/93,
?§;13 R ouses | AP PLICANTS
njakkad HefanuT. : e .
&e J \7") ) ‘..contd‘/_




194,

195,

196,

197,

198,

199,

200,

201.

R.,Reman Natr,: )
S/o K.Nerayanan Neir,
Retired Driver ‘B' Staff S
Ne . P 2314, : b
Raviyankandath House, C
Chuduvalathoar, Shnranur -1

E.KeRamankutty Nair,

S/s Kanran Neir,

Retired Guard Speclal Gva e,
5,.No,5096, Mundenath ”.uee,
Eheruthuruthy Fost,

Trichur District.

‘R.Kfishna Naidu,

S/o Ramakunhan Nsidy,
Retired Driver 'B',

'S.Ne.¥ 6445,

Mellisser parambi] Huune,
Mudalier Street,
Shoranur - 1,

L.Manikam Fudaly,

$/o C,Lakshmanan Mudely,
Retired Oriver 'C°

S.No.P 4026, Manickanivas,
M.GC.Read, Shoranur-3.

T.VeSreeman Pillsai,

S/s T.V.Ropan Pillei,
Retiread BDriver YA' Grade,
S, Nny® 1794,

Sunil Uihar, Ganeshgi'i,
Shoranur-1 :

E. Paramesmaran,
S/o P.N.Sghraesanams lyer,

~ Retired 'A! Specigl Grace Gusard,

S, N .1495, Devi Nivas,
Nedungetur, Shoranur-1,

T.Sankunny Nair $/s M,Pchuthen Nair,
Retired Guard i', S,.Ne.6459,

‘Padmalayam House, Paruthiprs,

Sheranur,

c. aalakriohnan,i hpplicants
S/o T.Sankaran Nair, 194 to 201
Retired Driver 'B', . applizants

Steff No, P 5702,

Krishna Vihar Uellathunl Nager,

Poﬂ.Cheruthuruthy,

in SI.NO.
.are
'in 0.A.45/93,

Trichur District. "ves APPLICANTS
) see o Cont.‘/

.
};
e
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202, ,K Gnv1rdan Kutty Nair,
; S/n C.K Achuthan Neir,

- - ~ Retired Driver, Staft No.F. 28:3

At Special Grade, Uadakkexnﬁnanath

House, Chuduvala*bur, SHoranur - 679 121..

203, P.Remenhutty Nair,

"~ 8/o Z.K.Shankaren Neir,
Retired Guard “A" :
Speciel Grade, Staff No.
E 14671, Pullconni House,
Chuduvaxathux Shorauurul~

204, P, Nara{ana Pillsei,

S /o P.Krishnan,- Retireo
Driver WC%, Sta®f Na,P 3504,
Poovathlngal House,
Kizhskathil, Pannunlpra,
Shoranur-1. »

285, S.Raman Nalr, S/u Krisrnan hedn, -
. Retired Criver C%,

Staff Ne,P 7065, S;am~1cal MoUSE,
Chennthurerthi Pth

Trichur Oistricti,.

206, V.Narayanan Ezhuthachan,
' S/o DeVelu Ezhushachan.
Retired., Lece Shunuer.
S.Ney P 8117, Uevasamparambil Housp,
Mannenur Post, via nevelapala.

207, K.Chellan, $/o T.Karuppen, - ,
Retired Driver “C", S,NesV3, . -
Muthukurssi, Kunnath Houss,
Geneshgiri Pest, Shoranur.

208, K.P.Gopalan,. S/e K.Narayanan Namb¢er,
' Retired Guard “gm S.No. 7525,
“leela Sadan®
Railuey Booking Cfrice Rcud

Shoranur. _ ,
Zﬂg.lhz .M.Kesavan, S/l Perugan, .
Rt I.F.Man. fB

s.Né.* {J 10026,
' thll House,

Nerayanar,

aN ‘\911‘ K.

Yer WA Speciel
\ 'Rama Nivas',
jakad: o N
| oo APPLICANTS.

o0 Contd./’ |




| be 30 4.

211. K,hchuthan Nair,
&/o0 Achuthan Nair,
Retired Loce Shunter,
8,No, B 6054, Kadambet House,
Mundemukam Amsom,
Post Ganashgiri,

Shorandr-S.

2142, C.Manimuthu, $/o Chambaks
Mudaliar, Retired Driver
© .§,Nn,P|7492, Nambsnthodi rcuse,
No.179, Mudaliar Street,
Shoranur=1,

1?2 E'"
¥

213, KoP.Goaindankutty,
Since deceased by Legal Repiesentztive;
Smt.Sulochana Amma, H.Nn.5/%8%,
Namban; Thodi, Mudeliar Jtreet,
3horanLr—1.

214, E,Balasubramanis Menon,

o $/o Madhava Reo, Retired, |
Driver "B% Grade, S.No, V 6,
"Geetha Nivas', Ponnemsngalam House,
Shoranur,

215, K.SankLran, %/o Madhavan K.,
Retired, Jriver "A%, S.No,F,4805,
Kayanathuthodi House, Kallippadam P.O.
Shoranur - 2.

216. V.K.Velukutty, /o Kelu Neir K., S1.Nos, 20% te
Retired Driver "K', $,No0.9730, 216 are applicants
Karthika, Kanalappara, : in O.k.46/93.
‘ﬁhoraﬁur;

217. M.Velu, $/o Velu,
Retired Driver "B"™ Grade,
Staff |[No, P 7936,
Naikankunnathu Veedu,
KOUaleara P. 0.

218. P.P.Velukkutty, $/o Shanku,
- Retired Driver "B"“, _

%,No., P 7192, Padincharvettil House, : S

Karakkad, P.0.Kavelapparea. : ‘g

219, P.T.Ouseph, $/n Thomen, Retired., o r
- Guerd “WBY Grade, S.No, 9431, o : 3
Payyappilly House, Vappalassery P.0., | 3
Angamsli, Erpakulem. L -%

220, P.Krishnan, $/o Imbichyadi,

Retired, Driver “&"“ Grade,

$,Nc, P 5730, Krishnaghar,.

Nedungathur, Shoranur-673 127, : <o o RPPLICANTS

oe ogontdo/"

.




222,

223. .
" S§/o Chamy Penicker,

224,

225,

226,

- 221,

221,

2 ¥
' %igigééu@ery, Via, Trichur,

A ’QL(\)—/Y:’F

M.Chendukuphen, LT
S/o M. Imhichikutty, B
Retired-, Driver““A" R
Special Grade, S.Nn.F 2897,
Pilassery House, P.8.Vengeri,
Via Calicut. _

M.P.Kesavan Nair,
S/o P.K.Chandu Nair, Retired.,
Fireman %8%, 5.No.9461,

Chemmanassery Padinharu Heuvss,

Kottnol P.0.,, Calicut,
P.K.Remapanicker,

Retired,, Eaeed.“A"™ Grede,
S,.Ne.8284, Navaratna,
P.0.Kunniampurafm,
Ottepalam=-4,

K.Balakrishna Menon,

5/e P,Madhava Menan,

Retired Driver !

Special Grade, Staff No,P 2437,
Kerandathil Hcuse; derandethil -.are,
Trichur - 1.

M.P.Chinnan Mennn, .
S/e P.Sankunny Yeren,
Retired Guard 'A!

Special Grede, S.Nn,9333,

- Rlongot Ushas, P«0.Pulaked,

Viz.Chelakara, Trichur,

M.P.Gopale Pishereti,

S/e C.P.Raghave Pisharcti,
Retired Guard Special Grede,
Paornima Manjakkad,
Shpranur-679 121.

C.Chandrasekharan,

‘S/O4M-K¢M9nﬂn’

Retired, Special Grade Guerd,
S.Ne.7618, "“Gekul®,

Rshak Nagar, Kamboni Rced,
Ryyanthele, Trichur~3.

V.M.Abdul Kadit,

etyned, Guard TA! Special trade,

pOMS 5, 5826, 20/163, “THoupatnl®,

Pnitﬁd%} Trichur.

N«

Py ;ﬁ$§;aran,-$/o 0+S4Paran, ,
{rec=Gbods Guard, S.is, 1930,

rayempurjpth House, P.0.

R;Q,ﬁégﬁbo7;

P

$1.Nu.217 to 223 are
applicants in 0.R.47/93,

S$S1,No.224 to 229 are E
epplicants in 0.K.48/93,

... RPPLICANTS
P C.ntd. -
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230, P,Narayanan, . v |
- 5/0 Sankaran, Retired, !
Spec1allCrade Guerd, |
s,Ne.EE 86, “Ushas",
Rayaroth Paramb, P. 0. Paral,
Tellicherry-670 671,

231, VL. .Sankaran Nair,
- S/b T.Nareyanan Neir,
Retired ., Guard 'A' Sp stal,
5-Nb. 12746, Ashirvad, Pale-,
#.0.Koothuparamhe, A B
Pin-670 643, | | | e

232, C,H, Balan Nembiar,
S/o Kunhikrlsbnan Adicdi P,,
Retired Guard, Dol
S,.No,« 997 Usha Bl’*avan°

P.D, kottayampull Vie. .ell:chnr”y.

233, N, Padmanobhan Neir
: S/o R.V.Krishna Menon, Ret rec,,
Driver, 'A' Specisl, S.he. B 5754,
Davi Nivas, Kottcra*thpara,
'P.0O. Azh*kode, Cepnanore

234, - K.K.Susheels, W/u Late
U»C.Pnandan, Retired., Driver ‘LT,
S Nv,2635, “Anand® Viher, VYlavil,
Kannur ~ 670 008,

235, M, Narayanl, /o Lete K.P.liarayanan
Nair, Retired. Guarc 'C',
§.Npy 1903, Madathil House,
_P Ohthirakkal Cannanore- 670 011,

236, K.Kunmamboo, §/n Appu, Retired.,
Shunter 'B!', S.Ne.P.5331,
Packkadam House
PGU.T;ikkripur, Kazharged.

: ‘

237. KM Vanajakshy‘ W/o Late C.He Gupqlan,

. Retired fuard 'A! Special,

S.Nn%9498, Chettiyam Veettil

Near Ralluay B Cabin, Badagarc.

238, A.K.John, S/8 R«J.Kurian, $1,Nu,230 te 238 are

' Retired., Guard 'R, - applicants in O.& 49/93
S.Ne.9E83, Arlyathu Pecainbil
House), Pallam Oy
Kottayam - 7.

239, R.Merappen, 5/e Rama Gaundar,
Retired Dgiver, 'C' °
Staff No. P.2718, ED-118 G
:Railway Celeny P.0.,
Erode - 638 002, ... RPPLICANTS.

\/’ . s ._Contd.'/—
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240,

K.C. Nallappan,

S/0 8.Chinnappa Gounder, .
Retired Driver A Specisal,
S.,Ne., F 2946, Door IT o4,
ParVathi Krishnan Street,

Koéllem’ Palayam,

241,

242,
243,

244,

Erada - 2._

P. Karuppannan, S/s Ponci; uohrugr.
Retired,, Driver 'A',

S.Mo, P 3583,

Korekattu Vala81l :
Boor fo,.5229/A 14 Faavsrl Redoy
Erodse-7, '

Mo Kandasany, S/u Merapre Couwnden,
Retired Driver C', S.No.P 2483,
Qiqaﬁﬁy EHN Road trede-ﬁ38 UD:..

s, Muthusamy, 5/0 Palaeni Lnundbr,
Retlred Driver'C', S.da.P 37C¢,
Raghavands: Magar, Ereda- i

F Ramesamy; S/o Age~ﬁdubuun&
Retired. Bhanger'T8', S,No, Luaf
Pudhupalsyam, Door 246,

‘ klampaleyam P.0,, Erode-8,

245,

246,

§ Kandasamy, s/o Sengadan,

Retired Driver 'Ct,

Staff No.P 4103, Ragevanawdar :
Negar, Door No. PARB 18, Cavery ReS.y
Erode-?.

c. Kumarasamy, $/o Chellappa Gounder
Retired,, Fireman 'B', §,No,P 7885,
Door No, PPI-283, PudupaIcYam,

Allampala'am Post, Erode-g,

247,

jT 3 Peerakhan, S/o T.J.Jemalluthsen,

" Re* 1red,, Derer_‘B',

248,

anz\
A

S.No, V.38, D.No.94, Railuay Colony
Post, Erode.

Vélsppa’ Gounder, Ky

‘S/o'Kolanda Gounder'

Retired, Shunter 'B',
5.0, P 3370, .
Pthgpalayam, Kattoor,'-
Iampalayam Post, :

Eiede-!

!

AN
“fp‘Kérﬁp annan,

Ret i éd., Shunter *B'

; Eﬁ? ?565/0' %nl Goundan
\ @a

QNS‘NmzPZADBA, Door N0.19},

Pudunalayam AkKarkam, . .
ﬁlamﬁ%layam PeOe, _roeo—u.' o «ss RPPLICANTS,

. ..CO[}tdo/‘




- 250,

251,

252,

253.

254,

255,

256,

257,

A ~
| ,
i ') 34\&0
A, Nallasamy,

5/0 A3 Gounder,

Qev-*gd,, Criver 'B',

S.No, PT3 10237,

D, No.280, Puthupalayam,

ﬁlampalayem P.O.,
Erode-

Ne Kaliannan,
S/o Nallaoounder

'Retlred Dlesel A s&stant

S,No. P 4014, Sestri Nagai,
D,No. 55 Near Warer Tanw,
Erode 358 002.

K.Ramasamy,
S/o Kallanna GOJndan,
Retired, Shunter ‘B!,
S. NO,P|3°58 D.No.BZ
Bdappalli R.S. Pcst,
Cavery, Erede-7.

..

P.Sengoda Gounder,

S/n Palani Beunder,
Retired,, Shunter B,

S,Np, P 4429, D,Ne,55,

Rdapall: Vi¢lage

v Pappapaleyam,.Cavery R.S.,

Erada-7.~

P Nuthusamy,

Sio Peizni Goupder,
Retired, Shunter 'B7,

S¢Np P 500 udhupa_aycm,
D, No 263, Kgraharam, .
Alampalayam P 0., Erode-8.

vV, Sen&odan,

S/o Vglappa Gounder,

Retired, Shunter!B!,

S. No.5133, D. Nc.Z/HO

Uttapalli, Pilleyar- Vawl Streat.
Cavery, Erude-?.

K.Chinnappean,
S/o Komara Samy Geunder,
Retired., Driver 'CTY,

 5.Na,P 3531, ﬂvakathu,

Cavery P 0., Colony Road,
Eroae-?.

P,Venkkatachlam,

S/s Peruma Gounder
Retired., Shunter igt
S.No. P 4097, « 1/11 kb
Karuthuveli Tnottam,
Odeppalli, Csvery R.S.

vErnde-7.

..o RPPLICANTS,
.oy ontd /-




259,

260.

261,

'Thenal House

N. Uelappan,~ '
g5/o Nalla Geunder,
~Retired., Shunter '8',

S.No. P 2647,
D,Ne,1/20, Odapalli
Cauery R. é., Erode-?.

T. P Gov1ndan,

- 8/o0  P,Kunhambu,

Retired Guard Special
Grade, Staff No,.11159,

Prasanne Nives, P.0.,

Chirekksl,
-Cennanore - 670 014

K.Sreedhsran,

.S/o B.Achuthan,

S.Nn, P, 318P‘
Opp, Reiluay Station,
Chirekkal P.0.,
Cannanorr.

N Bal krwshnan,

5/0 NemBikutty,

Retlred.; Guard 'A',
aNO. 15\870

 Mandkketh House
. Good Shed Reac,

. Tellicherry,

262,

263,

£ v. P
o

P.KsRaman - Nalx
S/a0 P.Kurhambu Nair

Retired,, Driver 'A‘ Special

Grade, S.Né, P 6446

,Kavinchelll, Pe0,,

kzhikode," C%nnanore-ﬁ?ﬂ 009

V.M. Karthlyani Amma,
u/o Late K.P.Jansrdhanan Nair

. Retired:, Special Grade Gusard,

5.No.9650, Ashok Bhavan,
Thamarakuzhi, Malepjurem,
Pin—676-505;A_ ‘

K.Govindan,
‘S/o K.Aruvan, Retired.,.

Dxiver 'A', Preeths Bhavan,

ADM’N"K_’Q\ adathoda P.0.Mlavil,
fggﬁﬁhnore.
’ﬁ_ Kuuh kennan, 5/0 Raman,
4 Rethfeﬁ
"ﬁzhb hd Veetil House,

Qhﬁv :K damboor II \ard,
Uiss /£ takkat, Pln—670 567

+s Guerd, S.Ns,i1554,

Nu.239 to 258 ‘are
' applivant

1n 0.“450/93.'

© _APPLICANTS.
YR S Contdo/"

[



266. -

267.

263;

269.

2790,

272,

'2730

~Retired..
" Machippurem Housze,

es 36 4y

N, Vasu, S/o Rampothy,
Retired., Shunter 'B‘
S.No. [P 5024, ‘
Kottiyeth House,

P. U.Nuzhappilanged :
Pin- 670 663, Cannanora.‘

PeKe Kannan Neir,
S/a Rppu Nair, . Retlred.,
Shunter 6%, S.Ne.P.77%4,

,Vabkulathu Vayil,

Near Akliyath Templa
P. Gohzhikcde,
Cannanors—670 009.

onRahlni, W/o Late. K.Ladwdt,
Retired Shunter '8", ,
S,Ne. P 7173,

~Chambakachalil House,

"o 0. Nézhapilanged

Cannanore Dlstrlct,

*CoKa Chandan,

S/o Ambadi, Retired Shunter'B',
S.No. B 8223 Kanavi House,
Ekkchi P.OvPel iode,
Via.,'Trikkarlpur, Kazharged,

EnNareyenx W/c Late h.Krishnen,
éhunter, S.No.P 7420,

P.0O. CherUVathur, Ka’argod

" PuM. Hymavathy
271.. .

W /e Late7E, U.&eothaTSMa~b1 1,
Retired Dri. == A Special, Guard,
S:No. QESQ” ﬁaesuivbs4

KIQ%& Tviar ddrr I'a:gh School,

d‘**\“! Cannanore.

TeP. LLelavathy Amma,

W/o Late P.V.Kesavan Nembiar,

. Retired, Briver R Specisal,

S.Ye.4654, Kesava Nives,

Near FlayaQ-or Temple,

. P D.Nundayad Cannanore.

V.& Balakrishnan,
$/o V.Damoderan, Retized.,

Driver ‘A! Speclﬂx,
S.No.-P 4361,

B/9 Reshmi, 5N, Nagar,
P. O.Thottada, Cannaznore-"7

TSR T T S

51,No,259 to 268 are
applicants in 0.R.51/93,

L A

P ) .Contd. /-

APPLICANTS.

5
5




274,

- 275,

276,

277;

278,

279.

280,

Shandeiic sater R

P.M.Sreenivasan,

S/o P.Govindan, Retired.,
Guerd Special Grade,
$.No.12054, 'Smrithi!,

Post Vengeri, Mathoth Paramba,
Calicut,

P.Krishnan,

5/o K.Perumal Naidu,
Retired., Driver 'A' Special,
S.No.P 4360, 3/275, ‘
Opp. Spares Land,
Vadakkanchery,

Trichur-680 528.

A ,Bhaskaran, 5/o &ipu,
Retired,, Driver 'C' Grsde,
S,No. P 4301, '
Byyanatu Parambu Houssz,
Ayyeppankavu Road,

Kochi-18,

K.Cheyikutty Kannoli,

5/c Kandan, Retired.,

Driver {C', S.Ne. P 9430,
Kannoli House, Kacheri Aneum,
Desom, P.0.Calicut-673 011,

C.Madhavi, W/e Late
C.K.Krishnan, Retired,,

Driver !C', S.Ne,P. 3737, -
Krishna Nivas, PRoolayil ¥Fearemba,
P.0.Kallayi, Calicut-673 UG,

T.Kesavan Nair,

S/s N.Govindan Neir,
Retired., Guard ‘'8!,
S,.Ne.4956, Santha Sadan,
Chuduvaléthur, .
Shoranur-67p,121.

M.Elias Aron Raj,

S/a S.Mariadess,
Retired A Special Driver,
S,No, P 3702, ED 196 E,
Railuay Colony P.O.,
Erode - 638 002,

DMtNRagfppa Govindan,
L¥yinnappen, Retired,
P 3631

() 3700

S1,No,269 to 279 are
applicants in O.R .52/93

oo RPPLICANTS.
...Contd./—



282,

283,

- 284,

285,

263,

287,

288,

289,

4086,

.S/u M Mathan, retired,

o0 38 4y

M.Kasimir Lsuis,

8/0 K.Maria Louis,

Retired,, Guard A Special,

S. No..2119 Annedurei Street,
Nadan-ﬂadly r, \

. Erode 638" 002.
K. Muthusamy, S/ Kelandai

Gounder, Retired,, Guard ‘B',
S, Nol12011 12 Rumamoortny
Streeu, Kollempalayen,
Exode~b49 002,

K.Sundaresan,

s/o N.Kalyanasundara Mudaliar,
Driver A Grede, S.Ne, I 2615,
Ne.48, Lenin Street. |
Erbde Ralluay CelonyPost,

o Erode-z C.

K.R.Lakshmanan,

S/o M.Rengasemy Karar,
Retired., Driver *A! -Lecial,
Staf.‘ Moof 4467, ‘
Morth Eda Strset.

Bheeme Nagsr,
Tiruchirappally,

: Pin-620 001

Ke Subramaniam,

s/o S.Xrisknasany, Retired,

Driver 'A' Special Grade,

S.No, P 1788, 43, Lenin Street,

Railway Cnlony Post,
Erode-638 602,

R, uethuraman,

$/a Rathinam, Retired.,
‘Driver 'A! Specieal,
S,.No, P 2888,

Ilamathi Illam,

‘Bharathi Palayam,
Monlappalayam Pelo,
Erude-2

Me Ehinnappan '

S/m c Nonkkan, Retired,,
Dideat Shunter,

S.No, P 7785, 7/8
Rdlany Colcny,
Erode-2.

MeMarappen,

Driver 'A' Special,

S.Ny, ¥ 3779, 107,
Kamalagam, Barathy Palayam
Streef, Mulepalayam PJU.

Erede-2. «..- APPLICANTS
‘ Qnoc:ﬂﬁ(\t"do/-v




L E s o

0}

I

| . */'Erodé-Z.

. G.Samuel, S/s Gnenemuthu, = .
290. Retired,, Briver 3At .
; . 8pecial, S,No,P 3224,
403~-C, Railuay Calony,
Erode-2, =~ - =

2. R.Lingappan, S/o S.Gyyauoe,
291 Re,t'ired., ' ! Specipl .
- *  Driver, S,No.P. 1714, 19,
Kethukaran Strest,
. Kollampalaysm, Erade~2,

¢+ TeS.8rinivasen,
292, -5/0 R.Sueminathan S o » :
. Retired, Driver 'A' Special . ' ' T -
S.Ne.P 4339, 345\, = . .
Railway Quarters, Kailway Ceiony,
Erode-636 002, ' ‘

.. P.Nemasivayam, S/» M.N.Salzrandam.
293, Retired., Driver 'A' Special,

- S,Na. P 6511, L =18, -’

Housing Unit, Periar Mager,

Erode-639 001., Temilnadu,

'-K.M;Muniraj, 5/§;K.Munusuamy,.'

:294.' Retired., Diesel Assistant,

, S.Ne .PTJ 10212, -
Manickkavasagar Sireet,
Sestri Nager, =~ -
Railway Celony P.0O,.
Erecde-2, -

.- LJApthoni Suamy,
295, S$/u Lourdu Suamy Pillsi,
 S.Ne. B 1419, 41/A
Railuay Coleny,
Erode~-638 w02,

M.Beapathy, S$/e¢ M.P.Mooka
296, Gounder, Retirecd, Driver
-~ 'B' Grade, S.Ne. P %478,

17/F €1d Railuay Colony,.

-Erede-~2, ' -

V.Balarahan, §/w Venkkatasuamy

297, Naidu, Retired, Driver !B!

ﬁégggw le. ¥ 9420, °
a,qgg@y~8}b Ry, Erqﬂe—zf

Panta S

/o Perumal Naidu,
'B! Grade,

17/8, .

et, é:oie-Z,

R rive
O G, Net, ol

N ,\( v
£, R4n Eﬁv
A IRET)
By

' C

&\'g sﬁifhﬁyqz§ULmi Nathan, S1,Nc.280 te. 299 are

R zed, BE{€r '8! Greds, epplicants in 0.k.53/93,
SN Br8513Docr 41470, o

Ral‘ : my F.D'., ) S .

- | .. ~RPPLICANTS.
‘brc‘o‘COﬁtd./—A B



301.

302.

303,

303 ;

385,

306,

307,

308.

‘(; 40 '

P.Pangunni Menon,
S/a T.CeKeNeir
Retirad Guard TA! Special,
S.Ne. 15200, "Feurnami®
Nangapne Nagar' P.O.
Ulav?kkot Pin-678 002,
M. Krlshnan Neir,
$/e Kunchu Nair, Retired..
Dri/er A Spec1a;
S.Nel P 6444, St} sh*lam,
P.0. Blavakkat.

V. Sreedharan Naiy, .

/o £.R.Krishna Pillai,
Retired Guard A 5peria1
g, NL.15202 Thuruthel,
Aymanam P. Uo, K"tta]am.

PR Rajam, S/o P.u.“ppu,
Retired Guard A 3pecisi,
S,No.16144, Housz Ne,u6/508,
mReshmi" Neax PeR.Coleny,

.Coch;n-‘ﬁ

C.Kutty Nsreyenan,

S/n V.C.Nerayanan Nair,
RetlEed Guard R Special,
S, N0m762u' Chembra HOUSB,

Sharanur ~ 679 121.

”TpoKoKﬂShY! 5/0 PK, KOShy

Retired Guerd, o.Nr.’S?Oé
Vazhakaleyil Gngadikal_P 0.
Chengannur, 51n—689 122,

Kel oo Kuvian,

s/o0 KB, .Lonappan
Retired Guard K § pecial,
$.My, 15216, “Chandlri“
ngh School | Road,

, Paﬂ‘P%rappur, via. TrlchuL

552,

N Ramaknishn'n Nambidi,
s/. Chit“ attathi*:pad
Retﬂred Guard YAY,,
S.Ng,14044, "Karthika® y

Ramavérmaeram, Trichur--680 631,

VN, Seriaa-i,'
W/o Late ARenten, Qet;red.
Briver A épec ial,

S.No.P 4367, Sree Rangam,

Pump Engine Road,

FlavakKet- 678 802,

«es PPPLICANTS
.-.Contd./-

A
e




e

. e 4].‘..

e F.MaRamaohandran, :

S/« CeBiMannadiar, Retired,,
Guard i,, S,Ne, 15219,
Nanikkath House, -
Kellengode, Palghat - €78 506,
awn.  VeMadhavan '

- 3o, S/o Ueluch;mi, Retired,,
Driver A Special,

S.No, P 2193,

Pallath House,

Kuthupscamba, Edethars R
Pelghat, Pin-678 611,

hl.Nos. 300 to 311 are

34y, KeM«Kunhimohammed, applicents in O.A, 54/93

5/c K.Moideen ioya,
Retired, Guerd IC',
S.No, 6633, Cherwdath Huuse,
Kuttamassery, Aluaye--£23 103,

442 R.Narayanan, “S/e, B.Re.iaram,
~* Retireu Drivetr Gwods,
5.Ne,PTJ 10505, 170, .
Jeevanartham Street, _
Poonthurei Raad, Zrades?,

449. C.Kumarasamy, S/o Chinnapps
* Gounder, Retired., Driver .
'8!, S.No, P 4206, L.No.&a,
Shelap Pruvawe, Suthanrs Puvam,
- Erede-7,

- T.3.Ramarescthy,

31 Sta T;K.Sondaréjalu :
Retired., Driver 'Al Special,
S.Ne.P 3540, 15, Sundaram
Street, Erode-2,

A.Abdul Jaffar, -
315. S/e Abdul Kader Retiied,,
Driver, Gaods, 5.Nn,U 44,
235 Kalyanasundaram Street,
Erede- 638 002, :

J’P,O,,

: 7 S¢Mo. P 3542, Telephone Nagar, v :

: € )~ Ty ‘ :

\ 2 am p.D.’ l—IOdB. ore APPLICANTS
V : . P Cantdn/-‘

(4



318.

319

320.

301,

322.

323,

324,

325,

525

Yu/'Periyar District. ceo
o : -+ .Contd. /-

Chinnaﬂaiyan, e
S/o &numan Retired.,
Shunter- {

S N8 . F 7458 76 L.G.G.5
Colony, V. 0 c. étreet,
" Yollampslayem, Erede,

M.Krishnan, S/o Nunueamy,
Retireds, éhuntv o
S.Nm,10072, PT3, N* A5 e
Railuey Colony, Erodu

R Thlnoarnjan, ,
5/' Ramaswamyy Retired., \
Guard 'A' 5,Ne,14332, '
Thangapattalaikarar cane,
Popnthurei Road,

Erede,

101'2.0 -

A.Chinnaiyan, - S1.N#.312 to 321 are

S/u Arumugam, Retirved.,

Driver ‘'AY S.No, ® 716

Ne,331 A, Railuway Cf1¢rv
Ercde,

P. Subraman‘an, 8/c &, Pﬁlur*,
Retired Gusard ‘A'

Staff No, 7448 112
Vinayger Ks Sbraef
Sastr1 Nagar, Erode-EZG a02

S, Kannimuthu,

S/o Subbe Thevar, Retirad,
Guerd 'A". S,No.16068,
Sundarammal Iliam, 11/8
KIII, Nanjappa Laynut,
Sulur, Coimbat.re—6d1 402,

R.Bngénna Pillai,

S/e Rangaswamy Pillai,
Retired, Guard,:

S.No. 15271, 20 Nertn bhlnne
Mar iamman Koil Street,
Karungalpalayam, Erode-3,
Perryar District.,

"V.Mari, S/o Venketesan,
Retired Guard, 5,No.12563,
No, III, "Thera Illam“,
Kurlkaranpalayam,
Mulapalayam Pest,

Erode-Z Periysr Llebr1ct.

‘V.l.akshmanan, 5/5 . Yadiveiv,
Retired Guard. S.Ne,13%755.
Bharathipalayam Street,
‘Kurikaran pelayam, '
Mulapalayam Fost, Erode-2,

a7 plAr‘aP*S in OoﬁoNO 55/93

APPLICANTS.




‘ V. K Shunmughasundaram,

397 8/n k.S, Keruppanasamy,
. -t Retlred., Special grede Cuerd,
S.Na,3/T 35, 194 E,
Railuay Colony, Near Railuay
Cnlony Post Uffice, Erode,

V.KeUnni Nalr,
228 . S/uv K.Raman Nair,
" Retired., Assistant Cueard.
S.,No.1902, Contchery Streaw,
Erode. -

) R.Lakshmanan, $/¢ Famas:zwv,
399 Retired 'A! épecial Guard,
* S,Ne,7213, D,.No, 143,
Sestri Nagar,fﬁadayampcl'vgh
'Road, Erede. - Z. ‘

V.Suamyeppah,

330, 5/0 G. Uieuvasam, Retired
Guard, S.Ne, 14134, -
5 Karuppanasuamy Koil 11i Sireer,
Surampatti Road, Erode-638 CUY,
Periyar BGistroict,

: . R, Ueeraraghavdn
331, 5/0 V,Rema Jyer, Retired
, Guard, 5,Nc,15237%, ¥c.9, -
Tayumanava* Street, -
Pundurei Resd, Erode~o38 ﬂOZ.

aaaaaaa

K.Ramalingam, ' S ,Nu,322 to 332 are
- 332, S/o0 V.Kandasamy, Retired., - ‘applicants in 0.A.56/93,

Oriver 'A', S.Ns, PTJ 10052,
 Door Ne,16, East Pettakarr,
Street, Erode—638 o002,

. G.R.Samuel Rzaj,
333, S/o G.N.Anandham Pillai,
Retired, Driver 'A' Special,
-SiNe. P 2836, 23 R,
Panchayat Union Street,
Manthcpe Podanur,
C01mbatore-23.

K.Kader Ali,

%n—%@d@r Batcha, Retired.,
Df\i\vb\m ?\«\ Special,

¥ BeNa T~ 43726, . 168 Rain Reac,
S >/ Podgrur 23_ Temllr"’du.

o(
Nmé?imut‘na:, $/o Maniappz
mun er, }Re'lred., Driver 'R',
s N, 18 5?/,95/11 Arthi I1iam,

®
\
q;z Vellgloﬁelﬂ ad P-danur—Zu,

334,

. &

w N4 | «<s APPLICANTS,.
\*-._—_5-—'/ I . ‘..QCOntd./—‘
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336.

3317.

338,

339,

" 340,

341,

342,

343,

YR

S.Velusuwemy Pillel,

/ 0.R, bankara1in?am Pillei,
Retired Driver 'BY S,Nu,6437,
D,Ne, 360, Selvapuram,

'Nrrth Perur, Main Read, "

Coimbatere-641 P26
K.Rangaswamy,

S/o Kuppusuwamy Naidu
Retired,, Driver, 'A!
Specialy S,Ne.P 9464,
D.Ne,24, Main Raad,
Podanur-23, Tamil Yedu,

K,Ahamed Sheri®f,

'5/0 A.Kader Batcha, Reiired.,

D-iver 'R? Speciel,
S.Ng.P 4341, Main Rgad,
P.danur—ZS Tamil Nzdu,

Nan3appa Naidu, :

S/= Venkettaswamy Naidu,
Retired Driver 'BY,

S,Ne, F 2438, Bajanai Kovil
Street, Pedanur-Z3,
Témil“NadU,

K Pglanienpan,

S/- Kuruppanna Goundsr,
Retired., Bpdwar-'A!,

SN, B 4333, Na, 88
Uilangaftur, Kedachanallur,
Erude, - 10., |

M.Palaniappen,

S/n Merappa Geundei,
Retired., I Firemsn 'B',
S¢Na. P 4382,
Vallaikattur,
Kedachenallur P.0.,
Thiruchengecu Taluk.

N Chellappan,

5/c Marappa Gounder,
Retired, Shunter

S, N-.9454, Alampalayam,

'Palllpalayam, Erede- 6.

A. Palenlappan, ' ’
S/I ‘Athathapps F-uwder

_ Retired., Bhumter,:’

S.Ne,.P:7465, Nl.304 A,
Velankatsor, % ™
Kadachanallul, Erode 10.

1% .

$1.Na.333 to 339 are

applicants in U.ﬁ.S?[&G.

oo s APPLICANTS,
....Contd./-

¢

...



u: éy
: 3

- 344,
345,

347,

348,

-

‘i%\..

v

P Gurusamy, -
5/0 Palaniappa Gounder,?
Retired, Drivex
S.No. M 7160, Nn,ana,
L.G.G.S. Colony,
Kellempalayam, Er#de-~ 2.:

R,Kumarasemy,
s/o Ramasemy Gounder,
Retired,, Shunter Lcuo,f
S.No.P 6315, .
AGovlndanoalayar,
Rlampelayam P

G,Samuel Durai Samy,
$/o Gnanadursi,
Retired., Driver ’
Splo S'NO.' P 3107, 32
Upstair -4th Crocss Roag,
Paramasivapuram,. Lalaudi-S%21 €ii:
V.Sengodan,

-8/0 Velapps Gounder,
Shunter/loco,

S,No, F 3510, Vilankattur,
B.Me,54. Pulapalayam M.0.,
Kadachanur (virtiage).

Retired..

C Nachlmuthu o

S/o Chcllaopa Gounder,
Retired,, Shunter,

S.No.P 4384, Pnclapalavzm Fast,
Kadachenallur, Pallpalayam,
Erode-6.

TeS.Alimoideen,
$/0 T.J.Shirfuddin
Retired.,
Spl. S. No. P 3260, '
47, Te. J.Shirfuddln Street,
- Bgstri Nagar, _
Near Ralany Celony,

?DYL:wlfFemankutty Nalr,
50, 4 /o\V«Narayanan Nair,
Driver ‘I,
2340 Pushoeleya.
58, Cullvge Ropac,
‘palgﬁét' pin 678 CO1.

MR tired\
ey No.%ss

V. N.Manadevan, .

V R.Narayana Iyer,
red,, Guard 'A° Spi.,
5. No. 10472, Na.1/780,
Vidya, Slngle Streei;-

O0ld Kelpathy P.0.,°
Kalpathy, Palghet =

678 003,

S1.No.340 to 349. are

epplicants in 0.A. sqésan

i‘g Contd./

'



752,

353.

354,

355,

356,

357,

358,

359,

360,

Tannissery, Palghat. : PP
v y .9 e :

'Ret1r°d., Driver

C. Chathu,vS/o nppqa

Bl

wo, F 5287,
Kurungad House, v
Marutha Toad, P&lghate

k. Krlshnan, ’
S/o R Arumughan, Retired.,
Driver 'B', S.Ne. P 9449,
Chungath Hausé,'K9vllpad
P.Oy, Palghet—17,t L

E. aukqmeren Neir,

_S/o P.Senkara Menod,

Retired., Psst. Glsrﬂ

- S,Ne 15394, Paslakkott Houss,

ThenurAvla. Porli,

" Paflghat-678 616.

i .GOVlnda’P’

- S8/o P.Serkara Nemn,

Retired,, Guard *B',

S, No.2024, Sr¢va;7am,

H.Ne ,M, 6/33 indire Yzgax,

‘Kallepully,'Palghet-S.

R, Nareyandn,

$/e U .Raman, Retired.,,
Driver 'A', S5,Ne, P 5B47,
Chendrika Nllayam,
Korathodi,

. Kadukv“snkunnan,
- Palghat-678 005,

‘N,Velukutty,

5/e Narayanaswamyg

Retired,, Oriver '8!, -
SNe,PTI 10113, .
&mbalaparambu, : '

Near' Madrassa,

Kavilpad, Palghat-17,

T.Velayudhan, -

s/o Theethy, Retired.,
Guard!C', S.Ne, 16223,
Devi Badan, Pottakulem,
Kav1lpad P.0., Palghat.

V Visuanavhan,
/o Kubhpaa, Retired.,

~ Loco. Shunter,

S.No, P 5184,
Vellankad, Kzvilpad,
palghat-'l To

V,Vasu, S/o0 Veleyudhan,
Retired,, Driver 'Af,
S.Ne, P 3164, Chardrasoudhem,

AppLiCANTs.
oo C.ntdo/"

0 ey eee o VLA . a te




— e e,

e e 47 s e

V.,Medhavan,

361, 570 Velayudhan,
Retired,, Driver 'B!',
S.Nu., P 9888, Rahendre
Sadanam, Melepuram,
lavakkct, Pin 679 002,
Palghat.

T.V.Velayudhan,
162. S/o P.Veerean, Recirud,,
Guerd 'B', S.No,6895,
" Thurakad House, P.O.
PerunglttukurL531.
Palghat.

V.Sivaraman Neir,

363, 3/0 K.Kesavan Na’r,
Retired,, Guard ‘AT,
S.No.5852, T2/R,
Instrumentation leowin ship
P.0. Kanjkode kest,
Palghat.

, S, Uporaraghauan,
364, S/e P, Singaram, Retired.,
Guerd 'R', & NQ.14¢LZ
H Ne. H—Z Housing Uﬂlt,
Karamadal Road,
Mettupeal ayenm,
Pin-641 301, Tamil Madu,

J Narayanan Nalr,
Retlred., Diesel Asst,
- §,No, D 9444,
Nu)lakkara Hnuse,
Fuduppaniyaram P.J.,
Palghat<678 733,

KeKeSubmamania Iyer,
366, . S/8 K.S.Kuihne Iyer,
: * 'Retired,, Guerd ‘L',
S.Nn,18439, Ne,3/126,
LN Puram Vlllage,
palgh at.

lakrishnan,
367.;0 '%3, Ukkenda Warier,

- 5 J?up Mail Guerd,
% ~NONT4067, Harivas
/é;( Kwﬁiiekuiﬁ gare, ’
ﬁakkéd~-7c ﬂog

Sy T8

ﬁfhuangal HO|se, anppuram,
g .0. Olavakkoi,

| -2,

W alghat_

nEPLICANTs
...Contd -



. i .
' ' [
|

| .

Ko Param851va Menon,
169 s/ M.N.Raman I"lenong |
‘ Retlredﬂ, Drivar Spl., . i
S,Nu, P 4684, 5
’Sh vasilam Nadathll Housc,
Vennekkdra P.0., "
Nanranl, Palghet-4,

P Thankaraj,
1P YA .Psnnan, Retired,, 3 | j
* Drlve“'ﬂ' Spl., | A X
S, Nl. P 2760, 76 N, .
Behino Ram Theatre -
?.0.Suramangalam,
Salem - 636 005,

* A,Ramakrishnan,
5/0 kppu, Retjred.,
374, Guard!A! Spl.,

*  §,No,6806,
RamancheMatH House,
19/360, West Vakkp*d,
Palghat - 67& 001. | ;

~ g/ﬁopa%egﬁ shﬂaz Na'*, 51,Nc.350 to 372 are.
3 2. [ ] Ma avan |d4.- - 3_' + i 0 &. 9 !3.
7 Ret 1red Driver 'A' Spl, ?Hp teants }n oh.55/
S No. P 6443,

Cherdkara Arlshra Nivas,
,-.Rannadl, Pelghat,
Pini- €78 724

RO AL T

S.5surirajen, _ ' »
373, 5/0|T Ke Sundarare?alu, : ?
Reti-ed., Driver
5p901al S,No. P 2327,
203, Ulnayakark01i Street,
Nedarmedu, Ernde-638 002,

K.Pandurangan,

374 . S/n\N¢Kasthuri Naidu,
Retlred Driver 'A' Spl,
S.Ng,P 2902 17/4,
Ammémandapam Road,
Srirangam 620 006.

_ VeG,Veerasamy,

375, S/-‘Cov1ndasamy Pillai Ve,
Retired, Driver 'At',
S.Ne. 847, 48/2,
Subbaiah-Street el : -
Sangliaﬁdapuram, : : : E
Tiruchi-620 001, ' : )

V,Sithan,
376, 5/0 Vaiaderi, Retirea.,
Driver 'Af, S.Ne. 1778, :
D.Ne.24, Jeedanda_Stréet, , o
. Poondurai Resd, Ernde-2, v.. RPPLICANTS .
\\~/ : ,,.antd‘,/— : x



377,

378,

379,

380,

361,

382,

o 49‘4.6

P Palanisamy,
s/o R, AngamuthJ,.
Ret“ret.,, Oriver
S.No, PT3 10027,
Vallalar Street,
- Municipel Colony Reed,
Erode-~4.

tAY,

N, Proklaqamy,

.S/o J.Arulanancam,
Retired., Guard *A',
$.No. 6253, 12,
Kamarajar Street,
Nadar—Nedu,.

UVineyakar Koil, Erede-~Z.

M.Pengasamy,

S/o C.Muniza, Retirad.,

Driver 'A%, Spi,
- S«Ne, PTJ 12449,

Golden Street,

Thangavil alias Mun: samy Foad,

Dharmapuri-63€6 702,

~ A
21,

"~ KeMunusamy Neadu,
S/s C. KrishnaSamy Naidu,
Retired,, Driver *C!
AFG. 'BY, 3.Ne, P 6123,

D 5, Kaliyanna Gounder Tntttam,

“erundurai Read, Ercde,

- P,Daniel Jnyara

$/a Peul Pillay, "Retired.,
Driver 'B', S.Nn,F 6441,
No,400 B Rallua/ Colcny.
E;Ode.

R.Manickam,

S/o M.Argamuthu Naicker,
=Retired., Briver !'A' S5pl,
S.No. P 2901, 22/28

Chinna- Mariamman Koil Sﬁreet
Karungal Falayam, Erede-2,

ty Gsunder,
unteyr,
B 7459 D.Ne.3/69

ca i Covery R.bh.e.0.,
o)ll

k
@\N Kﬁ%@hﬂ}%@»g, : -
384\ 540 vLﬁutﬁu‘émy Retized,,
S fﬁpu S. NI.P 2951,
s Nivas, 4/390,

Bharéthl Nagar,
Jah 'r Ammapalayem, Salem.

T T 373 to 383 are

applicants in O.R. 60/93.

.. APPLICANTS,
«'.Contd./—

€.



385,

3€6.

387.

388,

389,

390,

391,

382,

3983,

. e 50 L ]

G,Kennian, :

5/a Caoinderajelu Naidu,
Retired., Criver 'B!
Spl., 5.Ne, F 3042
NG . 420| K, Reiluey Culany,
Erode-2, .

R,Rengasamy, ,
S/y Ramasamy, Retired,

Criver| 'C!,

S.Ne, P70 10238
Kelingaruyar P: lFYEW,
Fudur Bheveni Post,
via Ercde-638 301,

K.Gevindan,

S/o Kandha Gounder, Recirad.;

Driver 'B', S.Ne. © 9470,
Ne,102 C TypO Railuwey Cuolory,
Erode-;.

G.Nardyanasemy,

b/. Gclndqr°3dly fiaddu,
Retired., shunting Der,,,
S. Nu.PTJ 19503, 387,
Nadar‘mpdu, PfonUu ai Nozd,
Erade-2

K. Va“ad”aP?Jon,

5/e Ka arupplan, Retirec.,
vuard 'A' © Va,21?? '
Thirumurugan Street,
bastrn Negar, ~~|d9¢

v, Argunen,'

S/e Venkatachalam, Retired.,

Guard 'R' S,Ne,12438,

38, Nemesivayam Stree<,
Kollempeleyem, Erode-~2.

F.Munisuemy, S/o Muthu,
Retired., Driver Specieal,
S.No. P 9389, M/52,

E.V.R Perlyar Nagar,
Eredel,

N,Muthusamy,

5/' Reallappe Gounder,
Retired, Dziver 'BY,
S,No,8085, 1/113
Ddappalll, Cauvcrv R.S.

Erode,

'Y

P.Viswanathan, ‘

S/s 5.Palenivelu, RLtlled.,-
Guard 'A', Spl.

S.No.7620, 324 ‘B',

01d Reiluay Celony,

Railuay Coleny Fost,
Ercde-2,

£

.. APPLICANTS.

oooCOntli./




00451v0;
R,Venkatasuamy, \
394, S/o R.Remakrishna Naidu,
Retired,, Driver 'A’
Spl. S.,No, P 28%2
126, D Reiluay Calony,
Erode~2,

M.Chinnappen, :
9n S/r Muthusamy Gounder,
395, Retired., Shunter,
S.Ns, P 6965,
Odappalll, I Werd 37,
Cauvery R 5., E1ndn.7,

: K.Cbennimalai,
396, $/¥ Kuppannan, Retired, .
*  Shunter !g!, §.ne. P, 3494,
Nethaji Street, "
Kellemnalayam, Ernds-7,

K+S.Abdul Sathar,
S/n A.Khgder Sharieff,
Retired., Driver 'Af,
S.No. b 2207, 74,
Ambedkar Streat, ,
Sastri Nagar, Einde-2,

397,

, M7Chinne Govindan,
- S/e*Muthusamy, Reiired
398 Guerd 'A! SpI:, ’
S.No.67%2, B 40, :
Housing Unit, Sampath Nagar,
Er0d8*11a

H.Kannen, S/c R.A.Hammantha Gounder,
Retired,, Driver °'Af,

S.No, B 1318, 26 B,

Khedef Mahideen Sahib Street,
Erode-2,

308,

N.Ramasamy, 8/u Nzlla Gounder
- Retired, §hunter, A
400, ?
S.No., ® 4230, No,1/56,
Puduppalayar, Kettur,
Rlampalayam Post,. .

~ReK.Subramaniem,
4C1 S/e R,Kanniah Naidu
* Retired,, Driver 'B° Sci,
—gsNc. F 5509, Ne,%€S,
radgyalkera gtreat,

jnappaFGounder,
4 Oriver, 'P',

+ <. APPLICANTS.
o;cclptdo/~A



403,

404,

408,

406,

407,

4408,

409,

410,

411,

>qo 52 [}

Pa Palaniappan,

5/o Pongia Gounder,

Retjred., Shunter,

S,No. &019 85, Gov1ndampalayam,
Alampflayam Pe 0., Ercde.
KeNellathambi,

/e U, Kumaraesamy, Retired,,
Guard, S.No.15721,

1/2 Egst Streat, hlawna;a\aﬂ,
Ercde~P,

P.S.Krishnan,

5/0 Subramania Iyer,
Retired,, Guerd

'S, No. 11723, 1/500,
Chathapqram P.0.,

Kalpathy, Palgba* -678 uD:.

R.Raghavan, S/e L.Appna,
Retired., Oriver iC*

S.No.4105, Alangode Ho'32
DlaVakkot Palghat~670 002

éaydne 1Dt Melln,
HoeV.D.'i"elle,
Retlred Drlver '3,
Q*Nn.lPTJ 10361, '
Carovin - Rebipnsnn Raad,
Palchat-678 014,

V.Arumughan,

S/s Ryyapoan, Retired,,
Driver 'B', 5,Ne.2136,
Prasanth;, "sree Sathya Sai
Nagar, Kallekulanqara P.0.,
Palghat-678 GC09,

R, Pal&niappan,
S/o Rengaswamy, Retired Guard
'C' S.Ne,1791,

 Shaini Nivas House Ne.36/664/1

Alangod 0lavakkot,
Palghet-678 002,

Pe Krlshnankutty,

S/o Cheriathu, Retired.,

Guard 'C!, S, No. 6093,

Paoinjakkard _Houss,

P.0. A“alur, vie,Lakkadi
g - 679 302.

. KeViRamanathan,

S/s K.V, Visuanatha Iyer,
Retired,, Guard 'A'p
S,Ne,13562, 2/137,

New Kalpathy P.0.,
Kalpathv, Palghat—ﬁ?a oe3.

|
\

 $1,No.384 to 404 are

applicents in 0.A.61/93

..o APPLICANT S

.e 0C0ntdo/;
. .




412,

414,

415,

416,

4117,

418,

PRI :

ee 5
Mo Krlshnan, '
5/o NaYandy, Retlred.,
Driver'A'! Spl., ,
S.No, T 1871,
'Sai Nivas! Thekkeperembu '

Puduppanlyanam P.O.,
Palghat-G?B 733.

T«P.Balakrishnan Nalr,

S/s C,Sekharan Nair,
Retired,, Guard ‘A!?

S,No, 105 5, M0u+ket House,
Fankur1581 PeBs, vias -

" Markerai, Palghat~6786T2.

KoM, Kunchu,

S/o Manicken, Retired,,
Driver 'B',

§ N.o » 446'1,
Kallingal House,

 Paruthipulld P.O.

Pglghat-678 573.

P Raghavaﬂkutty,
3/0 V.Padmanabhzn hsir,

‘Retired,, Oriver &' SpJ

S,No, P 6977,
Sarayi quusaery P.0O.,
Palghat 678 007,

V.K,Pomakrishkren,

5/0 KeSankaran Nair
Retired., Briver ‘A{

s,Ne,P 7791, Arupuzhe
Cheruvathur House, Parli R,0.
Pelghat~678 612.

KePoKrishnan,

S/o Sankaran Neir, Retlred.,
Guard 'B', S,No.6766,
Venkatesuara I1Jam,
P.0.Pampadi, Via, T1ruv11arala,
Trlchur Distrlct—seo 597, .

K.Vasu, S/o0 Kunjunny,
Rotired,, Godwcdbhunter '87
S,Ne, P 5301, Uenkalathodi
Melepuram, Dlavakkot P.0O.,
4@k-\a+ -673 002,

\ Drlnpr RS,

nnath House,
‘00, N S S.Enog.
falgha+ 678 008. v». APPLICANTS.

P .Cont'd. /—



420,

421,

422,

423,

424,

425,

428,
4217.

42¢e,

‘ Y 54 (X
K.Balakrishnan Nair,

$/v 7.Govindan Nair, Driyar
'8, S.No.P 7469, .

- Thekkumchered P.0,,

Vadakkum Mangalem,
vie.‘ﬂttappalam, Palghat Dist,

P..K.Ramechandran, S/o Kannar,
Retired,, Guard !A!

S.No,. 7192, Alangod Housa,
Olavakkot, Palghst-67& 0G% .

KeBalan, S/o0 Kannsr,

Retired,, Guard 'A°

S.N».6121, Sri Narayanji

Nilayem, Alangod, '

Olavakkot P.0., Palghat -
' 678 00z,

C.Krishpan, $/o Chupra,
Retired Asst, Gueard,
S.No,6333, Kalathilfouse
ﬁlanqué, Olavakkot P.0.,
Palghat-678 002, :

R.Krisbnah,-ﬁ.No.G?Si,

Ksst, Guard,, Ramelan,

Krishna Nivas, Alangod,
Ulavakkof p.D;’ pglghat.

C.J«Coelho, S/o F,Coelho,
Retirel,, Guard 'A! Spi,-
S.N&,14493, Chinnammal Street,
Noorabed, Fodanur-641 023,

Coimbatore Dist.

K.Dhanashu,

S/u K.M.K.Gangalya, Retired
Driver 'A' S,No.P 6804,
147/A Anthonipuram P.0.
Suramangelam-635 005
Salem,

K.Mayen, S/o Kandu, S1,No,405 to 427 -are
Retired-, Guard(B),
S.No.12ﬂ8, Kozhangottil House,
Rthirked, P.0,Gandhisevs Saden,
Perur, Palghat.,

R.Laxmanan, S/c E.C.Rengesainy
Naidu, Retired., Shunter
Piesel, S,No,9514,

No.S5, "‘Keeraikara Strest,

Ercde-1, - | ivs BPPLICANTS
v

e UC'ODtd./-

applicants in 0.hk.62/93,



431,

432,

433,

434,

435,

429,

430,

LI 4 55“'.‘: :

N.Sengodan,

$/o Nanjeppa Gounder,
Retired. Shunter,
Loco, S.No, F 5250,
East Thottipalayam,

Door No,431, "Kedachanur Uillage

Pallipalayam-8. :

- V,Perumal I, -

S/o Venkatasamy Naidu,
Retired, Goods Driver,
S.,Nu. V 12, D.No,91 C,
Leighbezear, Suramangeiam
Main Road, Salem-3.

V.Kumarasamy, $/o Jelapre

Gounder, Retired, Shuntar!3f,

S.No., P 4433, No,119,
Alampalayem Post, Frode:C.

S.Velappan,'S/o Senqcda
Gourder, Retired, Shuyntaxr/
Loce, S.No. P4292, 7/3-%U,
Puliamerathu House,
Gevirdanpalayem,
Mlampalayam P.0., trode-3,

P.Kolandai Ggunder,

S/o Palani Geoundsr, Retired.,

Fireman 8, 5.No.P 5362,
Bi;rdndiyabenbhdibitesky,
Nadérmedu, trode-2, _

¥.5engoda Gounder,
S$/0 Marimuthu Gounder,
Retired., Firemean B,

S.No.P 5041, Rlempa’ayam,

Pudupalayam, Peariakadu,

- Pallipeslayam, Erode-6.

S,Veredharaja Mudaliar,

S/o Sundar Mudaliar,
Retired,, Assistent/Diesel,
S.No. PTJ 10158, 104/0 '
Railway Colony, Erode-2.

.3engoda Gounder,
¥aruppanea Gounder,

5d., Oriver 'C?,
PY4778, No. 216 L Typs,
\Lclony, Erode~2.

to Guard,

il d

I / o
bmz, S/o Rzmasamy Maidu,
ss '

by S g
F1656, 35, Rejeji's Stwset,

... APPLICANTS
....Cnntd./"

¢



439,

440,

441.

442,

443,

444,

445,

4a6,

® 0 56 [ 2N ¥

P.N.Balekrishnen Nair,

S/o Remen PillaZ, Retired.,
GUard,iSJND.GQGG, v
Mangalath Aouse,
Nedungottor, Shoranur,
Pin-679 121,

K.Nareyanan,

S/o K.Unnaman, Retired.,
Oriver'R!, S,6No, 4925,
Karamannag House,
Vadanamkurussi, P.O.,
Vedanam Kurussi, via..
Shoranur-1.

M.Chinnan, S$/o Raman,
Retired,, Asst, Guard,

- §,No, 7040, Menichithodi House,
- Nedungotur, Sherapur-1i,

_T.Veluﬁutty, $/a TeNerayanarn,
Retireds, Driver's?,
- §,Ne,P 5778, Thuvvakkettil
House, Nédurgottnor,

Shorenur-1, Palghet Gistrict,

KsV.Gopinethen, S/o Kumaran,
Retired,, hsst, Guard,
S.N6.15447, Kallozhi Vattathcdi
House, Peruthipra, Shorarir -
' 679 121,
R,Balaraman,
5/o0 K.Rajamennar Naidu,
Retired,, Driver 'A' Special,
S.No.P 4660, Sastri Nagar,
Railuay Colony P.O.,
Erode, :

Ve hchuthan,
$/o Venketaraman, Retired,,
Driver 'At, S,No,8221,"
Reilway Cnlony, Erode, |
D.T.Heu%tt, 5/o0 A.M,Heuett,
Retired,, Driver 'A' Speciel,
S.No, P: 2942, 278-H-Type,
Railuay Colony, Ernde- .

. 638 00Z,

M.Chellappan,

S/o Muthusemy Gounder,
Retired, Driver's!’
S,No.P 5774, 31,
Thiruchengaodu Roed,

~ Pallipslayam, Erode,

91,N0,428 t0 442 are

applicants in 0.k.63/93;

oo APPLICANTS,"
; s 0 Contd.l /- o
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4471,

448,

449,

450,

457,

452,

453,

ee 97 44
D.D.Rozarie,

$/o P.D.Rozario,
 Retired,, Orivar 'A?}

Specisl, S.No.P 3029,
30 R, Sastri Nagar,
Erode,

K.Marimuthu,

S/o Karuppanna Gounder,
R=tired, Driver '2',
S.No. P 5333, Na,36,
Kesipalsyam,.

Annadurei Street, Erode,

K.Palaniappan,

S$/o Karuppannan, Retire
Rssistant Guard, S No.~’
9 Sadayan Palayam Road,
Sasthri Nagar, Evode,

Gy
£55;

V.,Ramasamy,

S§/o0 Velapps Gourdar,
Retired., Loco Shunter,
S.No.4919, Pallipalayam,
Rlampalayam,P.0., Exode,

P.Kandacamy,

S8/5 Paramasiva Gounder,
Retireu., Shuntar,

S.No.P 9405, Nc.422,
klampalayam, Pellipelayam,
Erode,

CiPalaniappan,

S/o Chinnathembi, Retired.,
Shunter, $,No,4379,

East Thollipalayam,
S.P.B.Mill Colony,

Erode,

M.Dakshinamoorthy,

S/o Manickam, Retizced.,,
Driver 'B', S.do, P 9511,
Kumaramangalam P.0.,
Thuthiputtu, Pin.-635 811,
Ambur (N.A.ADist),

N.Balakrishnan,

8/0 M,Narasimhan, Retirec.,

m 'AY, S.No,12519,

} ':. .
fan, Retired.,.
é."‘rd,_ S,No.14673,

.es RPPLICANTS
e .Contd._/—
¢ .



456,

457,

458,

459,

460,
467,
462,

463,

oo 58 ".

P.S. Sanjeeva Rao,

8/o P. N Sarvothme Rae,
Retiredy, Guard 'A' Speciel,
8,No,12522, B,30,

Hou31ng Un;t, Perlyar Nagar,
Erode-636 001,

K.S . hbdul Jabber,

Since deceased by Legal Reprzsentative,

Smt, Heeragan, 67,
Kovalam Street, Teachers Crluny.
ERDDE - 11,

R, Nera imhap,

S/o N ﬁangasemy Ne idu,
Retired,, DOriver ‘k' Spociel,
$,No, P 6978, Shastri Negar,

KﬁmaraJ Street, Erode.

R.Thangavelu,
8/o0 P,kRengasamy, Ret*rvd.,
Guard &', S,No,12918,

- 498, Rgrahara Street.

Erode-638 GO1,

K.Palaniappan,

S/c Kandappa Gounder,
Retired,, Driver 'S',

$,No, PTJ 10070, Dr. No. 10/MS,
KR-PD Road Karunkardn Medu:,
Pallipa]ayam, Erode--628 Glo,

k. Jame,, S/o J.hrokiesuzicy Pillzi,
Retlred., Driver ‘&' Spl,.

S,Nc., P 2819, B/13, Jeeve Norew,
Rangam: Palayam Post, :
Erode-638 009,

R.Karuppannan,

S/o kppeji Gounder, Retired,,
Shunter, S.No., P 5121,
Odappalll, Palllpelayam,

vErode-G.

N.Sengodan, S/o Nalla Gounder,
Retlred., Shunter, S.No, P 5295,
East Tholliya Palayam;
Kedachanallur Post,

Erode-6.

v

- 81, Nos.443 to 463 are
appllcants in 0.h.64/93

..;Z RPPLICANTS

| «.Contd. /-




SR

464'.

465,

466,

46T .

468,

469,

470,

K. Krishne Iyer,

~ §,/0 K.Krishna Iyer,
Retired,, Guard/A Spl, -
5.No.13745, Chembel Village
P.0., Ketteyi, Palakkad,
Pin 678 §72. '

M.Veemban,
S/o M.Nekelan,
Loco Shunter, S.MNe.F 5323,
Mullathody House, ‘
Kariangode,P.0. Kotteyl,
‘Palskkad Distrist. ‘

Retired,,

C,Gangadharan Nair,
$/o K.Kunhen Nembier,
REtired.,bﬁssiStaht Cuaci,
&,No,1864, Lakshmi Nivas,
P.0.Puthiperiyarem,
Pelghat, Pin-€78 733.

G,Parasuraman;

/o0 P.Gopal Pillel,

Retired,, Driver 'B',

S.No,P 3067, "Sarasdd

Reyappen Street, P.J.

Thathemangalam, Falghat—
678 102,

137
thi Nivas®, -

C.Narayenan,
s/o A,Chendu, Retired.,
Driver ‘A', S.Ns.P 7479,
'Leela Nivas'; P.O.

- Pyduppariysram,
Palghat-678 733

K,Raghavan,

$/o0 M.Krishnan,
Retired., Driver T'A!
Spl, S.No, P 2400,
Mullarithodi House,
Karimgode, P '
(Kottayi, Palghat-679

P.k.SiVasankaran,‘

670 P.C.Krishnen, Retired.,

~_ Guard, S.No.14108,

M

B ]

5 ukulangara
_ aOMIN 1.anga 2,

61 WNarayana House, PO«

?
e

fndt 676 642.
Z

Hapathy Pillei,

, Guard S.Nn.14117,
ur Road, Lalapet F.Ce,

Dista 9 Tamil NedL.',

né639 105, APPLICANTS

» . ‘...;Contd./"



472,

4173,

474,

475,

476,

477,

478,

479,

* 0 “ .

T.RJUnnikrishnen Nambier,
S/0 Raman Nembier, Retlired.,
Guerd 'B'm S,Ne, 9791,

Rbhilesh, Ravipuram ,

Kochi-16.

K.Uuﬁakasuathi Amma,

W/o Late K.Balakrishna Menon,
Retirﬂd., Driver,

S.No,P 3512, Kallazhi House,
Pudussery, Cheruthuruthy.

A, Kunhikrisknen %Neir,
S/o PJK.Sankaran Nair,
Retired,, 'A!' Grace cuesd,

 S.Ne.9685, Krishna Vihar F.0.,

Peruthipulli, Palghat.

A Marimuthu,

S/e M.Prgsmuthu Naicker,

Retired, 'A! Spl.,

S.No, P 3574, 109,

Dhenalakshmi Illain,
Kumaren Street,
Kavungal Pelayam, Erede-J.

N.Naﬂesan,

S/o Muthusamy Gounder
Retired., Driver 'Rf gpl.,
S.Ne, P 4369, P.L. 1612,
I.C.Police Querters,
Dhangaendhiri Negsar,
Pondicherry,

G.Kehbdul Sathat,

5/o G.Khader Badshe S$shib,
Retired Guard 'A' Spl.
8,Ne, 11786, 17 Syed
Jelal Khen Street, Fort,
Salem, Pin 636 001,

R.Ramasamy, o
S/eChinnakesavan, Retired.,
Driver ! S.No. J/M 1297,
176, Mandsps Veethi,
Erode-1.

M.Iﬁréhim Khan,

S/o E, Mohamed Khan¥r

Retir=d,, Driver 'R,

S.Ne. P 3028, L 245,

Shemshaed Menzii, Persar Negar,
Erede-1.

S1.No,464 to 474 - ere
srolicants in O.k.65/93.

... APPLICANTS
X Contd./"
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e

ano. L, Narudappan;
$/o L= kshmanan, . Retired
‘Diesel Shunter,; S.No.V. 85
93, Thiru V.K. treet, ‘
Kollampalayam, Erode-2, el

.0 61 ri',,‘

481, G.David, $/o0 D, Gebriel, ,
Retired., Oriver 'A'! gradse,
S,No. P 2269, 223,
Sastﬁrl kagar, Sadayen
Palayam Road, Ercde-2,

482, C,Subramanian,
5/0 [ Chinneppen1
Retired,, Guard 'A!,
Spl., S. No, 12327, Plot 31.
16th Averue, Banu Nagar,
‘BAmbathur, Maedrae-60C ﬂg?

483, C.Arokiasanmy,
S/o P.Chinneppan, Petired.,
Drivar 'A' S,Ne. P 27105,
D.No,77, New Street,
Erode-1, .

484, K,Palaniappan,
S/e Kandeppa Counder,
Retired., Driver
S.Nn. P 7882,
Alave Gouncer Kadu,
Manienur, Salem-10.

485, C.Rengasamy,
S/s R.Chinnasamy Naide,
Retlred., Driver 'A' Spl,
S.Na, P 2831, 32,
Ghousethottam, Udumalpet,
Pin-642 126,

486. S, Abdul Kareem,
5/0 Shaik Jameludeen,
Retired.,, Driver '82' Spl,
S.No, P 2825 30 Burrah
#—Sahile Street Mount Road
,f;,uqu%@igg-z.
& ﬁ*‘ <,
M Boy ndarajalu,
Sﬁo R\N ayanasam Naidu,
#h@tlr Jj Oriver R‘ Spl..
§§\§¢No )@” 's61, 51 North Streot,
'ﬁh;rubuv nam, Kumbekonam,
4 p1_7642’103 ~
ORgfﬁﬁgananickam,
/o Late K.AR.Anthonysamy,
Retired,, Driver '8!,
S,.No. P 3105, D.Nc. 5
_ Sasthri Nagar, Pillayar Koil
\// Street, Erode.

Pl e B RSB IO N e T SNy TN B gt £, B

$1,No.475 to 487 are
appllcants in 0.6.66/93,

vss RPPLICANTS.
P .antdc

oy



439,

490,

491,

492,

493,

494,

495,

496,

[ 2] 62 ’ e

Kannemal,

W’ "a9%e K,Singodan,
Retired,, Driver rat Spl.
S5.No, P 6826,

Maligai Natesen Stores,
Nadar Medu, Poonthurei Road,
Erode,

A.Zeyalakshmi,

W,’0 Late P.Pngamuthu,
Retired., Driver 'A',
S.No.P 2304, Ne.27,
Pilliyar Koil Street,
Sangliandapuram,
Tiruchireppalli.

G.Ahilandam,

W/o Lete T.Govindaa, Retired.,
Driver 'A' Spl,, S.Mo.P 4ET5,
No.74, Vandikaranthottam,

Koll empalayam, Evcoe-Z.

R.Jaya, W/o Late V.
Ramalin?am, Retired.,
Driver 'A' Spl.,

- 5,Ne. P 3789, ED 2E%

'H! Type, Railuay Colony,

.Erode{

Dhenalakshmi,

W/o Lete S.K.Sivygprakeser,
Retired,, Driver 'A?',

Spl. S.No,P 2895,

ED 352 B, Railuay Colony P.C.,
Erode.,

Parvathi Sakthivel, :
W/o Late M, Sekthivel, Retired.,
Diesel Assistant,

S.No. J/M 648, 422 H

Railuay Colony, Erode,

Nallammal,

W/0 Late C.Tholasiappen,
Retired,, Driver 'C',
S.No. P 6579, 29,
Kumaran Street,
Kollampalayam, Erode,

K.Lakshmi, '

/o Late K.Raja, Retired.,
Driver 'C!, S.Mo., YV 223,
212 F Reiluay Celony, .

“/ Erode,

oo APPLICANTS.
- '»_.s..Contd./—' -




498.

499,

500,

501,

502,

i.‘u 05.
o\ 5/0 K \LPelf>, Retired.,
\ o buapd Y S5pl., S.No. 15212,

\/ Salem~-636 016.

vo 63 44

Sampoornam,

W/o Lete P-Arumughem,
Retired,, Driver 'At,
"Spl,, S«e, 3/M 818,
-ED 194 D, Railuay Colony,
Erode,

S,Geeja Bai
W/o Late N.éanesan,
Briver '&' Spl.,

. S«No, P 2894, D,Ne,16,

Lenin Street Church Med,
'Reilusy Colony P.O.,

Erode,
Pappa, U1¢Mm.488 to 499 are
U/e Late K.Krishnan' applicants in 0.A.67/93,

Retired., Criver 'C
S,No, P 7945,
Mooppaner Street,
01d Suremangalemn,
Salem-635 005,

. ?

P MsArokiaasamy, -

8/o0 R.Muthu, Retired,,
Driver '4° §pl.,

3,No, P 1718, No,752,
S5th Mein, 8th Cross, .
M.C.Layout, Vijayanegsr,
Bangalore-40, _

N.Merappa Dasary,
S/o Naravene Dasery,

. Retired,, Driver 'B‘,
. S;No,P 8083, V3/48, -

Peria Vadagampatti
Vie., Danishpet R.S.,
Omarur T.K,, Salem District.

Pushpavalll,
W/o Late V.R,Velu=emv. Retired .,

'Diesel Essistant,

S,No. 3/M 1242, D.No.64,
Vavooce Street, o

Kollampalayam, Erode-2,.

$/6 N ;dhalaimuihu.
ﬁﬁ€tg2a\ Ndriver 'B',’
S. foV 50,0 . No .15 F/3
Ef%%é%vfbe an Colony.
Sg'sifapurdm, |fTiruppur.
W Ty
?@E?Antqn9g

fi?@ﬁ SEED - Colony,
New=tairlands,

. ooCdT'l"tdo ./"

... RPPLICANTS



505,

506,

... 64 2 8

A, Krishnasuamy Neidu,

S/e N,Arumanaethe Neidu,
Re+ired., 3pl, Grade Guerd,
S,.No,14310, Kandampathy Pout,
Salem-636 UOS.

P.K. Sulnchana,

U/u KetleParemesuwsran,

Retired., Driver 'C',

5.No.P 4800, ED 397 B,

Railuay Colony P.0.,

~Erode—%.

507,

Pk, Raman '
S/e A. Paththcrana lysr,
Retired,, Guard 'B',
S,Ne.15243, Dhsnalaksnm “llem,
Upstairs, Near Temple

‘ Subramania Nagsr, Salem-5,

508.

509,

518,

511 .

512.

513.

W

KeS, Georgs

S/o K.Slmpson, Retired,,
Passenger Guard,
S.No,13413, Plot No.,a2.
House Ne.157 A,

iTh*rUVBkavsrdanur.

Salem-616 0es.

R. Venkateouaram,
<S/o N.Ramamirthem, Retired,

Guerd '"A', S.No, 15853,
5/137, ‘Am.adhv~v Negaz,
Jagir Rmmapalayam Pe 0.,

Salem‘» .

C.Fongia Gounder,

5/0 Chinneppa Gownder,
Retired., lLecc Shunter,
S,Ne, P 4374 Peria Mottur,
Jagir Ammapalayam P.0.,
Salem-2.

KeS Somasundaram ’

5/0 K.KSubha Rathinam Iyer,
Retired Cuard 'A! Spl,

S. Nn.6711 No,75,

Vinayakar Koil Srd Street,
Noolapalayam, Erode-2,

Julie, W/o Late S, Baggyesamy,
Retired, Driver ‘A"&QL..
S.Me.P 3261, 3/1 South Ukkedem,
Coimbatore,

Ke Kanfasamx S/o Karupparnnar,
Retired,, Pssistent Guard,
S,No.161€3, Ocdsikinsthuputhur,
RamadeVam P 0., Ramadevan \iiilage,
vla,Kandanpalaysm, Nemakkal Taluk,
Salem District.

“eeeeq APPLICANTS
aooocontd./-




514,

51 5.

516,

517.

513,

519.

520.

L ] 65 ..'

S,Kosalal Chandra,

/o T.S.5uaminsthan (late),
Retired,, Guard 'A' S$pl.,
S,Na, 7619 ED 353 A,
Railuay_Colony P. D.,
Erode-2.

P Alamelu,

U/o Late M.Falaniappen,
Retired., Driver 'A!

Spl. S.No.P 2893, B 18,
Jeeva Nzgar, Rengampal a\ar
Erode-3,

C.V.Narayanan,

/o C.V. Krishnan, Retired.,
Guard fA' S,No.3283,

Mythri, South Sazar,
Payyannur,

Smt. R.K.Parvathi,

/o Late K.S. RanoaS?u\,
Retired., Guard 'A' Hp1
S.No, EA11 124, Elayo Streat,
Subramanld Neger, Salem.

V. Regupathy,

5/0 S.Vsgjiravel, Retlred.,
Driver ‘R Spl., .14,
Kannan Nagsr, V.0. C.Nagar
Post, Thahjavur-613 007,

R.Mahabookkhan,

S/0 A.Rehimankhan, Recire-.,
Driver !'&' Spl,,

S.No,P 3053, No.82,
Ranganagar, Suramangalam,
Salem=-5,

M.Chinnu, $/o M. Mechery,
Retired., Driver 'A',
S.No, P 2815, D. ho._u,

.6th Dharma Nagar,
‘Suremengalam, Salem-S5,

A.Abdul UWahab,

S/o S.Mm.Abdul Rzeez,
memed,, Oriver 'A' Spl.

P 3gg1, No.101, o

: ‘amangaké‘, Salem,
S Y © fin-636 005,

y S.No.P 2715,

~3Z Nehz# Street, 0Old

Suramangalam, Selem-6%6 930S,

Mohideen, Retired.,

hL,No.:OU to 517 are
cpplicznts in 0.A.68/93

‘....APPLICARTS
'0-£0ntd /



523,
524,
"525.
| 526.
i
 '525;

529,

530..

531,

! " ; & 0 65 P )
M,Remasamy, |
5/0 Munusemy Retired

Shunter(Loco), S.Ne.PTI 10196,
D.No,122, Peryer Street. 0Old

Suramangalam, Salem-3,

K.Pslani, S/o Kolendai,
Retired~, Leco Shunter,
S.No,P 5256, 5/89"

- Anna Nagar, Jagir ﬁmmaoaleyam
P.0O., Salem—636 30?

‘Ke Govindasany,

s/o Kandasamy Naicker,
Retirsd,, Loco akurrer,
tgt, S,No.P 9477,

D, N-.21 Dhermanagar
3rd Street, Sa¢em«b.

K.Ramakr ie hnan, $/c P. Kupran,

Retired., Driver 'A' bp*.,

S.No, P 2764, 4/85, .
LakShumi Illam, Jagif
ﬁmmapalayam P.0,, Salem-7,

M, ﬂnnamala;, /o » Muthu,
Retired., Driver ¥R}

S.No. P 5192, B,No,R/4,
Pariya® Street 01d”
Suremangalam, éa’em-g.

Periannan S.,.

S/o Srcerargen, Retd re-.,
First. Fireman, S.No.P 74%
15, Mariiamnan Stroét,

'Solam Pallam, Salem-5.

P, Subrigmani, :
S/o Peﬂanl Gounder, Ret*red.,

LOCQsShunter tgt

- 5;NEY Ip 7455, Pillar Street,

Solampallam, "Salem-S.

M.Arumugem, S/e Marappa Gounder,
Retired. éhunter g,
S.No, P 8078 A/65 Keal’ utraet,

Ariyagounder Patti,

Suramanqalam P.0., Salem-5.

M. Chellakannu, -
s/a Munusamy, Retirec.,
Loco Shunter 'B',

S.No,P 7946, B 39 back of

- the Ram Theat‘e,

Suramangalam, -

.\\-:

.-? ’COhtd . /"



532,

533,

534 .

535,

536,

537.

538.

.-0 67‘{0_

'P Jaganathan,
' 3/0 R.D.Ponniye, Retired

Driver 'A', S,Nn,5551,
B.No,50, Muniappan Stf?ut,
Kluhipalayam P.0., -
Salem—S. C

A.Perumal,
S$/o B.Hanuman, Retired.
Loco Shunter’ ‘B'
S,Né, P 8079, 131 A,
Raiiway Colony, Gla2
Saglem-5,

R, meaSl,
8/0 K. Raman, Retirzd.,

Driver 'A!' Spl,

S.No, PTJ 10057, U,No,84,
A Mesque Street,

01d Suremangaelam, Saler:
Pin-636 COS,

V.Kandaswamy,

S/o Vellaiya Gounder,
Retived,, hsstt, Luerd.
S,N0.7246, Thirumagal Straex,

-D.No, 133, Bcdinalcaan PatiZ,

Salem"So

Yesoda,

W/ e Lace T.5 Srinivsser,
Retired,, Oriver 'A! bpl.
5,No, P P 1846, 10 Nehru Street.
01d wuramangclam, Saicm-3.

Janaki Thailammsl,

uU/o Late A Arj unan, Retlred.,
. Driver 'B', 5,No,P 3080,

4/248 A, Bharathi Nagar,
Jagir Ammqpalayam P.0.,

PV Pachamuthu,

S/o P.Velusamy, Rctired.,
Guard 'A' Spl., S,Ne,1223,
386, Sakthy Vinayagar Konil
Str&s}, Peonthuraei Road,

t'i, 36, _
Rlagepuram,

,}'M Rengasary Retlred,,
Driver 'A! Spl,, &.Wo. P 3052,
Plet Nn,.8/2, IInd Cross Street,
9r1thiv1pakkam, Ambsthoor,

Nadras-53.
A\

31 Nm,518 to 537 arse
applicants in O.ke
No,69/93.,

vee @PPLICANTS
& OCDntda /"'



541, .

542,

543,

544,

545,

546, .

547,

548,

v .

oo,s‘ﬁot

ReThirumelel,
Recrerented by Lokanayaki
as Guardlan,

S/0 R .Rengasamy Naidu
Retired., Driver 'A! épl
S.Ne, P 2864 2 A North
Vellalai Street
Pandamangalam, Uorlvar,
T;ruchy—szo 003,

Me Nnthénv

S/u L. Narnalaiwuthu

Retired., Driver 'A‘

Spl. Silo. 3030 Nu J109

Erode-Z
SGVarinayeQam.ﬁ’ ' &l.NO¢538 tO 543 are applicants
8/o0 Arokiam, Retcired,, in O.R NG, 70/93,

Rssistant Guard,
S.Nn, 7122, Uest
Marianéthapuram,
Dindigal-6.

V,Achuthan Nair,

3/0 P.Nereyenan Nair,
Retired Guesrd 'A‘ Special,
S.No,7628, 5/1584 'Anugrqh'
Asokepurar, Ldlanut-s 3 CC 1.

T, Kunh*r =zman,

s/e Narayenan Nambiar,
Retired.. Guard !,

S,Ne; 6302, ‘Kuttiyil House,
P 0 Neladi—ﬁ?J 522,

M. Visuanathan

/o0 K. Balakrishnan Nair,
Retired., Guard 'A! Spi,
S,No.15164, H.No. 1/4599
"ﬁsuathi“ East Nadakavu,
Calicut-6.

- T.P.Padmanabhan Nalr,

S/o T.VeAppu Nair, Retired.,

Guard ‘A’ S.No.1937,

Usha Nandir, P.O Nankavu,
Calicut-673 007,

K,Krishnankutty Nair, . ‘ ’

$/0 Unhichathan Nair, -

Retired,, Guard 'B',

S,Ne,.1502, Uadakke)iL Houas,

P.0. M.I.E Kunnamangalam,

Calicut, ves RPPLICANTS
‘ ' ‘-.EDntd /“




549,

55n,

551,

552,

583,

554,

555,

- Nesr Weter Tenk,

v 69 ue

V.Regheven Nair,
S,¢ Gzvinden Nair,

"Retired,, Brakesmen,

S,Nc.3024, Ragheve Nives,
Chiremangelam, P.0.Neduvsa,
Pereppanangedi, Malseter.

U.K.Bheskeran,

S$/o U.K.Velu, Recired.,

Guard 'R' Spl,, S.No,76Z",

Urpekendy House, P.C.Tanur
' -6716 302,

KeCoBayvinder Nair,
S/e C,Raman Nair, Retircc,,

-Driver 'B', 8§,Ne,718¢,

Edeveth House,
P.0.Thalekulathur,
Calicut - 672 317.

K.Chendukutty,

S/o X.Chekku, Retired,,

Rest,CGuard, éoN.y161S,

Koyimzxandy Heuse,

Pue0.Elathur, Celictu’-
572 AUZ.

. T.8uybreranian,

$/o P.Mumden, Ketired,,

Guerd 'R' S,Na, GP “£88,

Menicwem houce, .
P.C.Puthlyere, “alic.t-
‘ 673 C04.

KeKeParameswaran Nair,
S/o P. K. Esueren Ng’r,.
Retirea,, Brakesman,

. S,Nn,1460, Kulengece,
"P.0.Lakkidi, Pelgha:=.

AQAChUthan, .

S/e N.Koudan Neir,

Retired,, Guerd ' ',

S.Nc, V 144, Srezvelsan,

Nankara psoo, pe;ghat -
\ 678 613.

S1,No,544 to 555 are
applicents in 0.A.71/93,

... APPLICANTS,
o..Contd./"



557,

558,

556,

560, .

561,

562.

563, .

564,

00'70 (L)

* K. Atheppen,
YA Kelleppa Gounder,
- Retired

Shunter 'B!,
S.No.P 9453, D,No,110
Arupnu'meles neer,
pelpass Roed,
Poondurei Road,
Eode~2,

M, Zulekhabi

U/. Late S. K, Syed RAnanrg,
Retired., Uriver 'B!,

S,No. i3 10128, L,Z 88
Periyer Neger, HLH:‘nn Jrid,
Erode-636 001

S Rrunacnalam,
5/0 A Sutie P:llei,

" Retired,, Guarc A1,

Spl. S.No,8995, D, Nu..?
Neuw Street Lane,
Trichirepelly, C.u.-b 0 00,

NePo Vadivelu,_

S/ e Penpnusery, Retioed.,
Driver 'B', S,Nc,u/'7
Nrtchipeleyam, L.Puthur(P.0}
Erede-638 002,

C.Pasupethy,
S/o T.,Chinnesamy Desiker,
Retired., Guard ‘'A?,

S, No. 12152 73, Kosemads Streat,

Tiruvannemelai 'ele,
Tiruvennemelei, No.ADistrict,
Pin-606 601.

M.HsAbdulrahimen,

S/r Mahammed Husssin,
Retired,, Driver ‘'A!',
S,No,P 2294 NannarkuAsm,
Neer‘Indian Overseas Benk,

| Tiruchireppelly-620 020,

Ko Naetchimuthu,
5/0 Keruppan, Retired.,
Fssistant Guard,

S,No,7118, Periasamy House,~
'Palemapuram, Five Regod,

Karur, Tiruchy Dist.

M.V Paulrej,
5/0 M.Vedhenayejem,:
Guerd '8, (Re+1»ed)

S.No,.138E 6 Arul Illam,

111, Cauvery Negear,
Kulitalei Tiruchy-;39104.

v

... RPPLICAKTS
...Contd./-'

L4



fﬁﬁm

»

F10,

. s e 71 * 8
%M Devanathar,
5/o0 P Neenakshisundaram,
#etired,, Guerd 'A! Spl,,
&.Ne 10438, No.222, :
tenin Street, Railuay Cclony
#.0., Erode-2,

=sJohn,

$/0 A Suaminaths Pillai,

Tetired., Guard %pl.,

$.N0.14326, No.25;

$th Cross, Paramasivaniir:n,

telqudi, Tricny Distraict
pin«621 67% .

#.9rinivasan,

/o R, Uenkataramo Iyer.
fetired Guarc 'A' Spl,
i No.9456, No.18,
&r.Ambedkar °oad
Shuvanesweri Nagcr,
feimbatore,

#.Marimuthu,

3fo Venkattucnslam T.,
Fetired., Oriver f&f,

ﬁiNngf 44&9 KallikadU,
Smalur ?c:t, Salem District.

E.Periasamy, /o Ellappan,
®etired.. Asst, Guard,
%,No, 7545, Rvinashi,

» foimbatore District,

& Ragothama Ras,

5/0 KeKuppu Rao, Retired.,
Guerd 'AY, S.No,106%94,

flet No. BG Flat Noc. 83
Kalyan ksger, Sanjive’ Peddy

" Hager P.0., Hyderebed-500 03.

alu
% épl.

R.Marismmal,
h/a Late P ﬁurugasan, Retircd.,
Guerd 'Cf, S.No.16321, 46,
fBnna Str eet, 01d Suramangalam,

_Salem-5,
¥

'S1, N00556 to 570 are
applicants in D %022/93

... RPPLICANTS,
<o sBontd, /-




[ 72 LR}

K,H.Rahima,
. W,/w Late C.Nagasundaran,
574. Retived Diesel Kssistant :
S.No.J/m 497, 30, Nehru Street,
01d Suramengelam, Salem-5.

: Krishnemmel, -

575, U/. Late Konthan, .
Retiredy, Essistant fuard,
5,No.6058, B,No,5, flejeeth
Street, 0ld SuramengsleMh,
Salem';S- :

Cateerene,

576, W/o Late D.K.Pcter
Retired,, Driver ‘A‘,
Spetisl, S.No.P 1794,
130 k iknthonispuram,
Suramangalam, Salem,

N.Gepalaséamy, -
. S/e Nareysnasemy Raju,
577«  Retired,, Guard,
S.No,1300& HIG 338 F
Hausing Unit, hknna MNager,
Trichy-620 015. |

N. Kuppzn,

5/c Nerayana Naiker, : _ -
Retired,, Firemen, -
S No,r 9429, -2/162, ‘ :
Sivathpuram P.0., ° ' L
Salem, Fin.636 3C7.

578,

®5vindammel
—_— W/o Late K.hrumugam,
. Retired,, I1I Firemen,
S.No, PTJ 17448,
Ammapelayam, Salem,

S1.Ne,571 to 579 are
applicants in 0.k.73/93

Marayee Fmmal,

W/o Late R.Thangamutiu, f
Retiﬂed., Driver 'B' Grade, ~ ' 02
S.No, P 9437, 60 Z, 33h, . -
§.K.C.Read, Erode-638 CO09.

580,

Kousalyay
51 W/o Late C,Ponnusamy,
*  Retired,, Cuard 'hA',
Spl. S.No,15313, 30,
éIC Nagar, Meslepelavam Fele,
rode-2.




T3,

E Ramen, S/o E.Semi
Retired., Driver 'C!,

- 3,No, P 4242, Edeth Ottathil
House P.0, Kadallnui Negaram,
Nalappuram District,

Pin-676 312, Kerala.

K.Remen,: S/s Chandu,
Retired,, First Flranaﬂ,
S,No. P 7147, Vakeeri
Heethel House, FaD-
Palath, (via Kakkod1,
Pin - 6% 3 611,

582,

- 5p3,

. Mrs,.B SarOJini W/ L t Sih KB
2) Middle Street/ @ ‘].'
£ld Nldamanoelpn,

Nidamangalam PQO.

‘584

-

L. Vasudeva1 Nair,

-.$/a N.Gopelen QalI, Reti

. Gyard 'A', S,Nn,7519,

“Sohha¢ayam“ C/ atat1tn
. Master, Vaniyamhalam r.ie,

‘Malepuram District,

Pin - 679 336,

H1

-;-:'-555.

~
o

' m Kutty Nalu
5/0 Lete M R.uankaran,
. Retired., Driver,
. S,No,5707, Madathil House,
Eremu‘lﬂd zn Veyal, P.U,
frakkinar, Kozhikode
Pln < §93 028 (s+efP N . 4%*3r‘

586,

M. Schuthan Nair,

.5/ M,Krishnan Nair,
Retired., Guard. 'A'
Kariyatkuni House,

Narakods, P.D.Keezhariyuor,
Kozhikode - 673 324,

 58%.

Ke N.uankunni Menon,
S/s V.,Madhava Menoni
Retired., Driver 'k
6966, Rohini- Uihar
Sa:tﬁbttipadi Pin-676 13,
napﬁ@ anQadi Malapurem
\)\ \\\\ District,
Qﬁmuttappan,
§/e' P, Ran ieh, Retired.,
- Fineman 'A“ S.No.P 8177,
P-kkddQQaﬁh House,
\Eygnﬁflyédlur,

\Vw&

<. BAS,

. /"/F

nadiechzlam,

$1,No,580 to 584 are'
Jppl‘cants in D.R. 74/93

S1,.No,585 to 588 are
applicants in 0.k.75/93,

vess APPLICANTS,
) .‘.COntd /-



- 590,

582,

. 593,

594, -

. 595,

598,

59‘7 ., .

598,

: h.M Janu '
\J /0 Laf:e A oM.Then' Bn.

591.

' ..?‘uo 14 o.o-

'§1¢N0,589 & 590 are applicanta

Retired., Laco Shunter, in 0.&.(5/93,

S.Ne,P B183,
Pdhikarimanemal House

©P.O.hriyallur - 673 314,

€.K,Velayudhen,
Retired., Shunter/LHTS

~Nuzhithoftu Parambi,

Ezst of Cemethari Roed
Cochin = 18.

i M Kumaran' : g N ) &
Retired,, Driver, 13:1 OD. ',?7/93592 8?8 Bpplicants

Southern Reiluay,

Puzhakkal House,
Mudeppalore, (Via)
ﬁlathure, Palghat District.

M.Moses, ‘

Retired 0t Grade/cusrd/Ciid, .

Methel College, CL

Mammeth Vayel _ A : : T
Pattathanem, ﬁUiluuk T

V,Rr3iunan,

Retired,, Driver 'B'/QLN,
Karmaleyer,

Pattathenam, Quilon.

P.Mercita _ - &1, ND 593 to 595 are
N/o Late bhrt Dominic Sebestien, applléants in 0.h,78/83.

Retired,, Oriver 'h'/ULi.,
Pathen Parambe,
Near Transpnrt foice,

~ Quilong

N KeGanesen,
S/o M.N.Krishnemoarthy,

29, Ramanujem Street,

Kalllkuzhi Trichy-2C,
Retirsd Guard/Special Gra#a,
Southern Reiluay.

MeMa S.Thangepra asem,
S/o Michel, 2 k/4-B
First Street, :
Annal Nager Nalligaipuram&
Trichy=1., ﬁetired Driver
Grade, Southern fsiluay.

kil Vincent,

S5/o0 k.J.kmbrwse,

217, Poonthottam,

Kemp's Town, Trichy,

Retired Guard/Spec;el h Srede,

V/squthern Railuay, : Cee 'APPLICANTS.

...Contd /



.. V,3ubramanian
599, S/o E.'enkatraman,
21, Thondaman Colony,. .
Metar Factory Road,
KeK.Nagar Post,
Trichy-21, Retired
Passenger Guard,
S.Railuay,

S.Antony,

600, 5/0 Sovrlmuthu Pillai,
41, Malliyapuram,’
Maln Read, Trichy-1.
Retired,, "Shunter 'B' Ciade,
Southern Railuay.

R.Gopalan,
601 S/o D Ramaphandrar
* 125, Mariemman Koil S+ieet,
Ponmalalpauty, Goldan Rotk,"
Trichy-4, Retired,
Passenger Guard, Scuthern
Rallua\/o

+ TeKe Sr1n1Vauar,
602. q/o T.V.Krishnasemy, -

* 131, East Chittrs Street,
Srirahgam p.8., Trichy,
Retireo Gustd/Speciel
Grade, Southern Railway. -

S R ﬁlagarsamy,
603 /o Rengasamy Naidu,

* 328/B, Railuay Coloay,
Trlchy-ZO Retired Laco
Shunter 'B! Grade,
Southeérn Railuay.

_(Trichy,Division);

' M. Issac Chellish,
604, S/o S.Mapuel {late),
Retired 'B' Giede Guard,
_Southern Railway, 19,
Keela Kesa Street,’
Beemahagar,-?;ichy-1.

S, M K331m '

S/o Sheik Nasthan,
BYd7~E, Innamthar

\Nennur Post,

L' Retired Driver,

‘f( 2ty puthern Railueay,
( %gﬂz $/0 Naga Pillai.
£. 365 gaBdZaar'St est,

zuuﬁﬁhﬁ@ﬁﬁp vf Trichy-17,
® L Retlrgpidﬁgﬁer/B G:ate,-

\ tnHel .
N GANGA\»%% ; E} ?]-U‘ay

... RPPLICANTS
loocontd /_



607,

608.

.ﬁogb

610,

619,

612,

£13,

614.

- — B s o TR e

E, Abdul Razak

5/0 lMohamed Esuff, :
55, Moolakollel Street, .
Tennur Poet, Trichy-17,
Retired Shunter/B Grede,
Southern Railway,

I. Innasimuthu, .

S/o Inresimuthu,

Kalkothanur Villege,
Purothavkudi Post-621 30¢
Ilénga Kuchi, Trichy Qiectrizt
Retired Oriveyr/ B firacs,
Ssuthern Reiliay.

S.Ruben Gregory, '

S/ D.T.A.Sundarem PJLAe_.
5/ﬁ Convant Ryad,
Contonﬁment Trichv-1
Retired Guard/Specaol Grede,
Southern Railuay.’

M,Kareem Baig,

S/o V.Munveer Bclq,
Np.13, Pensioner atieet,
KuJapet Trichy-1
Retired Guerd/A rede
Southern Rajluay.

D.Antonlsamy,
$/o S,Doraisemi Pillet,

*7~ ‘» lst Street

Duraisamtplthm;
Ttichy-1, Retired Oriver,
B Grade, Southern Railuay.

T R.Ethirajah

5/s Thiruvangadathan,

53, North Chithre 'Street,
Srirangam, Trichy=-3g,
Retired Passenger Guerd,
Southern Resiluay,

K. A .Raghavasimhan,

’S/o C.Aknanthacharier,

South Devi Streef

_Renganagaré Srlrangam,
e

Trichy-6 tired Guard/
R Graﬁe,'Southern Reiluay,

S Murugesah, :
s/o K.Subramanian,
Plot No,%, Thaimanesvar Strest,

- Iyyappa Nager, Trichv-21,

Retired Pessenger GUcrd

~ Seuthern Railuay.,:

gy

~ A

os APPLILANTS.
...Contd /“



615,

61F.

617,

620, .

621,

e 7T

R.Viswanathan,

S/s N.R.Radhekrishnan,

5-C, Sastha Street, Lo
Baleji'Nivas, Ayyeppe Naugar,
Trichy-21., Retired Guard/
Specia. Grade, 3Southern
R'ailuay.

Gersld Eduard Rodrigues,
S/e Gereld tduard,

24'/3 Ardhi Bhaguern Streg[‘,,
Tendrel Nager, '
KeKoNager Fost;

Trichy-21.

R,Rengasamy,

'S/c Ramasamy KaVander,

62, Railway Celeny, .
Bells Ground,
Trichy-1., Retired,
Shunter B Grade,
Seuthern Railuay,

P,Raman, S/n Pitchsai,
118, P2ria Melgupsrai,
Trichy-1, Retired.,
Eireman/A Grade,
Southern Reiluay.

. G.Sethuréman,

S/o Gopalsamy Naidu,
Crauford Reilusy Cwlony,
Trichy-20, Retired
Driver/# Grade, Southerp
Railuay.

S.Thangaraj,
S/QJM.Sebastian,y
5/24, Thirunagar,
Penmalei, Trichy-4.

‘Retired, Shunter/d Graoce,

Southern Railuay.

D.Devadoss Alfred,. ,

S/o b.P.Devasirvatham Pillel,

137, Muthuraja Street,

> Mudaeliar Chatram, Trichy=1.

Retired Guard/Passenger,
Southern Railway.

i Neidu,

namani Culiny,
m, Trichv-1,
, Southern

.0 oCOnt’do/"



623,

624

625,

626,

627,

622,

‘630,

631,

63, Uest Uttra
"-Srirangem, Trichy-6,

Te 78 .

S,Krishnan,

S/o T.E.Saerangapani Neidu,

61 Dngcvethi Amman Koil otreet,
Srirangam, Trichy-6,

Reti-ed Guard/k Speciel Grade,
Southern Reiluay.

T.U.Nagaﬂathan,

136, North Chithirai’
Stzeet, Srivangam,
T-ichy-6, Retired,
Guard/R Gpecial Grade,
Scuthern Railuay.

R.Narayanasamg, »
187, Chitrel Street,
Srirangam, Trichy-6
Retired Guard/B Grade,
Scuthern Railuay.

KeN.Subramanisn, - .
Nerth Chithiral Sfr-eet,
Srirangam, Trichy-€
Retired Cuand/AR Giade.
Scuthern Railuay.

L+M«Ranganathan,

S/c T.Lachumanan;

71, Kandi Street,
Srirangam, T1richy-6 -
Retired Guard/B Grade,
Snuthern Railuway.

S.R.Yamunachari, .
S/e T.Rengasuamg Thathacnasier,
treet,

Retired Guard/A grade,
Southetn Raiany; : -

S,Veerappan, .
S/o G.Soundarara Pillsi,
143, Main Road,
Sangiliandapuram,

Trichy-1. Retired Driver/

A Special, Southern Railuay.

-A.M.Jnseph,fs/n R.Abrose,
. No,18, Pottakara.Street,
‘Palakkarai, Trichy-1.’

Retired Guatd/R -
Southern Reiluay,

5;A.ﬁd8ikalasamy,

8/o S,krul Pillaei,

26, SekkadifSﬁreet;
Palakkarai, Trichy-1, .

Retired- Guard/B,

Sputhern Railusy.

... MAPPLICANTS,
..oCOﬁtd./“

[



e e

o~

R

KR QSG!\ISI‘Q ngam,

No.48, Palayakeyil Strest,
Palakkarai, Trichy -

Retired Special Greds Guaxd,
Southern Railway,

632,

C.Antunyeemy,

S/e P.S.Chinniah Udayer,
15, Sugadoss Mandy Street,
Babu Road, Trichyez,

633,

k,Syed Jaffer,

5,/' Sya'd ﬁhamad,. ]

6, North Suankare Street,
Near Babir Rogd,
Trichy-8, Retired Driver/
A, Southern Railuay,

634,

V,Periyasamy,

S/o G.Veithialingam,

32, -Kazapettal Lirs,
Bazaar ‘Street,

Trichy-1, Retired Guarc’
R, Southern Railway,

633;

V.Alagirisuamy,

$/o N.S.Vserasuamy Naidy,-
8, Dcctor Issac Lane,
Sangiliahdepuram,
Trichy-1, ®etirsc Gocds
Guard, Southern Railuvay,

636,

S,Abdul Subhan,

$/o Shaik Babiza, |
38, Sathyamoorthy Street,
Senthaﬁneerpuram,
Trichy-4, Retired Guard
R Grede, Southern Railuay,

637,

H.Ammer Basha, ‘

5/c Md.Hassain, 23-A,
Varathamasemet Street,
Sahgiliandapuram, _
Trichy-1, Retired Driver/
k., Southern Railuay,

silg‘;

D.Dhanapal,

5/o R.Durairaju Chettiar,

15, Kajapettai Main Road

rrichy-1, RetiredvGuard/i,
shgrn Railuay,

PR gham Lo<+h,
A7/, 6K, Colony,
. ;ngifCUﬁ% House Road,
‘{:1\;&0.5,) oll Gate,
Trichy-20, Retired Driver/
h“§du2pern Railuway,
/4

T mm el ey W %y

oo« o RPPLICANTS
s e .Jhtdo/" .

¢

o



641,

642,

643,

644,

645,

656,

647,

648,

Y 8. LR ]

A.Ramu, :

S/o Appavu Kerukachi,

69, Neu Street,

8lkakedai, Contonement,
Trichy-1. Retired Driver,/
B, Southern Railuay

R.Kaliemosrthy,

S/o K.Remasamy, 1,
Kannagl Strest,
Subraemaiianuram, -
Trichy-20,, Retired
Shunting Driver,
Southern Reiluay,

M,Deraisamy,

S/6 V.Maruthanmuthu,

23-C, Bnna Nagar,

- Subramaniapiranm,
Trichy-20., Retzrad
Driver/B, Southern Reiluey,

R.Mazharul Hag,

8/0 §,8hcul Razek, 24,

3yeda Mohamed RoutFe:r Streci,
Beemenagar, Trichy-1,,
Retuired Guard-R, Southern
Railuey-

A.knthony Loulis,

S/w C,Arckiasami Fillz:,
91, Keele Padaysachi Stree<,
Near Eda Street,
Palakkarai, Trichy-1
Retired Guard/A, Southern
Railuay.

P.Venkatesan,

$/o C.Perumal Naidu,

65, Highuays Cclony,
Subramaniapuram, Trichy-20,
Retired Driver/A Spl.
Southern Railuay.

K.Meenakshisundaram,

S/o M.Kumerasamy Pillai,

Si, Annamalal Street,

Erode, Retired Guard-A,
Southern Railuay,
P.Arputham, $/e A,Peter,
47-B, Annen Iilem,
Rzgd Nagar,
Suramangalam Post
Salem-3, Retired 6river/
B, Southern Reiluay

;é/

... RPPLICANTS
) 'Cont.._dc/”




R R R Y b 6,17 L

K.Periasamy,

S/a E, Kolendan, 23,
vac Street,
Kollampalayam, .
Erede-638 002,
Periyar District,
Retired Guerd/k,
Southern Railway.

649,

v, PalaniSamy
S/n N.Velu Paknadl,.
650, 10/92-L, Nanjundepuranm Rouaod,
' PodanuL, CoimLatoro Cistrict,
Retired Guard/R &1,
Southern Railuay,

R.Venkatachalam,
651 S/a K.Ramasamy ’idayar,
° 117-A4 1, 01d Pagnur,
Remjee Nagar Post,
Trichy~S Retirec Snhunter-
Briver, Scutherr Raiiusay,

-+ 8,%07saimsry,
652 8/0 G,Severiinuthu,
~7°  5/218, Muthukulem Villegs, -
N.Ke ttupattl Post,
Via. Ramies Nage;
Tnlchy-,. Retired Crives/
- &, Southern Ralluay.

. A.d, Ramanathan
653, ~3-R, Pachalappa Mudali Streat,
Kumbak-nam, Thanjavur District
Retired Guard/A, Southern
Reiluay.-

© Kibbdul Uahk,
- §/0 Khader Shau Rowther
654. 132, Periyar Street,
- Subramanlapuram,» :
Trichy-20, Retired Shunter/
B, Svuthern Railway.,

.--;SfGopalan,,
655, /6 R.Grinivasan,
64-6 Railuay Quarters,
Kumbakonam-612 001.,
Retired Guard, Southern

'ja.El g kU“lCﬂi,~

“ Xjﬁi/trlct Retired
S~ Firamén/ _ “Southern
Neredil ' '

APPLICANTS.
- .'.—ﬁiyntd., /"'



657.

658,

659,

660,

661,

662,

663,

664,

‘Trichy-3, Retired

. Cent.al Bazar, Tennur Posth,

§/0 §,Nenickam Piliai,

P, Padmanathan,

.21/3, Poonnaiy= Cclany,

Railuay,

" 5/p K.Somasundarain Fillai.

T z TR T L R R TR T T '%#’L‘#MWIx

e e '2 [

&,Jacannathan,

s, AJhrakiyem, 11/, :
Sgyariarkoil Street, o ' . G
Woraiyir Post, " “

Fireman/A; Seuthern Railuay.

S,Abdul Kareem Sahib,
S/w Sheik Ahmed, 73,
Trichy-17, Retired.;
Special Deteos /R
Snutnern Railuev.

R.Soundararejulu,

S/0 G,Rajamannar Naidu,

25, Generel Bazzar Strecy,
Tennur Pest, Trichy-17 '
Retired Guard/h Speciel,
Seuthern Rafluwav,

o Me

G il ete s Bt At St T

- R,Vairaperumnal,

$/o Ramasamy Piliad,

28, Krishnespurarr,

Middle Street, Tharanei.r,
Thanjavur Roed, Trichy-8, ¥
Retired Drive1/C, , o
Scuthern Railuay. _ ‘ 3

M.8ivasubramanian,

House Ns.20/C-1,

bnna Nagaw,

Subrsmaniapuram,

Trichy-20, Retired Shunter/

B, Scuthern Railuey. ‘o

S,/o0 K.Farthasarethi,

Devaraya NageT,
Trichy-21, Retired Mail
Guard/k.Spl. Southern,

§,Md,Mahboob Ali Khan,
¢/o k Sher hli Khan,
16/5, Fourth Street,
Rengenagar, Trichy-21
Retired Passenger Guara, -

‘Sputhern Reilvway. : ' , ;

S,Dekshinamoorthy,

17, E.B.Zolany, Khajemalal, _

Trichy-23, Retired Guard/A : _

Southern Railuay. . : e APPLICANTS
. _ o ..ngqntd,/_




'665.

666,

667.

668,

669.

6704

671,

U.Krishnamurfhy,

S/ C.Venugopel Reaju,

14, Kumaran Street,
Nelakalkandarkottai
Trichy-141, Retired
Guard/A Southern R

R.Rmalanathan,

eilvay.

S/o Rayappa Bsariyar,

70, Krishnamoorthy
Meter Factory Road,
Trichy-21., Retired
R, Southern Regiluav

T.Ke Rajagopalan,
S/o T.V.Krishnasany

Nuger,

ﬂv i\/o

L

T
Iyengar,

2, First Street, Kalltlushbl,
Illupur Road, Trlchy-ZU

Retired Passpnger Gu
Southern Railuey.

K.Karumbairam,
'S/a S, Kumbalingam 7

rard,

Y4

. .
i L.A.Cl,

46-8, Ramakrishna ﬂaoar.
Kal1ukuzhi Trichv-23, »
~Retired D*lwer, SrbthPLﬁ

Ralluaj.

G, VuppusHm,=

/o Govinda Asary,:
6/R, Samynathan Stx
Melakalkandhar<otta
Trichy-11,, Resired

Ppl$
i Pust,
DrJVPv/

A Sruthern Ra luay.,

T V Arunachalah,

S/6 T.P.Venkatachal

56-h, Mudaliar Stre

am Pillail,
et,

Uurvvur Fost, ;;1chy-3.,

fRetired- Guard/P
Southern Qallue/

R, Krlshnasamy,' :
S/o A, Ramasemy iAyya
L3, Srin1Vasa Pillai

D,
he‘r@,\}?allma\

: vﬁ. Ty ’
: sﬁamaé%ﬁ Naicrer,
1 uﬂalal Vaic

4ﬁr, Tricr.

,%{iw d F*reman.
Rallway." g
v

Vadugépattl Vll ag°

ngar,
Street,

»atyanarayana Temple, :
mbalam, Madras - 600 G33
assenge:> Guard

ke,

.‘.St‘ -Lva ’
cythern

Q1.N0,.,596 to 668 are

applicanis spn 0.K.79/93,

.+.s RPPLICANTS,
R .‘Cl}ntd; /“'
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. 675,

‘673,

674,

675,

677,

673.

679,

6€0;

.» P4,

KeMiAbdul lajeeth, -

8/0 K.Thangzmeera Mohideen,
8{249, BoH.E.Lo TOUhShip’ .
Ranipet-632 406, Nerth Arcot
Distrist, Retired Shunter,
Southern Reiluay,

N.Krishnasamy, B
S/QJNarayanasamy“Pillai,

27/3; Sakthi Vinayagar Street,’

Crauford, Trichy=-12,

‘Retired Driver/R, Swuth:zin

Railway,

G.Amirthalihgam,-'
S/o M.Ganapathy,

Periyar Strect,

Kelakalkandarkcttai,

Trichy-11,, Retirad’Drivar/A;

Scuthern Railuay,

S.Andreu, 5/o S.Samizes,
Guru Illem, 3rd Sireet,

-E(E.Colony, Maherajopuran,
‘Viliupuranm; Ssuih Aroot

Dlsirict,, Retirad “sssenger
Driver, Soutkern Railuay,

. T.RéﬁgaéQMy,

S/e 3.Thangavely Psari,
25, Syndaram Pillai Thottanm,

"EBEdamslaipacti Futhor
+ -

Trichs12,, Retired éhunter,
Southesn Reiluay,

M.Gevindaraju, :
S/o Mutrukrishna Neidu,

-Nather§a;allivasal, _
‘Samyaaf “hoppu, House No.37,

Trichy-8, Retired Shunter,

. Southern Railuay,

R.kbdul:Raraman,

-8/0 G.hbdu_ Kereem, =

6/8, Jalla. Pakkiri Street,

~ Madurai Roed, Trichy-8,
Retired Driver/Specisl Grada,

Southern Rzlluay,

K.Ralagonal, - -

S/o 2.Krisinasary Naidu,
91, SINCD'Zolony, o
Edamalaipats. Puthur,
Sundaram Pillail Ttottam,

Trichy-12, Petired Shuster, |

Southerp Ra:luay,

.,QG.APPLICANTS.

' ,..COth./‘
. e B '



681

B *

682,

683,

684,

& 0§

685,
686.

607,

688,

s B5 .,

G #Kuppusamy Naicker,

S/o M.Gengathara Naicker,
69, Illangao Street,
Penmalaipatty, Trichy-4.,
Retired Shunter/B
Southern Réilvay.

C.Andi, S/e Chinnaiyan,
N,Kuttappattu,

Ramjee Nagar Post,
Ambedkar Nagar, Trichy-Y,
‘Retired Shunter, ~
Southern Railuay,

A.Mm.Skill, §/0 E,3kiil,
124, Crauford Colony,
Crauford, Trichy-12,,
Retired éhunter,
Scuthern Railuay,

S,Abdul KXasreem, -

8/0 Shaik Ibrahim,

56/k4, Singarathéppuy
Trichy-3, Retirec Shunter
‘Driver,/B, Sounthexn Ruiluey,

IJ.Issac, S/I—R.JSSEDhspilléyu-

36, Raghavachary Street,
Sembiam Post, Perasbur,
Madres-605 011, Peviied |
Driver/Spl. Scuthern Reiluay.

R,Gopalakrishnan,
- 8/0 S.Rathakrish%en, 273,
. Sethurama Pillai lolony,
" Trichy-20, Retire3 Shunter,
‘- 8outhern Railuay.,

N,Jayaraman, - :

$/¢ NeK.L.Naresa Ayyar,

. 920, Naresimma Rchsry Colony,
Nanjikottel Road, Thanjavur -
613 -:001., Retired Fass, Cuard,
Southern Railuay,

-R.Joseph,&S/O D.A.RaguA
Chettiar, 8-A, VUscanzyagum
Cpetty Street, Vth Line,

~Naogpestine-611 0C1,

1

ver/A Spl,

dyes Mudeliaz,
/fr Colony,

ar, Velar Road
Retired Guard/A,
4 Bilu ay. )

& . APPLICANTS.
«sContd, /-



690,

691,

692,

653,

694,

655, .

6S 6.

697,

‘ F.Veiaxutham,
$/o R,

V./

'..'v 86 .4 L]

nnamelsai,

12/VI 2364, Pookkara

Vasthe New Street,
Thenjasur - 613 001,
Retired Driver/A
Southern Railusy,

R.,Murugaiyan, _

S/o Remasamy Konar,

Nenin Nagar,
Udayamarthandapuram Pcsi,

- 614 706, Thiruthureiponnui,
Taluk, Retired Suwzrd/C,
Southern Railuay,

R.Gopulekrishran,

S/a K,Ramanujam Naidu,

Plot No,19, hkbrsham Pandither
Nagar, Via. Sivaii Nzsar,
Thanjavur - '1,, Retirec
Briver/R, Southern Pailuay.

P.Srinivasan,

S/o Pachaiyappa Mudaliysar,
112,  B/4, Mudalivar Streat,
Mudaliyar Chethiram, _
Trichy-1, Retired Guard/A,
Southern Railway,

G.Kalysnasundaram,

8/o MeGevindasamd Tillal,
Mooppanar Street,
kmmanpetei, Vediapuzam Dozt
Pin.- 613 205, Thanjsvur
District, Retired Guard/A,
Southern Railuay,

K.Sanniyasi,

S/c Kesave Padeyachi,

18, Kamper Street, :
Senthaneerpuram, Trichy-4,
Retired Driver/C, '
Southern Railuay.

K.Sankaranarayahan,

$/o V.Lnganathan,

C.99/h, North East Extension,
7th Cross, Thillei Nagar,
Trichy-18, Retired Guard/Spl,
Scuthern Railuav, a

S.Periyasamy, S/o Sangili,

Docr No,59/9, Mudaliyar

Chetram, Muneeswaren Koil
Street, Tiichy-1., Retired
Driver, Southern Railuay,

ees RAPPLICANTS

:ocouo"CDntd./—



. ) 65 »e
G ¢Kuppusamy Naicker,
S/o M.Gengathara Naicker,
69, Illengao Street,
Penmaleipatty, Trichy-4.,

_Retired Shunter/B
Southern Ré&iluay.

681

" C.Ahndi, S/e Chinnaiyan,
682, N.Kuttaeppattu,
Ramjee Nagar Post,
Rmbedkar Nagar, Trichy-9,
"Retired Shunter, ¥ '
Southern Ratluay.:

B.M.Skill, S/o E.3vill,
‘683, 124, Crawford Colony,
Crauford, Trichy-12,,
Retired éhunter,
Southern Railuay,

S,Abdul Xareem, -
§/0 Sheik Ibrahim,
56/P4, Singaratheppu,
. Trichy-8, Retirec hhunter
E Driver,/B, Southexn Ruiluay,

i . J,Issac, S/ R,J2eeph Pilicy,
685, 36, Raghavechary Street,
. Sembiam Post, Peratbur,
Madres-605 311, Retviied ‘
Driver/Spl. Scuthern Reiluay.

8 R.Gopalakrishnan,

- §/0 S.Rathakrishxen, 273;
Sethurams Pillai Zolony,
Trichy-20, Retired Shunter,

* Sputhern Railuay.

" N,Jayaraman,

667, S/¢ N.K.L.Naresa Ayyar,
9%-0, Narasimma Achsry Coleny,
Nanjikottai Road, Thanjavur --

s 6 AR wh, 15/0 D.ARaou

¢ > {Chet®iwr, 8-3, Vecanzyagum
At Cnefty |Street, Vth Line,
- - 2.9 Naggpatitine-611 0C1,
‘ E?a%akiggiiﬂé,’Driver/AﬁSpl.
cpbhdrn Reiluay,

oy

- ‘ o J ¥ .
689 —9/0 K.C.Sadays Mudelisa:z,
' 321, Vasndiyar Colony,
Thillei Neyar, Velar Recad,
Thanjavur, Retired Guard/A, ’ e -
Southern RBiany. ) . aee AppLICANTS.
v - "\ \Contd./-



€90,

691,

692,

663,

694,

655,

6S 6,

697,

' S/a K,Ramanujam Naidu,

Q,Velaxutham,
S/o R,Annamelai,

- 12/VI 2364, Pookkara
- Vastha Neu Street,

Thenjasur - 613 001,
Retired Driver/A :
Southern Railuey,

- R,Murugaiyan,

S/o Remasamy Konar,

Nenin Nagar,
Udayamarthandapuram Pcst,

- 614 706, Thiruthureiponnui,
Taluk, Retired Suezrd/C,
Southern Railuay,

ReGopalekrishran, §
Plot No.19, hbreham Pandither
Nagar, Via. Sivaji Nacar,
Thanjavur - 1,, Retired ,
Oriver/A, Southern Pailuay.

P.Srinivasan,

S/o Pachaiyeppa Mudaliyar,
112, B/4, Mudaliyar Streot,
Mudaliyar Chethiram, A
Trichy-1, Retired Guard/A,
Southern Railuay,

G.Kalysnasundaram,
/o0 M,Gcvindasaini Fillal,
Mooppanar Street,

Emmanpetei, Vediaputam Py,

Pin.- 613 205, Thanjsvur
District, Retired Guard/A,
Southern Reiluay,

K.Sanniyasi,

§/0 Kesava Padayachi,

18, Kamper Street,
Senthaneerpuram, Trichy-4,
Retired Driver/C,

Southern Railway,
K.Sankaranarayanhan,

$/o V.Lnganathan,

C.99/R, florth East Extension,

7th Cross, Thillei Nager,
Trichy-18, Retired Guard/Spl,
Scuthern Railuav,

S.Periyasamy, S/o Sangili,

Docr No,.59/9, Mudsliyar

Chetram, Muneeswarsn Koil
Street, Tiichy-1., Retirecd
Oriver, Southern Railuay,

,v/ : -

eeo RPPLICANTS

:.....‘Contd./—
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KeNandagopal, = -

i - '§/0 i,Krishr.asamy,

!. - 638, 43, Brindavan Street,

i Indira Nager, LIC Colony,
| : Trichy-21,, Driver/®k,Spl,
: Retired, Scuthern Railuay,

T.R.Balasubramanian,
$/o Rathinam, 168,
North Street,
Tiruvaiyaru 613 20¢
Retired Driver /B
Southern Reiluay,

699,

S,Masthan,

5/0 R, -Babu Sahib,

Retired Passenger Oriver,

Southe:n Reiluay, ,
Meenkara Street, Ternur,

Trichy-~17,

700,

. P.Gourisundaram, '
’7F1» S/o S,Periasamy, 106-4,
7" Menickapurem NacuStrset,
‘ Melapuaur, Trichy-1.,
Retired Guard/A,
Southern Railway.

?;Ramacﬁérﬂrén,';=--

o2, §/e MThangaveld, 5, .

702, ST 1 T

. vBhgrathy;Das§n'Str9§t;r‘

Kilgerumpakkam, - = * .7 .
Viilupurem = 605 602, -
Retired Driver/B, ‘

. Sqqtﬁe:n'ﬂailuay:‘T;

- FiGanesan, ",

703, :9/6-Packri Thevar, '
2/257, Teluk Office Road,
Yhirdthureipoondi 614 713,

' Retired Driver/ﬁ, S

R .§quthérn“Railuay,'A
— | [ o o

&;m;lS/é-Uafyapuri,

ter, Southern
Railuay\.

gmed; .
L pafor Sahib, -
#d Office, -

|y f':‘ ; . ) river/spln ’
Southern Railway.

y
¥

e AT

var Koil Street,
Ty Trichy District,

[ 3 X

vees APPLICANTS

«o.Contd, /-
. |
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! . ' . ‘oo 86 “oe :

V,Velu,-

s/o Vaiyapuri,

Frethiyur, Iniysnur’ Ruad

House No,33, Trichy-9,

Retired Shunter,

Southern™ Ralluay.'_A C : o

- %06,

.. SeMarimuthu, '
agr. S/o M.Singara Padayachi,
e %na/C, Railuay Colany,

kallukuzhi Trichy-20,
Retired ohunter,
Southern Railuay,

: P,Mamundy, '
708, 9/o Pelaniyandi, 42mA,
‘ Mudukkupatti,
- dudukottai Read, . .
Trichy-20 Rﬁtlred Shunter,
Scuthgrn éaliusy. :

T, Innasimuthu,
- 8/c S.Thomes, 13,
709, West Marlyanathanuram,
v Dindigul, Retired EShuntsr;
: Sbuthsrn Railuav. -

_ A, Sawarimuthu,
710. AfS/o Rruleppan 9/5
) Nif.Caliny 6th Cross,
Trichy-20, Retived &hurdicr, -
Soutnern Ralluay.

\ A Nuthusamy, :
711%-  :S/o R,Thanarikavander, 31,
- ‘P §B,S,Colany, Pudukettei
:R&ad, Trichy-20, Retired
Shunter, Southern Ralluay.

: -3, Palanlyandi .
792, _S/o Sataiyan, 31/3
©" . Palahiyandavar K011 S+reet,
“Itinamkelathur, Trichy District:
Retlrsd Shunter, Southern
o S Ralluay.

S KoM, hrumugham,
713;.. S/o Kuthian elias Walayenﬂx,
- . 4]93, ‘Paleniyendever Koil
-Stréet, Innamkolathur,.
Trichy. ‘Retired thntpt,
Southern Palluay.’

;.

. 5 Kandaoam‘

776 . f87o Subbaraja Gavander,
L Kadechanallur Pest,
‘42, Eeast Thottipalayanm,

Erode 6, ;Retired Shunting _ : e = _
V/Drlver, Southern Ralluay. ees PPPLICANTS
. : .cbo‘o Contd./"

.
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715.

716,

7.

78,

1.

+¢89.4

v Thiag“ragan,

$/0 Vsnke tachb e,

136, R.M.8.Colony,
Nanjeekottai Road

Trichy - 6, Retlred Derbr/
k.Special, Southern erlucy.

boGeRoUSE, S/0 Semuel Rouso,
35, Kenadi Street,
Subremeniapurem,

Trichy - {0D,Retired Shunter,

~ Southern R”llu?y.

RV Ponnalyan,

5/0 R U?leelu, 4-F,

Szint kntony's Church iton:,
Nagepattinam - &1% 001
Retired Driver/k,

Southern Railuey.

NeRejamanickam,

$/0 Nereyrnasemy Pillei,
18, Nethaji Street,
Kamzrejapurem,
Rejakilpakkam Fast,
Madres - 600 073
Retired_DriVer,
Solitherin Reilury,

By hcvocete Shri KeSupba R 0y
57/90,416/90, 320/92 298/52"

By huvdcete Shri Fedhiven Pi

By kdvocete Shri Vijcyen vey

Versus

Chairmen,
Reilu®y Board,
- Redil Bhaven,

\\F\\w eh? B\B\l his

/v°4 f

-
7

2
=
2 {
L%

'f? C}E’\W

“7

\ \

/

\\@/M

'\.\ /(/f N
N \. /\\\.

The Uﬁuck of Indie

Tepresbnted by the
Secreti _
Nﬁﬁxsgry‘bf Re 1lueys
Reil "Bheve h,
MN&W fDeAhi.

/

i

51 ,Nos, 669 to 718 ére"
applicents in O,F, 8D/93

in O.b.Nos, %95 to 403791,
end 377/92 :

- By kdvocrte Shri Re.Bheskeren ih O.k.Nos, 44/93 to 76/93,

Lia} in O.k.Nos, 77/93 & 78/93,

s in UskuNos, 79/93 & 80/93

Responﬂent - 1 in Ok Nos,
395 to 403/9%, 79/93 80/93

Resononuent = 2.in DdhaNoS, 57/90,
416/90,320/92, 298/92, 377/92 ahd-
44 to 76/93,

Reshondent - 1 in O.k.Nase 57/90,
415/90,320/92,298/92, 377/92 and -
44 to 76/93

and.Respondent - 4 in O.kcNo8,
395 to 403/91,

s..s Respondents,

Contd, /-



6.

74

h ame s e a——— - - e e e e

..90.,
Union of Indie - Respondent - 1 in 0.ANes

through . the General 77/93 end 78/93 _
Maneger,Southern Réilurys, Respondent - 2 in O.R.Nos,

Pork own, Madres < 3 395 to 403/91,79/93 & 80/93.

Respondent - 3 in O.k.Nos.
57/90,416/90,320/92,298/92,
377/92 and 44/93 to 76/93.

The Chief Personnel Officér,RQSpondent - 2 in O.AR.Nos,
Southern Railuay, - 77/93 and 78/93
Park Town, Medres - 3 ' :

Divisional Railuey Resncndent - 3 in 0.k.Nos,
Maneger,3orthern Reiluzys, 39% ta 403721,

Mysore, Roenowdent - 4 -in O.khoNos,

: £7/97,416/90,326/92,298/92
and 377/92

Senior Pivisicnel : Respondent - 3 in 0k N0, 77/93
B8rERDRRLL Tl g5 B

Palghat : ‘ _ :
The Divisional Personrel  Wesgondznt - 3 in O0,Ah.No. 78/93
- Officer,Southern Re lluay, o
Madurai Division,

Madurai, '

The Divisicnal . Rezpondent - 4 in O.A.Nos,

Sunerintendent, £479% to 76/93 '

Southern Reilwey, '

Divisiona) Office,Pelghet.

‘The Divisional Reiluey  Resdondent - 5 in O.k.Nos. -

hanager, - 320/32,298/92 and 377/92, -

Scuthern Reilueay , - ’
Bengeivure, - L wseees Respondents,

(By kdvocate Shri K.R.D.Kerentt for Shri k.N.Venugopala
Gowdr, Reilusy Advocete for réspondents in all the
epplicetions). : o '

|7
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S

715.

716,

7.

+489,

Ve Thiag?re an

3/0 Uenketachglam.

136, R.M.S.Colony,
Nangeekottai Roed

Trichy - 6, Retired Dr1var/
Kk, $pecmal, Southern erlUcY.

hGeRouse, $/0 Semuel ROUSQ;

35, Kenadi Street,
Subremeniapurem,
Trichy - 20,Retired Shunte'*
Southern R°1lu9y.

ReVo Ponnalyan;
s/0'R Wedivelu, 14-f,
Seiint kntony's Church fen:,

Nagepattinam = 8171 00

Retired Drlver/A

Southern Ralluey.

'719,'

NeRajamanickam,

$/0 Nereyenesemy Pillai Ly
18, Nethaji Street,
Kamzre japurem,
Rajakilpakkam FPast,
Madres - 600 073
Rotired Driver,

Sﬁﬁthc‘rn Rc JlU(‘y.

By Acdvccete Shri K.Supba R. u

'5%7/90,416/90, 320/92, 298/52"

53, Nos. 669 to 718 are
epplicants in O,F, 80/93

An OuoNos, %95 to 403/91,
and 377/92 e

By hdvocrte ‘Shri R.Bhoskeren in D.h.Nos., 44/93 to 76/93,

By huvocete Shri PeShiven Pi

By kdvocete Shri Vijeyem vey

Versus

Chairmen,

Reiluﬁy Board,

'The Unnon‘br Indie
\reﬁreséhted by the
Segﬁgtqk J
inlstfyxof Rrilueys,
CRa 11 Bhfueh,
ﬁémoﬁ

ezllhia

Lial in O.k,Nos, 77/93 & 78/93,

zn in UdkloNos, 79/93 & 80/93

Respondent - 1 in O, A Nos.

395 to 403/9%, 79/93 80/93
Resnondent = 2 in Deh.NoS, 57/90.

- 416/30,320/92, 293/92 377/92 ahd

44 tb 76/93¢ .
Reshandent = 1 1n O.h.Naos. 57/90,

'415/90,320/92,298/92,377/92 and

44 to 76/93
end.Respondent - 4 in Ok, Nos.
395 to 403/91,

s+++ Respondents,

-

Contd,/-
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..90. .

Union of India

through . the Gener#l
Maneger,Southern Réilurys,
Ptk . oun, Madras = 3

Respondent - 1 in 0.A Nes
77/93 end 78/93 |
Respondent - 2 in O0.R.Nos,
395 to 403/91,79/93 & 80/93.
Respondent = 3 in. O.k.Nos,
57/90,416/90,320/92,298/92,
377/92 and 44/93 to 76/93.

The Chief Personnel Officer,Respondent - 2 in 0.A.Nos,

Southern Reiluay,
Park Toun, Madres - 3

Divisional Railuey

‘Meneger,Socthern Reilueys,
Mysore.

Senior Divisicnel
§8reRBRRRe {02
Palghet S

The Divisional Personprel
Officer,Southern Reiluay,

~Madurei Division,

Madurai,

The Divisionel
Sunevintendent,

Southern Reiluey,

Division2) Office,Pelghet,

‘The Division2l Reiluey

ianeger, .
Scuthern Reiluay-,
Bengeioure,

77/93 and 78793

RQesrnepndent - 3 in O.ksNos,
355 $o 403721, .
Roenondent - 4 in. O.kJNos,
£7/90,416/90,326/92,298/92
and 377/92 .

Respondent - 3 in U:F¢N9;77/93

neepandant - 3 in U,H;No, 78/93

tezpondent - 4 in O.A.Nos,
44797 ts 76/93 '

Resaondent - 5 in O.F,Nos, -
320422,298/92 and 377/92. -

«-ee00s Respondents,

(By kdvocate Shri K.R.D.Karentt for Shri k.N.Venugopala
Gowds, Rriluey Advocete for respondents in all the

applications).

|7

o Contd/-,_ o
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S X1

ORDER OF THE FULL BENCH

Shri Justice V.S. Malimath, Chaiman:

These cases have been plated before the Fnll Bench as per
the directions made by the Chaimen by his order dated 23.10. 1992
"in exercise of the powers conferred by Section 5[4]{d) of the
Adrmnistrative Tribunals Act, 1985, after transferrmg the cases'

of the Madras and Ernakulam Benches and -clubbing then with the

cases of the Bangalore Bench The reason for the reference is

the conflicting v1ews taken by differen t benches, one view having

been taken by the Ernakulam Bench in its order made in application .

K-269/88 dated 20. 4.1990 and a’ contrary view taken by the Prmci-

pal Bench a_nd the Ahmedabad Bench in 0.A. No.1572/88 and O.A.

Nos.351 to 423/88 respectively. We shall now proceed to state

briefly the relevant facts as fOllOWS’ _

2. 'The applicants in all these cagses are employees of the Indian
Railways serving in different Divisions as Drivers, G.Jards, Shun-

ters, etc. who belong to the category called the running staff

'The applicants retired from service between 1976 and 4.12. 1988.

They have in these cases prayed for directions to the respondents

"to grant them pension and other retirement henefits by taking

into account running allowance not exceeding 75% of their pay.

governing the applicants conditioms of serv1ce in regard to pensmn

and other retirement benefits, ¢




-92-

3. In pursuance of the recommendaticns of the Third Pay Comnl—

ssion the pay scales of the employees of the Indian Railways
including those of the running staff were revised with effect
from 1.1.1973 by the rules called 'Railway Servants Revisioh.
of Pay Rules, 1973" [liereinaftér r_eférred to as the "Rev‘isiovn
of Pay Scale Rﬁles'] made by the f’resident in exercise of the
powers conferred by the proviso to Article 309 of the Constitution
of India. It-is e_rbugh to. state that there was . considerabie"
increase in the substantive pay of all the members of the running
staff. So far as the grant and quantum of pension is concerned
| the same is reg_ulated by statutory provisions made under the
proviso to Article 309 of the 'Constitutvion. Pension and other
retirement benefits def)end upon the average émoluments that the
retiring jemployee was drawing before his retirement.. Sﬁatutory
ruleé govern xx determination of average emolunent for grant
of pension and othér retirement beneffité. The relevant statutory
rules that were in forc;e- when the‘ revision .of pay scale rules
m into force on 1.1.1973 are extracted as follows:

n544, [C.S.R. 486] - .Elvnoluments and Average Bmoluments: The -
term "Bmoluments®, used in these Rules, means the emoluments

which the Officer was receiving immediately before his retirement
and includes:- '

[a] Pay other than that drawn in tenure post;

[b] Personal allowance, which is granted-[i] in lieu of
loss of substantive pay in respect of a permanent post other
than a tenure post, or ([ii] with the specific sanction of the
. Government of India, for any other personal considerations. '

Note: Personal pay granted in lieu of loss of substantive pay
In respect of a permanent post other. than a tenure post shall
be treated as persanal allowance for the purpose of this article.
Personal pay granted on any other personal. considerations shall
not be treated as personal allowance unless oth;rwise -directed
by the President. - S




[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case

"Emouments" means .the average earnmgs for the last six months
of service;

[d] acting allowance of an Officer without a substantive
appointment if the acting service counts. under Rule 2409 [C.S.R.
371), and allowances drawn by an Officer appointed prov151onally
substantively or appointed substantively pro tempore or in an

officiating-capacity to an office which is substantively vacant

and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service;

[e] deputation [duty] allowances; -

[f] duty allowances [special pay]; and

[glli] For the purpose of calculation of average emoluments:
Actual amount of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above.

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Note: In the case of an Officer with a substantive appointment
who officiates in another appomtment or holds a- t.mporary
appointment, "Emoluments" means:

[a] the emoluments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[b] the emoluments which would have been taken into account
under . this Rule had he remained in this substantlve appointment
whichever are more favourable to hm.

2544-A, [C.S.R. 486-A): Same as otherwise provided in Rule- 2544-B
[C.S.R. 86-B]. In respect of Officers retiring from service
on or after the 1lst November, 1959, the term "emoluments' means

= uments which the officer was receiving immediately before

5T ReeE I eNgent and includes:-
PN "6‘ .
tantive pay in respect of a permanent post, other
AR a tenure post, held in a substantive capacity;

nal ‘allowance which is granted in lieu of loss

substantive pay in respect of a permanent post,
per than a tenure post; :

cial pay attached to a post other than a tenure
S post, when the special pay has been sanctioned- perma-
nently and the post is a held in a substanfive capacity;
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[a)i1] For'the purpose of calculation of average emoluments:
With effect from 1st September, 1962, save as otherwise provided
in Rule 2544-B [C.S.R. 486-B] one-half of: '

i. the difference between the total emoluments referred to
' in items [a], [b] and [c] above and the pay actually drawn
in higher officiating or temporary appointments;

ii. Special pay other than that referred to in clause [c] above.
iii. pay drawn in temporary or officiating appointments;

iv. personal allowance other than that referred to in clause
[b] above; :

V.- the difference between the substantive pay and the pay actu-
ally dravn in higher tenure appointment([s], whether held
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment[s], does not qualify for
the grant of a special additional pension.

[2] For the purpose of emoluments for [ordinary] gratuity and/or
death-cum-retirement gratuity. The difference between the average
emolunents in respect of items [a] to [d][1] above calculated
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above,

[e][1] For the purpose of calculation of average emoluments:
The actual amount of the running allowance drawn during the month
limited to a maximum of 75% of other emoluments reckoned in terms
of [a] to [c] and [d][1] above. ; Co

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cum-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days of running duty immediately preceding.
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terms of [a] to [c] and [a1[2]
above drawn during the same period.

“Note[1]: If immediately hefore his retirement or death » an officer
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or
death-cum-retirement gratuity should be taken at what they would
have been had he not been absent from duty. e :

Provided that the amount of gratuity is not increased on
account of ‘increase in pay not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

Note [2]: In case where a temporary officer who quits service .
after completing three years' service is appointed substantively
to a permanent post any time during the last three years of his
service the emoluments drawn by him after completion-‘of three
‘years' service during the period he was not holding a permanent
post shall be treated as if drawn in a permanent epost held in
substantive capacity.
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2544-B [C.S.R. 486-Bl.[1]: If an offmer holdmg a pernanent
post in substantlve capacity:-

[a] officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time scale as the temporary post, continuously
for not less than three years, and retires or dies while
so officiating or holding the higher post; or .

[b] is confirmed in such higher permanent post at any time during
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A)] as if he
held in substantive capacity a permanent post on a time scale
identical with that of the hlgher post. -

[2] For computing the 1length of continous service in respect
of the higher post under clause [1], all kinds of leave all
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and.
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This will take effect from 1st september 1962].

2544-C [C.S.R. 486-C] - In respect of Railway -servants quitting
service on or after the 15th Jure, 1968, "emoluments' shall mean

~ the "pay" as defined in Rule 2003[{21], which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for (ordinary] gra-
tuity/Death-cum-retirement gratuity will be given only if such
pay was/would have been drawn continuously for a period of not
less than 22 days. '"Average emoluments" shall mean the average
of the emoluments as defined above calculated upon the last three
years of service.

In the case of running staff emoluments for [ordinary]/Gra-
th—cwn-retirem'ent gratuity will also include the monthly

-‘--‘.“‘_’5.,

e emoluments as defined above. For the purpose of
! f average emoluments the actual amount of the running
paLawn during the month limited to a maximum of 75%

moluments as defined above shall also be taken into
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wances ‘[in‘clfuding leave preparatory to retirement] or on foreign
service or having been suspended but reinstated without forfeiture
of qualifying service, his emoluments should be taken at what
they would have been had he not been on such léave or foreign
service or suspension.

Provided that the emoluments shall not be increased on acc-

ount o{: increase in pay, not actually drawn and that benefit

- of higher officiating or temporary pay is given only if it is

certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave,

[2] Pay Vdrawn in tenure appointments will count for persons S
governed by the Railway Pension Rules, 1950. L

It is clear from Rule 2544[g] that one of the -components that

o g A Cadyny

constitutes average emoluments is the actual amount of running

O

allowance drawn by the "Railways servant during the month, limited .

to a maximum of 75% of the other emoluments reckoned in terms
sub-clauses )
of /{a] to [f] of the said rules. The expression 'emoluments'

used in the rules includes pay and some other allowances. 'When
the revision of pay scale rules were promulgated and brought
into force wiﬁh effect from 1.1.1973 in the light of the recommen-
dations% of thé Third Pay Cdmnission ,NO stepé were simultaneously
taken to amend the statutory rules reguiating grént of perlsion.
Persons retiring after 1.1.1973 who had received the benefit
of increase in pay | in :accordance wi_th 'T:he‘ revision of pay scale
rules were entitled to claim computation of their pension taking
into aécount the revised pay amd the actual _amount of running "l,,a
‘ previous , ' - .
allowance dnawn during the /month limited to a maximum of 75%

of the emoluments which included the enhanced revised : pay. On

21.1.1974 the Railway Board by their letter No. PC-III/73/RA

directed as follows:

"The question of revision of rules for the regulation of
‘various allowance consequent upon the introduction of Revised
Pay Scales under Railway Services [Revised Pay] Rules; 11973 is
under consideration of the Board. Pending final decision, there-
.on, the Board have decided as under:- : '

*\‘/ | // . ¢
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[i] Treatment of Running Allowance for various purposes in case
of Rumning Staff:

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with

reference to the pay of the Running Staff in Authorised
Scales of Pay may be allowed to continue.

[ii] Payment of Incentive Bonus:

The payment of Incentive Bonus to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
down for each category based on their Authorised Pay Scales,

2. The payments as above will be provisional subject to adjust-
ment: on the basis of final orders." '

It is clear from this order that pending decision to revise the
rules regulating grant of pension.the existing quantum of running
allowance based oﬁ the prevailing percentage laid down for various

purposes with reference to the pay of the running staff in various

scales of pay was allowed to continue. Thus the limit of 75%

prescribed by Rule 2544[g][i] was directed to be continued.

The expression.'authorised scales of pay' in the context of the
revised pay scale rules which came into force on 1.1.1973 has
to be understood as pay authorised by the statutory rules that

were in force on the date of the order, 21.1.1974. The order

xed in Rule 2544 for the purpose of grant of

5. Any decision to modify the same would have

4 law. But what the Railway Board did was to

to modify the statutory rules by an executive order made

on 22.3.1976 bearing No.PC II/75/RA/I paragraphs 1 to,5 of which

read as follows:



98-

"The question of revision of rules regarding treatment of
Running Allowance as pay for certain purposes consequent upon
the introduction of revised pay scales under Railway Services
[Revised Pay) Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawmg pay in revised pay scales:

i. Pay for the purposes of passes and PTOs shall be pay plus
40% of pay.

ii, Pay for the purpose of ILeave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of running allowance drawn
subject to a maximum of 45% of pay.

iii. Pay for the purpose of fixation of pay in stationmary posts,
Canpensatory [City] Allowance, House Rent Allowance and
rent for Railway quarers shall be pay plus 30% of pay.

2. These orders take effect from 1.4.1976.

3. The payments already allowed on provisional basis in terms

of para 2 of Railway Ministry's letter No. PC III/73/RA dated

21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be

treated as final.

4, The above has the sanction of the President.

5. Hindi version of this letter will__ follows"

The limit of 75% of the actual amount of running allowance drawn
in the preceding month for the purpcse of computation of emolu-
ments for quantifying pension was reduced from 75% to 45%. The

statutory rules prescribing the maximum limit of 75% were, however

* not amended.

4. But as the authorities threatened to give effeet to the
Railway Board's order dated 22.3.19765 in preferencemtei"the statu-
.to'ry rules Shri Dev Dutt Sharma and other aggrieVed{,;persefl'sj ‘ghall-
enged the Railway Board'sorder dated 22.3.1976 inv_.‘;“‘éhe High 'bourt
of Delhi in C.W.P. No.915/78. Consequerit upon the establishment
of the Central Administrative Tribunal with effect from 1 11,1985

the sald case stood transferred to the Pr1nc1pal Bench of the
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Tribunal where it was remmbered as T No.410/85. The said appli-
cation was allowed by the Principal Bénch by its order dated
6.8.1986 and the impugned orderof the Railway Board dated 22.3.76
was quashed. The respondents were directed to continue to make
payment beyond 31.3.1976 all retirement benefits in accordance
with the Railway Board's letter dated 21.1.1974 till such time
as the relevant rules in thisv regard are amended in accordance
with law. The Railway Board's letter dated 21.1.1974, as already
stated, {id not affect the statutory rights requlating pension.
On a proper consideration of the order we have noticed that it
in terms states that the limit prescribed by the rules shall

continue until modified in accordance with law.

5. We should advert, at this stage, to another order made by
the Railway Board by which the statutory limit which was reduced
to 45% by the Railway Board's order dated 22.3.1976 was enhanced

to 55% with effect from 1.4.1979. This order also suffered fram

the same infirmity from which the earlier order dated 22.3.1976

suffered it being in conflict with the statutory rules. It could

not, therefore, have the legal effect of reducing the statutory

‘limit of 75% fixed with relation to the rumming allowance by

Rule 2544[g].

6. shri ‘M.C. Srinivasan and 23 others filed an application

the statutory rule 2544 was amended by the President in exercise
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of the power conferred by Article 309 of the Constitution. By

the said amendment said rule g{i] and -g[ii] of Rule 2544 were

amended firstly with effect from 1.1.1973 ‘reducing the limit
of ninning allowance for the purpose of calculating the average
emoluments from 75% to 45%. On the same day, a further amendment
was made with effect from 1.4.19794 increasing the maximum from
45% to 55%. Whereas the first amendment was given retrospective
effecé from 1.1.1973 the second amendment was given retrospective
effect fram 1.4.1979. For the sake of convenience we shail
extra\":t the amendments as follows:

"Subject: Amendment to Indian Railway Establishment Code-
Volume I & II.

- In exercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volume I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips
No.428, 429 & 430 R.I. and 405 R.II enclosed as: Annexures 'A'.
'B', 'Cc' and 'D'. ' '

2. The amendment will be effective from 1.1.,1973.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways. :

4, Hindi version is attached.

N Sd/-[K.Venkatesan]
. Director, Establishment [PeA]

DA:As above BT L Railway Board.
No.E[P&A]IT-86/RS-15 New Delhi; dated 17.12.1987"
: . ,‘w g

ADVANCE CORRECTION SLIP NO.405 R.IT

RULE 2544

Sub-rule g[i] and g[ii] may be substituted by the following:

v
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gli] "For the purpose of calculation of average emoluments:-
actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45%
of pay, in the revised scales of pay".

glii] = "For the purpose of gratuity and/or death-cum-retirement
gratuity: the monthly average of running allowances
drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 45%
of average pay drawn during the same period, in the
revised scales of pay."

(Authority: Ministry of Railway's letters No.PC III/75/RA/1

dated 22,3.1976 as amended by letter of even number dated
23.6.1976]. :

EXPLANATTION: The Rule 2544 of Indian Railway Establishment Code,
Volume II [5th reprint] has been modified through administrative
instructions issuwed with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay (omrission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

S3/~[K.VENKATESAN ]
Director, Establishment[P&A]
: ' Railway Board."

"Subject: Amendment to Indian Railway Establishment Code—Vol.I&II.

In exercise of the powers conferred by Proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volume I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction slip No.437,
433, 43% R.I amd 407 R.II, enclosed as Annexures ‘'aA', 'B', 'C'
andt 'D' respectively.

2. The amendment will be effective from 1.4.1979.

Sd/~-[X. VENKATESAN ]
Director, Establishment [P&R]
Railway Board.

New Delhi, dated 17.12.87"
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"ANNEXURE 'D'

ADVANCE QORRECTION SLIP NO.407 R.II

RULE 2544
| Sub-Rule g[i] and g{ii] may be substituted by the following‘:‘
gli] "For the purpose of calculation of average emoluments:-

55%¢ of basic average pay, in the revised scales of
pay, drawn during the period;"

glii] "For_the purpose of gratuity and/or death-cum-retirement

gratuity: 55% of basic average pay, in the revised
scales of pay, drawn during the period.:

AUTHORITY: [ Ministry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.1981)

ZPLANATION:

The Rule 2544 of Indian Railway Establishment Code, Volume

IT [5th reprint) has been modified through administrative instruc-

tions issued with President's approval effective from 1.4.1979.

These instructions were necessitated by the Government's decision

on the recommendations of 'Ruming Allowance Committee [1980]".

The purpose of this amendment is to give statutory force to the

administrative instructions with effect from the same date on

which the instructions were issued. It is certified that retros-

pective effect given to these rules will not adversely affect
any employee, to whan these rules apply. :

Sd/-[X.VENKATESAM )

Director, Establishment [P8A]

Railway Board."

The amendment to the statutory rules having been effected during
the pendency of the QA the» applicants amended their application
on 20.9.1989 challenging the two amendments in so far as they
were given retrospective effect from 1.1.1973 and VT.4.1979 respec-
tively. Their principal contention was that the_y,--: aé:';fbenSiogers,

have acquired vested rights to receive pension 1in. accordance

with the rules in force on the dates on which they
that those .rights of theirs cannot be takenv away 'by the subsequent
amendments made to rules on 5.12.1988 by giving retfoépective
effect to the same. This according to them islunjust, manifestly

unreasonable and arbitrary and thus violative of Article 14 of
: e

v the Constitution of India. The Ermakulam Bench consisting of

O I SRR
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan
by their order dated 20.4.1990 allowed the said application;
quashed the notification dated 15.12.1988 to the extent the amend-
ment to the rules were giveri retrospective effect and issued
a consequential direct_ion to the respondents to grant or refix
pension and other retirement benefits to the applicants as 1if
the amendment to Rule 2544 had not been effected till 5.12.1988.
The clear effect of the decision is to declaré";sonvlc;;l(i:hat portion
of the amendment which gave retrospective effect, preserving
the prospective effect to the amendment with effect from 5.12.1988.
Therefore, those who retired befare 5.12.1988 were entitled to

count the rumning allowance subject to a maximum of 75% of their

pay and aliowances for the purpose of computing their pension.

7. The aforesaid decision of the Ernakulam Bench in 0.A. No.K-
269/88 was challenged by the Union of India and others in Review
Application No.72/90. That Review Application was rejected by

‘a speaking order made on 25.7.19990.

8. Shri C.L. Mallick and others in O.A. No0.1572/88 and connected
applications challénge;i the Railway Board's ‘ordér dated 22.3.1976
and the amendments to Rule 2544 before the Principal Bench of
the CAT-at New Delhi. They also prayed for a direction to compute

_retiral and other benefits in terms of the order of the Railway

VBB e Bd 21.1.1974. That application was opposed by the res-
\‘;\ P — ~~ £,

sped dent\g Ghyrein viz., Union of India represented through the

$ Flvay Board ang the General Manager, Northern Railway.
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to Rule 2544 was challenged before the Ernakulam Bench and that

a décision has been rendered oﬁ 20.4.1990 striking down the amend-
ment to the ‘extent they gave retrospective effeét. On the date
on \‘ilhiCh the applicénts presented their applications before the
Prir;cipal’ Bench, the Ernakulam Bench had not yet rendered its
decision. But the Ernakulam Bench had rendered its‘ decision
long before the Principal ‘Bench decided the - cases on 23.10.1991.

The applicants were obviously unware of the decision. That may

-be the reason for their not bringing the decision of the Ernakulam

Ben;h to the notice of the Principal Bench. But the conduct
o.f the respondents is inexcusable as the Union of India was a
party to the proceedings before the Ernakulam Bench. ‘Thus the
Principal Bench did not have the benefit of the decision of the
Ernakulam Bench when the O.A. Ho0.1572/88 and othér connected
cases wer2 heard and disposed of on 23_.10.1991. All these appli-
cat;ions were dismdissed repelling the challenge to the amendment
to the rules. The Principal Rench took the view that the vested
rights of the pensionersvere not affected by t.he amendment of
the rules on the ground that the total amount of pension and
rétirement benefits they would have received before the amendment
wae not reduced by. the amenced rules. Following this decision
of ;the Principal Bench applica_‘cions-l‘lo.351 to 423/88 filed by
simiilarly situated persons before the Ahmedabad ‘Behé:h' were dis-
missed on 28.2.1992. It is surprising that the Union of India
which was one of the respoﬁdents before the Ahmedabad Bench did
not bring to the ﬁotice of th2 said Bench thé décision of the

Ernakulam Bench in 0.A. K-262/88 to which it was a party.
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9. It is for the first time after all t’ri_ese cases weré referred
to th2 Full Bench, trénsferred and clubbad together ‘that the
Union of India and other contesting respondents in these cases
brought to the notice of this Full Bench the fact that ‘Union
of India has challenged the decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-
dents also informed us thét’t‘ne Special Leave Petition and the
application for stay are pending ard that the Suprems Court has
not granted any interim order staying the operation of the order

of the Ernakulam Bench.

10. It was contended by the learned counsel appearing for the
Union of India and other contestin‘g respondenﬁs in this batch
of cases that we should defer conmderat:.on of all these cases
and awalt the authorltatlve Drommcamnt of the Supreme Court
where they had challengad -tne decision of the Ernakulam Bench.
In this connection reliance was placed on the decision of the
Supreme Court reported in AIR 1986 SC 1223 D.X. TRIVEDI AND SONS
V. AMBATAL, MANIBAI PATEL AND OTHERS. That was a case in which
the Gujarath High Court had dismissed the writ petitions challen-
ging the wvalidity of certain statutory provisions and directed

the petitioners to approach the Supreme Court as similar matters

s)/ K pernding théra. It is in these circmstances that the Supreme
L

<€
:therved that the course adopted by thc High Court was
N\ s

E\‘ not Eor Ject and that if the High Court thought that the point

wme==eaons until the Supreme Court disposed of the other matters.
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These observations, it is obvious, were made having regard
to the context and the circumstances of the case. What binds
the Tribunal under Article 141 of the Constitution of India is
the principle of law laid down by the Supreme Court. It is not
possible to understand the decision of the Supreme Court as laying
down the principle that if an appeal is pending before the Sup-
reme ;Court in which the validity of a particular statutory provi-
sion is challenged, that the High Courts where the same provisions
ares éhallenged in other cases, should defer consideration until
the Supreme Court tenders the decision. The question whether
the hearing of the case before the High Court should be stayed
awaiting the decision of the Supreme Court depends upon the facts
and circumstances of each case. In the present batch of cases
we are ooncerned with the valuable rights of the aprlicants who
have ;retired between 1976 and 1988. These cases relate to re-
tirement benefits and any delay in disposal of these cases would
cause great hardship and prejudice to the oléd and retired pension-
ers. The SLP is pending before t%ie Supreme Court from 24.7.1990
and the operation of the order of the Ermakulam Bench has not
been stayed. Even then the applicants herein have not been given
the benefit of the decision of the FErnmakulam Bench in regard
to computation of their retirement benefits. Having regard to
all these circumstances we do not consider it just and proper
to stay the hearing of these caées and to await the dec_:isidn
of the Supreme Court. | |

11, On behalf of the applicants it is contended that we should'
dispose of these cases in the light of the decision of/ 1.’;;na}:ulam
Bench which has struck down the amendrent to Rule 2544 to the
extent retrospective effect has been given affecting the rights

of the applicants. On behalf of the respondentsg however, it

*é*.« is maintained that the Principal Bench and the Ahmedabad Bench

o

et s
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having taken a contrary view and upheld the validity off the
amendments we should dismiss these applications folloQing the
said'deciéions. They further contend ihat on merits the decision
of Ernakulam Bench is wrong and that the view taken by the

Principal Bench and the Ahmedabad Bench is sound.

12. At the outset we must observe that the respondents are

taking advantage of their own lapse in not placing the decision
of the Ernakulam Bench when the Principal Bench and the Anmedabad
Bench decided the two sets of cases where the same statutory
provisions were challenged. It is well settled that a Division
Bench 1is bound by judicial discipline to follow the earlier
decision of another Bench vide: AIR 1989 SC 1933 UNION OF InNDIA
AND AwUTHER v.‘RAGHUBIR SINGH AND OTHERS wherein it is observed:
"We are of the opinion that a pronouncement of law by a
Division Bench of this Court is binding on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision rendered by the Full Court or a.
Constitution bench of the Court."
1f only the respondents haa fairly placed tne decision of the
Ernakulain Bench before the Principal Bench and the Ahuwedabad
Bench, tnose Benches would not have examined the validity of
the impugned statutory provisions, the same having already been

struck down by the Ernakulam Bench which had the competence

to do so. The respondents are now trying to take advantage

of the failure on their part of performing their duty of placing

‘\‘)4 3 .
«fop\gg gideration before the Principal Bench and Ahmedabad
Yy C

that tie orders of the Principal Bench and the ahmedabad Bench

2 ‘that :
: o have the effect of declaring/the impugned amendment to the Rules

¢ .
4% to the extent that they give retrospective effect are valid.
(&
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At the outset we would like to say that the épplications filed
by the aggrieved parties having been dismissed by the Principal
Bench and the Ahmedabad Bench, those orders cannot be under-
stood a§ declaring that the impugned provisions-of the rules
are valid. The deciéidn of the Ernakulam Bench which 'étruck
down theSamendment to tne rules in so far as they gave retrospec-
tive effect is not an order in.personem. Thé Ernakulam Bench
has held that under the proviso to Article 309 of the Constitu-
tion the President has power to promulgate rules with retrospec-
tive effect{ Ié, however, struck down the amendment of the
rules to the extent they gave retrospective effect on the ground
that it is érbitrary and violative of Article 14 of the Constitu-
tion to deprive the peﬁsioners of the rights which vested in
them as on the dates on which they retired,by amending the ruleS
subsequently with retrospective effect. As the impugned provi-
sions wére struck down as violative of Article 14 of the Consti-
tution the 1legal effecﬁ is that theAimpugned amendments were
void ab inifio vide DEEP CHAND v. STATE OF UITTAR PRADESH reported
in AIR 1959 SC 648. Once a competent court declares a statutory
provision as void as offending the fundamental rights conferred
by Article 14 of the Constitution that decision binds every
one and not merely the parties to the proceedings. The effect
of ﬁhe decision of the Ernakulam Bench is that the amendments
giving fetrospective effect Qas not in existence from»its incep-
tion. In Black's law Dictionary, 5th Edition, it is stated
that Judgment in Rem is:- |
“An adjudication pronounced upon‘the status of some parti-
cular thing or subject matter, by a tribunal having compe-
tent authority."
In Halsbury's Law of England, 4th Editioa, Yol.l6 the meaning
ofv”Judgment in Rem" is given at para 1522 as below:-

1522,  Meaning of "Judgment in rem". A judgment in rem
may be defined as the judgment of a Court of ®ompetent

H
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jurisdiction determining the status of a person or thing,
<or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart
from the -application of the term to persons, it must affect
the "res" in the way .of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'.
(Emphasise supplied) ‘

As the decision of the Ernakulam Bench declares the status of

- the impugned statutory provision, it is a Ju'dgment in rem.

14, - As on the date on which the Principal Bench and the
Ahmedabad Bench disposed of the applications before them the
amendment giving retrospective effect to the rule having already
been declared void by the Ernakulam Bench, the °© tribunal
cannot be asked to strike downthe statutory provision whicn has
already been struck down or declared as void by a court of compe-
tent jurisdiction. The orders of the Principal Bench and the
Ahmedabad Bench dismissing the applications cannot in the circum-
stances have the effect of putting life into the rules which
have already been declavred void by the Ernakulam Bench. When
a statutory provision is déclared -as void or struck down, the
‘same can be revived ‘bj getting the said decision reversed
by way of review or on appeal to the higher court. Tne only
other way to resurrect sucn a provision is by resorting to appro-
priate amendment of the Constitution or modifying the statutory
provision as to render it intra vires. The Supreme’Cou‘ft has

ssoeleld in AIR 1989 SC 1933 UNION OF INDIA v. RAGHUBIR SINGH ARND

a statute 1is declared invalid in India it cannot
instated unless constitutional sanction is obtained

t‘_'ei;‘?};or by a constitutional amendment or an appropriately
n}oﬁ ,ﬁ’ed version of the statute is enacted which accords

\\_ ~cannot and is not disputed that the Ernakulam Bench of the
Tribunal was competent to declare the impugned statutory provi-
sion void as offending Article 14 of the Constitution. The

Wstatutory provisions declared void have not been shown to have:



110-
been resurrected either by an appropriate amendment to the Cons-
titutioh or by suitable modification of the statutory provision
to bring it within—the ¢onstitutional prescription. ‘The applica-
tion for review challenging the decision of the Ernakulam Bench

has been dismissed. Though an appeal has been filed against

the decision of the Ernakulam Bench to the Supreme Court no

decision has as yet been rendered by it reversing the decision
|
of theiErnakulam Bench. It is admitted that the Supreme Court
has not so far stayed the operation of the said decision; Hence,
we have no hesitation in holding that the order of the Principal
Bench and the Ahmedabad Bench do not have the legal effect of
resurrecting the impugned statutory provisions which have been
already declared void by the earlier decision of ﬁhe Ernakulam
Bench. In the light of our above findings it follows that there
is only. one decision which holds the field viz., that of Erna-
kulam Bench which has declared the impugned provisions as void.

As the decisions of the Principal Bench and Anmedabad Bench

do not have the effect of declaring the impugned provisions

as valid, it follows that there are no conflicting decisions

requiriﬁg resolution of the conflict.

15. Assuming that there are two inconsistent decisions,
we shall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions -

without | noticing the earlier decision of the Ernakulam. Bench'..

In such a situation it is well settled that the later decision

rendered in ignorance of the earlier decision has to be regarded

as per incuriam and not binding on the court in .a susbsequent
case. This principle has been succinctly stated in Salmond
on Jurisprudence, 12tn Edition, page 151 at para (5) as

follows:- 4
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"(5) Inconsistency between earlier decisions..of the
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule
has been laid down in the Court of Appeal [Young's case
(1944) K.B. at 726, 729}, Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 {CCA)] and Divisional Court [R.
v. De Gray (1900) 1 Q.B.521)], and it obviously applies
also to the House of lLords. There may at first sight seem
to be a difficulty here; how can a situation of conflict
occur, if the court is bound by its own decisions? At
least two answers may be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more comnonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast number of precedents, and the heterogeneous ways
in which they are reported - or are not reported - it is
only too easy for counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before
the court, or mentioned in the judgments, it must be assumed
that the court acts in ignorance or forgetfulness of it.

If the new decision is in conflict with the old, it. is
given per incuriam and is not binding on a later court."
(emphasise supplied) A

In Raghubir Singh's case it has been laid down that a decision.

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-
ciple laid dbwn by a Bench of two judges does not get reversed
or supérséded by a subsequent deéisipn of a Bench of the same
number of judges. Applying this principle it has to be held
that what holds the field as a bindiﬁg precedent is the decision
of the Ernakulam Bench and that the subsequenﬁ decision of the
Principal Bench and the Ahmedabad Bencihave to be regarded as
per incuriam and not binding iﬁ "subséQuent vcéses. This being
the legal position the  decisions of the’ Principal Bench and

the Ahmedabad Bencn have to be ignored and the Ernakulam Bench

\regard to the validity of tne impugned rule in

2\ ‘ o .
jkes retrospective effect.
1 3 :

._"(‘/.' : ‘ .
i down the law correctly. The Ernakulam Bench has rightly proceed-
' _ e
M/?d on the basis that the President has under the proviso to
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Article 309 of the Copstitution power to promulgate rules with
retrospective effect. This, however, is subject to the condition
that the rules do Aot_offend any of the fundamental rights con-
ferred by Part III of the Constitution. What the Ernakulam
Bench has done is to examine as to whether retrospectiVe effect
given to the amendment violates Articlé 14 of the Constitution.
It has held that it does, on the ground that the vested rights
of the applicants in the matter of receiving pension and otner
retiral benefits have been affected by the retrospective opera-
tion of the amended rule. It is well settled that pension is
a valuable right which a Government servant earns. It ié neither
cnarity nor bounty. Government servant acquires right to pension
and other retirement benefits on the date he retires from ser-
vice. Deprivation of such a valuable vested right after retire-
ment, in our opinion, is manifestly unreasonable, érbitrary
and therefore violative of Article 14 of the Constitution.
That is precisely what the Ernakulam Bench has said in its deci-
sion. The Principal Bench and Ahmedabad Bench have not taken
the view that such vested rights can be taken away by a subse-
quent amendinent to the rules by giving ‘retrospectivé effect
to the same. Wnat they have said is that the vested rights
of tne:applicants before them have not in an} manner been cur-
tailed by the impugned amendments to tne rules. By the revision
of Pay Scale Rules the pay scales of the members of the running
staff were enhanced with effect from 1-1-1973. Undef Rulé 2544
the members of the Running staff were entitled Eafbompuféiion

of their pay and retirement benefits taking into account the

|
I
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i
|

running allowances wiich they were receiving subject to a maximum
of 757 of their pay and other allowances. Rule 2544 was amended

by notifications dated 5-12-1988 prescribing the maximum at

“/,
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45% from 1-1—1973'to_1—4—1979 and 557 fromvl-44l979 onwards.
Those who retired from 1-1-1973 to 4-12-1988 were, in accordance
with Rule 2544 as it then stood, entitled to take into account
running allowance in the matter of combufation‘of pension and
retirement benefits upto the maximum of 757 of their pay and

other allowances. As their pay was revised with effect from

1-1-1973 the limit of 75% had to be worked out with reference .

g

to the enhanced pay and other allowances that they becaue

entitled to receive in accordance with revision of Pay Scales

Rules which came into effect from 1—1—1973; When the maximum
is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55%
from 1-4—1979‘it requires no argument to convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-1988
in tne matter of receiving pension and retirement benefits were
adversely affected. The Principal  Bencn whose decision has
been follerd by the Ahmedabad Bench has, however, held that
the amendment with retrospective effect has not adversely
affected the quantum of pension etc. What the Principal Bench
has done is to compare the pension oﬁe would get taking‘into

account the pre revised scale of pay immediately before 1:1.1973

and the running allowance limited to a maximum of 75% of pay

Rk, dllOwances, with tne pension which ne would get after

may. We are concerned with persons who retired

in force. As by the time tney retired, revision of pay had come
into force, it is the revised pay and the running allowance
subject to a maximum of 757 of the revised pay and allowances

that was required to be taken into account. This r@ght which

1
»
1



accrued in their favouron their retirement between 1-1-1973
and 4-12-1988 was sought to be affected by amending the rules
on 5-12-1988 with retrospective effect reducing the maximun

limit of running allowance that qualifies for pension. When

the maximum limit of running allowance is reduced from 75% to.

45% orito 55% it automatically reduces the'pension and retirement
benefits  that stood vested on the date of rétirement. It 1is
impossible, therefore, to agree with the view taken by the Prin-
cipal Bench followed by the Ahmedabad Bench that the vested
right of the pensioners who retired betweeh 1-1-1973 and
4-12-1988 in regard to pension and otner retirement benefits
have not been adversely affected by giving retrospective cffect
to the amended rules. We have, therefore, no hesitation in
noldinyg that the decisions of the Principal Bench and the Ahmeda-
bad Bench witn great respect are wrong and that tiie decision
of the Ernakulam Bench is right. The Ernakulam Bench has, in
our opinion, rightly declared the amended provisions to the
‘extent they have been given retrospective effect as void as

offending Article 14 of the Constitution.

17. As the decision of the Ernakulam Bench is in appeal before
the Supreme Court we would like, in tne interest of justicé
and to avoid multiplicity of proceedings, to direct that the
present applicants shall be bound by the directiohé of the
Supreme Court and that the payments made in pursuance of our

directions in all these cases shall be liable to be suitably

ad justed.

18. For the reasons stated above, all these applications
are allowed with the following directions:

1) The respondents shall recompute the pension and
other rétiral benefits of the applicants or tneir
L.Rs in accordance with Rule 2544 as was in force
"y : vefore it was amended by notificationg dated
5-12-1988.

£
5
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(2) The arrears due to the applicants/L.Rs on the
basis of the reéomputation as aforesaid shall

be calculated and paid.

(3) These directions shall be carried out within
a period of three months from the date of receipt

of the copy of this order.

i (4) 1If the amounts due to the applicants/L.Rs are
f; ' » not paid within the prescribed time,the amounts
| due shall be paid with interest at 12% per annum

4 from the date of this order till the date of

payment.

(5) The .applicants shall be entitled to costs at
| ' ~ the rate of Rs.500/- in respect of each applica-—
tion.

(6) The payment of pension and retirement benefits

,3 as per the aforesaid directions shall stand regu-

- T “Ed(adJusted in accordance with the orders
':‘; An'\M‘\/,c r

"7darectﬂgns as may be issued by the Supreme Court
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